BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL SOUTHERN ZONE
BENCH AT CHENNAI
O.A. NO 126 OF 2021

IN THE MATTER OF:
M/s. Sri Mahalakshmi Hatcheries

..Applicant
Versus

Union Of India & Others
..Respondents

VOLUME 2

INDEX TO TYPED SET OF DOCUMENTS FILED BY RESPONDENT NO. 7

S.No. | Date Description Page

1. | 06.02.2013 | Copy of Business Standard Article titled | 1-2
“Japan rejects 28 shrimp containers from
India”

2. | 25.10.2017 | Copy of Indian Express Article titled “EU turns | 3-4
down antibiotics-laced shrimp shipment”

3. 119.12.2017 | Copy of Times of India article titled “AP | 5-6
Pollution Board to study impact of effluents on
marine life along coastline”

4. 110.10.2018 | Sale Deed between M/s Krishnapatnam | 7-32
Infratech Limited and Respondent No. 7

5. 116.10.2018 | Encumbrance Certificate of Krishnapatnam | 33-46
Industrial Area Survey Nos. 397, 401, 402,
403, 676, 681, 682, 683, 700-709,
Kothapatnam (V), Kota (M) SPSR Nellore.

6. | 25.09.2020 | Analysis Reports of the 5™ Respondent for | 47-48
samples collected from Respondent No.7

7. 1 03.11.2020 | Report of the Committee, appointed pursuant | 49-319
to orders of the NGT(SZ) in original
Application Nos. 114 to 122 of 2020, on
Impact of Shrimp Cultivation on Agriculture
Paddy fields and Environment in Chittamur,
Kota and Vakadu Mandals in Gudur Division of
SPSR Nellore District.




8. [ 23.11.2020 | Routine Inspection Report by Respondent No. | 320-325
5

9. | 04.02.2021 | NOC issued by Respondent No. 4 326-331

10.| 05.05.2021 | Common order passed by the Hon’ble High | 332-333
Court of Andhra Pradesh and Telangana in WP
43661 of 2017, 23134 of 2011, 31088 of
2016, 43830 of 2016 & 43937 of 2016.

11./ 17.06.2021 | Inspection report by Respondent No. 5 334-356

12.| 28.06.2021 | Environmental Clearance granted by SEIAA. 357-364

13. Pre-Feasibility Report related to the proposed | 365-391
project

14. A Copy of Research Article titled “Studies on | 392-396
Socio-Economic  Profile, Problems and
Constraints of Shrimp Farmers in Nellore
District of Andhra Pradesh, India” published in
Asian Journal of Science and Technology.

15. Details pertaining to Inlet seals of Guard | 397-399
ponds, Lock & Key System, PTZ Cameras etc.

16. Photographs of the Bioassay testing facility of | 400-401
Respondent No.7, for treated effluents

17. Photographs of the Hatcheries and tabulation | 402-436

with details of correct coordinates & location
of the Hatcheries and distance from land fall
point

Dated at Chennai on this the 9t Day of August 2021.

W

COUNSEL FOR RESPONDENT NO.7



Annexure - XV
Data obtained from the Statistical Department
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Vakadu Mandal

Mandal wise Village wise Cropped area and Yields particulars from 2005 to 2013 in

Crop Paddy
2 Name of the
. N Name of the Village |  Year Season Yields per Total
NO. Area - Production
(Kegs)
2005 Kharvf 0 0 0
Rabi 245 2358 577710
2006 Kharlf 0 0 0
Rabi 254 2410 612140
2007 Kha-rlf 0 0 0
Rabi 260 2210 574600
2008 Kharlf 0 0 0
Rabi 242 2110 510620
1 Muttembaka 2009 Kha.rlf 0 g g
Rabi 248 1920 476160
2010 Kharlf 0 0 0
Rabi 240 2340 561600
2011 Kha.rlf 0 0 0
Rabi 250 2350 587500
: 2012 Kha'nf 0 0 0
Rabi 245 2460 602700
2013 Kha.rlf 0 0 0
Rabi 255 2240 571200
—— Vakadu -
2005 Kharif 0 0 0
Rabi 1940 3345 6489300
2006 Kha.rlf 0 0 0
Rabi 1910 3245 6197950
2007 Kha.rlf 0 0 0
Rabi 1990 3150 6268500
Kharif 0 0 0
2008
Rabi 2006 3245 6509470
Kharif 0 0 0
Thi 2009 :
. e Rabi 1948 3100 6038800
Kharif 0 0 0
i {
S0 Rabi 1964 3250 6383000
Kharif 0 0 0
2011
Rabi 1864 3050 5685200
Kharif 0 0 0
012
. Rabi 1856 3070 5697920
Kharif 0 0 0
2950 Rabi 1892 3010 5694920

CN@,‘\‘\} uD | J‘D
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Mandal Wise and Village wise crop and yield Particulars from 2005 to 2013

Namie f Crop : Paddy
Name of the
SL.No. the e Year Season Yield per Acre (| Total Production
Village Area :
Mandal in Kgs) (in Kgs)
2005 Kha.rlf 0 0 0
Rabi 123 2558 314634
2006 Kharlf 0 0 0
Rabi 106 2410 255460
2007 Kharlf 0 0 0
Rabi 102 2270 231540
2008 Kha_rlf 0 0 0
Rabi 98 2010 196980
P de ”
1 adarth! Vari 2009 Kha.rlf 0 0 0
Kandriga Rabi 95 1980 188100
2010 Kharif 0 0 0
Rabi 98 2240 219520
2011 Kharif 0 0 0
Rabi 115 2450 281750
Kharif 0 0 0
012
? Rabi 81 2360 191160
Kharif 0 0 0
2
wie Rabi 119 2340 278460
Kharif 0 0 0
00!
" Rabi 1410 2847 4014270
Kharif 0 0 0
28 Rabi 1260 2209 2783340
Kharif 0 0 0
07
£ Rabi 1210 2136 2584560
Kharif 0 0 0
0
4088 Rabi 1222 2345 2865590
Kharif 0 0 0
2 el 2999 . el 1358 2422 3289076
Kharif 0 0 0
2
i Rabi 1364 2925 3989700
Kharif 0 0 0
ciaa Rabi 1430 2987 4271410
Kharif 0 0 0
1
g2 Rabi 1230 2949 3627270
2013 Kharlf 0 0 0
Chitt Rabi 1349 2775 3743475
o 2005 |Kharif 0 0 0
Rabi 530 2749 1456970
Kharif 0 0 0
o Rabi 280 2432 680960
sans  |Kharif 0 0 0

Qv DYSO.
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Rabi 192 2290 439680
2008 Kharlf 0 0 0
Rabi 188 2240 421120
Ranganadha Kharif 0 0 0
2009 .
Puram Rabi 187 2450 458150
2010 Kharlf 0 0 0
Rabi 189 2850 538650
2011 Kha'nf 0 0 0
Rabi 202 2910 587820
2012 Kharlf 0 0 0
Rabi 620 2860 1773200
Kharif 0 0 0
2013
Rabi 799 2755 2201245
Kharif 0 0 0
200
; Rabi 410 2638 1081580
Kharif 0 0 0
2006
2 Rabi 219 2410 527790
Kharif 0 0 0
007
o Rabi 175 2215 387625
Kharif 0 0 0
8
= Rabi 170 1960 333200
R, Kharif 0 0 0
Pittivani Palle 2009 Rabi 165 2180 359700
Kharif 0 0 0
200 Rabi 168 2380 399840
Kharif 0 0 0
1
= Rabi 195 2730 532350
Kharif 0 0 0
2
2 Rabi 212 2670 566040
Kharif 0 0 0
e Rabi 416 2710 1127360

Tl

Qi 0450
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Mandal wise Village wise Cropped area and Yields particulars from 2005 to 2013

Crop Paddy Crop Ground Nut
Sl
Name of the g : Total Total
z.o. Mandal Hamie Rhteiliage S b Area MM_MmAu_Am“v Production |Area >.<mm_‘mmm Production
8 (Kes) Yields per (Kes)
Acre ( Kgs)
2005 Kharif 50 1800 90000 20 1100 22000
Rabi 320 2475 792000 10 1100 11000
2006 Kharif 40 1850 74000 20 1100 22000
Rabi 310 2450 759500 9 1100 9900
Kharif 35 1900 66500 22 1100 24200
2007  [Rabi 325 2500 812500 10 1100 11000
Kharif 40 1800 72000 20 1100 22000
2008  |Rabi 310 2450 759500 8 1100 8800
1 o Karlapudi Kharif 40 1800 72000 19 1100 20900
2009  [Rabi 320 2500 800000 10 1100 11000
Kharif 40 1850 74000 20 1100 22000
2010 [Rabi 310 2400 744000 10 1100 11000
Kharif 35 1820 63700 25 1100 27500
2011  |Rabi 310 2500 775000 12 1100 13200
Kharif 30 1850 55500 26 1100 28600
2012  [Rabi 320 2500 800000 12 1100 13200
Kharif 40 1850 74000 25 1100 27500
2013  [Rabi 320 2350 752000 10 1100 11000

b
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Annexure - XVI
Report from the Irrigation Department

GOVERNMENT OF ANDHRA PRADESH
WATER RESOURCES DEPARTMENT

From To

Sri P.Suresh Babu, B.Tech. The Sub Collector,
Executive Engineer, W.R.D Gudur,

Nellore South Division, Gudur. SPSR Nellore District.

Letter. No. / DB/AEE(T) /k‘f\—\‘gatem:m.mm .

Sir,
Sub: Fisheries-SPSR Nellore Dt-Survey on Brackish water Aqua farms
existing along with Pulikaluva , Royyalakaluva, Yetigattu Kaluva
,Palamadugu Drain of Vakadu & Chittamur Mandals , Penukaluva
& Tsallakaluva of Kota Mandal - Member of Division level
committee - Irrigation report submitted- Reg

Ref: 1. District Collector, SPSR Nellore vide Proc No. 1053/D/2019
Dt. 03/07/2020
2. Letter No: DEE / Irrigation/ Vakadu/ 102M DT: 21/08/2020
of Deputy Executive Engineer, Irrigation Sub-Division, Vakadu
3. Report of Deputy Executive Engineer, Regular Sub-Division,
Gudur

@ee

Adverting to the above references cited I herewith submit that
the river Swarnamukhi is an east flowing river. It grows at an altitude of 300 m in
the Eastern Ghat ranges near Pakala village in Chittoor District of Andhra Pradesh
at 13928’ N and 79°09" E. It runs for a length of 130 Km and finally joins into the Bay
of Bengal near Pamanji Village of Vakadu Mandal. Tsallakaluva & Royyalakaluva
both are tributaries to Swarnamukhi river. Tsallakaluva a branch of Swarnamukhi
takes off at left from Swarnamukhi river at Gudali Village in Kota Mandal.
Tsallakaluva runs completely in Kota Mandal until it joins in Swarnamukhi river
near GovindaPalli Village of Kota Mandal. Kota Anicut & Jarugumalli Anicut are
constructed across Tsallakaluva to Irrigate an ayacut of 8000 acres in Kota Mandal.
Royyala Kaluva a branch of Swarnamukhi river takes off at right from
Swarnamukhi river near Vemuguntapalem village in Naidupeta Mandal. Royyala
Kaluva runs in Naidupeta , Vakadu & Chittamur Mandals and finally joins in the
Salt creeks near Ravigunta Palem Village of Vakadu Mandal. Mallam Anicut is a

204
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Minor Irrigation Scheme constructed across Royyala Kaluva, the Mallam tank
supply channel called as Puli kaluva by the locals takes off left from Mallam Anicut
near Eswarvaka Village of Chittamur Mandal. Puli Kaluva is the feeder channel to
Mallam Minor Irrigation tank in Chittamur Mandal & Thirumuru Minor Irrigation
tank in Vakadu Mandal. The Channel was designed to carry a discharge of 150
cusecs and to irrigate an ayacut of 3238 acres. Yetigattu Kaluva which takes off at
right of Mallam tank supply channel (Puli Kaluva) near Muttembaka bridge is a
direct feeder channel to the Agriculture fields in Pittuvani palli, Padarthi vari
kandriga & Ranghanadha puram Villages in Chittamur Mandal. Palamadugu vagu
is a Drain that carries excess flood water from Mallam tank Supply Channel. All

these Channels carry fresh water during Monsoon periods.

Around 2000 farmers of 13 Revenue Villages 1. Mallam
2. Pallamparthy 3. Jala Paddi Gramam 4. Kokkupalem 5. Kothapalem 6. Gollapalem
7. Pothunayina Palli 8. Mangalavari Palli 9. Putra Gunta 10. Vadlavani palli
11. Devuni Kandriga 12. Gangupalem 13. Mukkidipalem are irrigating 6472 acres of
land based on the Water in Mallam tank. Mallam tank supply Channel/ Puli Kaluva
is the only source of water supply to Mallam tank. The farmers of 3 Revenue
Villages 1.Pittuvani Palli 2Padarthivari Kandriga 3.Ranghanadha Puram are
cultivating their crops by lifting water from the Channels Yetigattu Kaluva,
Palamadugu Drain & Royyala Kaluva . Karlapudi tank in Karlapudi village of Kota
Mandal is a Minor Irrigation tank having an registered ayacut of 396 acres out of
which 70 acres is converted from Agriculture to Aquaculture and an un-registered

ayacut of 230 acres in karlapudi also converted into Aquaculture.

Aqua farms Aqua Pond owners of Vakadu, Gollapalem,
Durgavaram & Muttembaka villages have constructed the Outlet structures and are
discharging salt,chemical & waste effluents into the Pulikaluva. The Aqua pond
owners of Pittuvani palli, Padarthi vani kandriga & Ranghanadha puram villages
have also constructed the Outlet structures and are discharging salt,chemical &
waste effluents into Yetigattu Kaluva, Palamadugu vagu & Royyala Kaluva. The
Waste water from the Aqua ponds in Karlapudi are discharging into Tsallakaluva , a
Irrigation source & Penukaluva which is the Irrigation field channel from Sluice
no.4 of Karlapudi tank. Due to the release of Saline & Waste water into the Irrigation

sources & channels during rainy seasons the salt water gets mixed with the fresh
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water in the channels there by decreasing the productivity of Agriculture crops
when the water is used for Irrigation and the adjacent cultivable lands to these
channels are not in a position to cultivate. The Irrigation Department have not issued
any permission to Aqua Pond owners for constructing outlet structures into the
irrigation channels and have also not granted any permission for discharging saline

& waste water into the irrigation channels.

Hence, therefore request to stop the discharge of waste & saline
effluents from Aqua Ponds into the Irrigation Sources & Channels Pulikaluva,
Royyala Kaluva, Yetigattu Kaluva , Palamadugu Kaluva, Penukaluva & Tsallakaluva
to safeguard the interests of Agriculture farmers and it is suggested to provide a
separate dedicated Aqua culture waste wate?:}%eline to discharge aqua culture
waste into near by Buckingham Canal or Uppu kaluva. This is submitted for

information and for taking further necessary action.

Yours faithfully

Encl - Maps - 2 No’s
Executive Engineer,:w ‘ﬂ:ﬁ,
Nellore South Division,

Gudur.
S
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Annexure - XVII
Survey Report in the Chittamur Mandal

™ Rc.b.32/2020 Office of the Tahsildar, Chittamur.
Dated: 24.08.2020

From: To

Sri P.Ravi Kumar M.A., The Sub-Collector,
Tahsildar 2 Gudur.

Chittamur.

Sir,

Sub:-  Fisheries — SPSR Nellore District — Chittamur Mandal — Survey on
Brackish water Aqua Farms existing alongwith Pulikaluva and
Royyala Kaluva of Chittamur Mandal — Survey Report called for —
Submitted — Reg.

Ref:-  1.The Dist.Collector, SPSR Nellore note orders dt.03.07.2020.

2. Proceedings N0.1053/D/2019 dt.13.07.2020 of the District
Colletor, SPSR Nellore.

3. The Sub-Collector, Gudur  Rc.No.1053/D/Fish/2019
dt.06.08.2020.

*kkk

T'invite kind attention to the references cited.

I submit that the District Collector, SPSR Nellore has constituted the
Committee at Village level, Mandal level & Divisional level to take up detailed survey on
existing Aqua Ponds in the villages of Pittivanipall, Ranganadhapuram &
Padarthivarikandriga which are effecting the MI Tank of Mallam village and directed to
submit the report within 3 days.

In view of the above I have been surveyed on existing Aqua Ponds of of
Pittivanipalli, Ranganadhapuram & Padarthivarikandriga of Chittamur Mandal, the
surveyed reports are submitted herewith.

Encl:- Survey Reports jA /{C/\l s —

TAHSILDAR 2| 2) 2525
CHITTAMUR
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STATEMENT SHOWING THE FINAL ABSTRACT OF AQUA SURVEY DATA IN CHITTAMUR MANDAL.

=]

AUTHORISED UNAUTHORISED
NAME OF THE LEASE OWNED LEASE OWNED GovERNMENTMENT LAND_| TOTAL | TOTAL yoral o] ToTAL NO.OF
S.NO NAME OF VILLAGE NO.OF [ EXTENT " | RMARKS
MANDAL NO OF | EXTENTIN | NO.OF |EXTENTIN| NO.OF [EXTENTIN| NO.OF [EXTENTIN| NO.OF | o onr i\ pec |FARMERS| (HEC) OF PONDS| BOREWELLS
FARMERS HEC | FARMERS | HEC |FARMERS| HEC [FARMERS| HEC |FARMERS
1 PITTIVANIPALLI 0 0 0 0 35 38.11 34 27.12 5 13.64 74 78.87 147 30
2| CHITTAMURU |PADARTHIVARIKANDRIGA 6 18.17 1 0.70 0 0 3 9.00 1 0.83 1 27.93 a3 15
3 RANGANADHAPURAM 0 0 0 0 6 3235 16 31.38 5 8.28 28 72,01 98 35
GRAND TOTAL 3 6 18.17 1 0.70 41 |7076HC| 53 |67.5HC| 11 22.75 113 | 178.80 | 288 80
P AS..
TansioAR 21 |7 ) Zoex
CHITAMUR
o }
VILLAGE WISE AQUA CULTURE ABSTRACT IN PITTIVANIPALLI VILLARE
o Own Farmers in Hec. Lease Farmers in Hec
SL.No Land Description |Total Extent in Hec.
No Extent No Extent
1 Patta Lands 34.2 9 11.12 16 23.08
2 DKT Lands 31.03 25 16.00 19 15.03
3 Govt.Lands 13.64 5 13.64 0 0
Grand Total 78.87 39 40.76 35 38.11

@%ﬁcer

Pi

ttivanipalli

b A

Tahsildar

Chitamur
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IINFORMATION TO BE FURNISHED BY THE VILLAGE REVENUVE OFFICER CONCERNED

210

whether the land
How the Aqua farmers has| belongs to d).Any other
If Government,any got the land From the agriculture omissions noticed | Verify the all the village
Total |Whether the fand |  permission has pattadar (if same mention| land/saltpan/wet | during enquiry | records and documents
SLNO| Revenvuevillage | SurveyNo | Extentin [isGovernmentor|  obtained for Name:of the pattadaraiid 1na specfythe: | SR K different Jand regarding titel | produced and certify that | ~tahsildar remarks
p 6 Endjoyadar as per Revenue Records remarks
¥ atta cultivating as per mentioning the details of | mangrove/Forest | dispute,boundary [how farmer got the land in
norms [hethentiefand acquire with supporting | land meant for | dispute or any detail
o e e iser documents public purpose/ | complaints arised
or not (Yes/No) other land
1 % 2 3 4 5 3 7 B 9 10 11 v}
NO AQUA CULTURE
§ Bt OWN:PARANDAMA | LOW PRODUCTIVITY PATTADAR DOCUMENT | PERMITIONS,AND
IVANIPALLI 3(4.30) 43 GOVT(DKT) NO MANOBOLU VENKAMMA YES REDDY DRY LAND NO NOTsuBMITED | GROUND WATER USED
LEASE:CHINTHA KOTA O SR SULTORE
3 Bt REDDY LEAE DOCUMENT | LOW PRODUCTIVITY PATTADAR DOCUMENT [ PERMITIONSAND
ANIPALLL | 4-1(3.26) | 426 GOVT(DKT) NO PITTI JAYALAKSHMI YES NOT SUBMITED DRY LAND NO NOTsuBmiTep | GROUND WATER USED
GOVERNMENT
5 SraREAL LOW PRODUCTIVITY PATTADAR DOCUMENT | TOBEEVICTED
420100 | a26 Govr NO ANADINAM NO ENCROACHMENT | CHINTHA KOTA REDDY DRY LAND NO NOT SUBMITED
LEASE:GOPAL RAO, LEAE NO AQUA CULTURE
A KARYAM KRISHNAIAH /O DOCUMENTNOT | LOW PRODUCTIVITY PATTADAR DOCUMENT | PERMITIONS,AND
PITTIVANIPALLL | 5-1(1.49) | 4.8 GOVT(DKT) NO MUNISWAMI YES SUBMITED DRY LAND NO NOTsumITED | GROUND WATER USED
LEASE:GOPAL RAO, LEAE NOAQUACULTURE
o P DOCUMENTNOT | LOW PRODUCTIVITY PATTADAR DOCUMENT | PERMITIONS,AND
W | 52150 | 448 GOVT(DKT) NO PITTI VENKATA RAMANAIAH YES SUBMITED DRY LAND NO NOTsUBMITED [ GROUND WATER USED
< | noaquacuLTure
2 et THUPAKULA GANGAIAH S/o LEASE:GOPAL RAO) LEASE [ LOW PRODUCTIVITY PATTADAR DOCUMENT | PERMITIONS,AND
IPALLI | 53(149) | - 448 GOVT(DKT) NO SUBBAIAH YES DOCUMENT PRODUCED DRY LAND NO NOTsuBMITED | GROUND WATER USED
GOVERNMENT | LEASE:GOPAL RAO, LEAE
5 e KALUVA(PORAMB DOCUMENT NOT PATTADAR DOCUMENT | TOBEEVICTED
u 6(0.32) 162 oKu) NO KALUVA(PORAMBOKU) NO ENCROACHMENT SUBMITED KALUVA NO NOT SUBMITED
BASEnalh NO AQUA CULTURE
g iy PITTI CHENDRAMMA W/O SEENAIAHLEASE | LOW PRODUCTIVITY PATTADAR DOCUMENT | PERMITIONSAND
ANIPALLL | 81(110) | 221 GOVT(DKT) NO PRANDAMAIAH YES DOCUMENT PRODUCED DRY LAND NO NOTSUBMITED [ GROUND WATER USED
S NO AQUA CULTURE
3 o THUPAKULA GANGAIAH S/o SEENAIAH,LEASE | LOW PRODUCTIVITY PATTADAR DOCUMENT | PERMITIONSAND
ANl | s21a1) | 22 GOVT(DKT) NO SUBBAIAH YES DOCUMENT PRODUCED DRY LAND NO NOTsuBMTED, | SROUNDWAFER USED)
¥ 2
»
whether the land
How the Aqua farmers has|  belongs to d).Any other
If Government,any got the land From the agriculture omissions noticed | Verify the all the village
Total | Whether the land | permission has pattadar (if same mention| land/saltpan/wet | during enquiry | records and documents
Name of the pattadar and If no specify the ’
SLNO| Revenuevilaige | SurveyNo | Extentin |isGovernmentor| obtained for as same if different land regarding titel | produced and certify that | ~tahsildar remarks
Endjoyadar as per Revenue Records remarks
Ac Patta cultivating as per mentioning the details of | mangrove/Forest | dispute,boundary |how farmer got the land in
norms [P acquire with supporting | land meantfor | dispute or any detail
arm titlede dear documents public purpose/ | complaints arised
or not (Yes/No) other land
1 1 2 3 4 5 6 7 8 9 0 I 12
NO AQUA CULTURE
PITTI HANUMANTHUIAH S/0 OWN:PITTI LOW PRODUCTIVITY PATTADAR DOCUMENT | PERMITIONS AND
10 PITTIVANIPALLI 10(0.25) 202 GOVT(DKT) NO MAIAH YES HANUMANTHUIAH DRY LAND NO NOT SUBMITED GGROUND WATER USED
GOVERNMENT MANOBOLU
ENDOWN MENT SRI SUBRAMANISWARA SWAMI SATHISH,DOCUMENT NOT | LOW PRODUCTIVITY PATTADAR,DOCUMENT | TOBEEVICTED
1 | ermvaneaw | 11046 | 332 NO NO ENCROACHMENT MITED DRY LAND NO NOT SUBMITED
LEASE:MALLI NO AQUA CULTURE
MANOBOLU BALARAMAIAH 5/0 SEENAIAH,LEASE | LOW PRODUCTIVITY PATTADAR,DOCUMENT | PERMITIONS,AND
12 PITTIVANIPALLI 12(4.56) 456 PATTA NO ANANDIAH YES DOCUMENT PRODUCED DRY LAND NO NOT SUBMITED (GROUND WATER USED
LEASE:MALLI NO AQUA CULTURE
PITTI HANUMANTHUIAH S/0 SEENAIAH,LEASE LOW PRODUCTIVITY PATTADAR,DOCUMENT | PERMITIONS,AND
13 | pmvAnPAL | 141(229) | 605 GOVT(DKT) NO MAIAH YES DOCUMENT PRODUCED DRY LAND NO NOT.SUBMITED _ | SROUND WATER USED
TEASEMALLT
SEENAIAH, LEASE NOAQUACULTIRE
THUPAKULA GANGAIAH S/0 DOCUMENTNOT | LOW PRODUCTIVITY PATTADAR,DOCUMENT | PERMITIONS,AND
14 PITTIVANIPALLL | 14-2229) | 6.05 GOVT(DKT) NO SUBBAIAH YES SUBMITED DRY LAND NO NOT SUBMITED GROUND WATER USED
NO AQUA CULTURE
MANOBOLU SATHISH S/0 OWN:MANOBOLU [ LOW PRODUCTIVITY PATTADAR,DOCUMENT [ PERMITIONSAND
15 | prmvaneaw | 143(147) | 605 GOVT(DKT) NO NDAH YES SATHISH Y LAND NO NOTSUBMITED - | GROUND WATERESED
NO AQUA CULTURE
OWN:MANOBOLU | LOW PRODUCTIVITY PATTADAR,DOCUMENT | PERMITIONS,AND
16 | PITTIVANIPALL | 15(253) 253 GOVT(DKT) NO MANBOLU SAILAJA W/O SATHISH YES SATHISH DRY LAND NO NOTSUBMITED . | SROUNDAVATER USED
TEASEVALIPT
S ieace NO AQUA CULTURE
MANUBOLU BALARAMAIAH S/O DOCUMENTNOT | LOW PRODUCTIVITY PATTADAR,DOCUMENT [ PERMITIONS,AND
17 PITTIVANIPALLL | 17-1142) | 237 PATTA NO ANANDAIAH YES SUBMITED RY LAND NO NOT SUBMITED CROCND WATER OSEE
TEASE-VALIPT
henIir (Eage NO AQUA CULTURE
DOCUMENTNOT [ Low prRODUCTIVITY PATTADAR,DOCUMENT | PERMITIONS,AND
18 | prmvaneaw | 17:20095) | 237 PATTA NO MANUBOLU SATHISH YES SUBMITED DRY LAND NO NOTSUBMITED | SROUNDWATER USED.
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. « 3
whether the land
How the Aqua farmers has|  belongs to d).Any other
If Government,any got the land From the agriculture omissions noticed | Verify the all the village
Total | Whether the land | permission has Norg el atadarand fno specify the | P2t0ar (f same mention| - land/saltpan/wet | during enuiry | records and documents
SLNO| Revenwuevillsge | SurveyNo | Extentin | isGovernmentor | obtained for | “o00 CREREEE S as same if different land regarding titel | produced and certify that | ~tahsildar remarks
Ac Patta cultivating as per . mentioning the details of | mangrove/Forest | dispute,boundary [how farmer got the land in
norms \Whethier it tind acquire with supporting |  land meant for | ~ dispute or any detail
Farmtitle Is dear documents public purpose/ | complaints arised
or not (Yes/No) other land
1 1 2 3 4 B 6 7 8 B 10 11 [E)
LEASE:VALIPI
GOVERNMENT SEENAIAH,LEASE
KALUVA(PORAMB LAND DOCUMENT NOT PATTADAR, DOCUMENT TOBEEVICTED,
19 | PrTvANIPALLL | 19(0.15) 092 OKU) NO KALUVA(PORAMBOKU) NO ENCROACHMENT SUBMITED KALUVA PROMBOKU NO NOT SUBMITED
TEASEMANUBLU
SATHISH,LEASE NO AQUA CULTURE
PITTI HANUMANTHUIAH S/0 DOCUMENTNOT [ LOW PRODUCTIVITY PATTADAR,DOCUMENT | PERMITIONS,AND
20 PITTIVANIPALLL | 20-2308) | 308 PATTA NO RAMAIAH YES SUBMITED DRY LAND NO NOT SUBMITED SROUND WATER JSED
TEASEMANUBLU
SATHISH,LEASE NO AQUA CULTURE
DOCUMENTNOT | Low PRODUCTIVITY PATTADAR,DOCUMENT | PERMITIONS,AND
21 | PTvANIPALL | 203(250) | 336 GOVT(DKT) NO PITTI KRISHNAIAH YES SUBMITED DRY LAND NO NOTsumiTeD | GROUND WATER USED
GOVERNMENT
KALUVA(PORAMB LAND KRISHANA PATTADAR,DOCUMENT TO BE EVICTED
22 | prmvanieAw | 21(362) 362 ) NO KALUVA(PORAMBOKU) NO ENCROACHMENT |  REDDY.RANGAIAH, KALUVA NO NOT SUBMITED
THERUVAI THIRUPALU, NO AQUA CULTURE
DOCUMENTNOT  [Low prODUCTIVITY PATTADAR,DOCUMENT | PERMITIONS,AND
23 PITTIVANIPALL [ 22-1A(0.75) | 3.8 GOVT(DKT) NO NULUKA VAIRAMMA YES SUBMITED DRY LAND NO NOTsupmiTep | GROUND WATER USED
THERUVAI NO AQUA CULTURE
THIRUPALU,DOCUMENT |LOW PRODUCTIVITY PATTADAR,DOCUMENT | PERMITIONS,AND
24 PITTIVANIPALLL | 22-1A(0.25) [ 3.8 GOVT(DKT) NO THERUVAI RATHNAMMA YES NOT SUBMITED DRY LAND NO NOT SUBMITED GROUND WATER USED
THERUVAI NO AQUA CULTURE
THIRUPALU,DOCUMENT |Low PRODUCTIVITY PATTADAR,DOCUMENT | PERMITIONS,AND
25 PITTIVANIPALLL | 22-1A(025) [ 3.18 GOVT(DKT) NO THERUVAI SIVARAMAIAH YES NOT SUBMITED DRY LAND NO NOT SUBMITED GROUNDENATERPSED.
THERUVAI NO AQUA CULTURE
THIRUPALU,DOCUMENT [LOW PRODUCTIVITY PATTADAR,DOCUMENT | PERMITIONS AND
26 PITTIVANIPALL | 22-1A(0.22) | 3.8 GOVT(DKT) NO THERUVAI RAMANAIAH YES NOT SUBMITED DRY LAND NO NOT SUBMITED GROUND WATER USED
THERUVAT
GOVERNMENT | THIRUPALU,DOCUMENT |LOW PRODUCTIVITY PATTADAR,DOCUMENT | 70 BE EVICTED
27 | emvanipaw | 2218(168) | 318 Gov NO ANADINAM NO LAND OCCUPIED NOT SUBMITED DRY LAND NO NOT SUBMITED
' 4
13
whether the land
How the Aqua farmers has|  belongs to d).Any other
If Government,any got the land From the agriculture omissions noticed | Verify the all the village
Total |Whether the land |  permission has pattadar (if same mention| land/saltpan/wet | during enquiry | records and documents
SLNO| Revenvuevillage | SurveyNo | Extentin |isGovernmentor|  obtained for EndA(:‘yz’::r‘;'s‘_’:(‘:x:’:;:mrds if ""’:"m?:g the | ™ 56 same f different land regarding titel | produced and certify that | ~ tahsildar remarks
Ac Patta cultivating as per . mentioning the details of | mangrove/Forest | dispute,boundary [how farmer got the land |
norms ittt et acquire with supporting | land meant for | dispute or any detail
e teretienr documents public purpose/ | complaints arised
or not (Yes/No) other land
1 T 2 3 4 B 6 7 B S 10 1 2
THERUVA! NO AQUA CULTURE
THIRUPALU,DOCUMENT |LOW PRODUCTIVITY. PATTADAR,DOCUMENT | PERMITIONS,AND
GROUND WATER USED
28 PITTIVANIPALLI 22-2(0.87) 0.87 GOVT(DKT) NO PODAKULA MUNI KRISHNAIAH YES NOT SUBMITED DRY LAND NO NOT SUBMITED
LEASE:RANGAIAH,LEASE HOARUACULTLRE
DOCUMENTNOT [ LOW PRODUCTIVITY PATTADAR,DOCUMENT | PERMITIONSAND
29 | errmvanieaw | 23-1(150) 15 PATTA NO THERUVAI VEERASWAMI YES SUBMITED LAND NO NOTsuBMITED | GROUND WATER USED
LEASE:RANGAIAH,LEASE NOAQUA CULTURE
DOCUMENTNOT | LOW PRODUCTIVITY PATTADAR,DOCUMENT |  PERMITIONS AND
GROUND WATER USED
30 | ermvanieaws | 232090) [ 09 PATTA NO PODAKULA RAMAKRISHANAIAH YES SUBMITED DRY LAND NO NOT SUBMITED
LEASE-RANGAIAH,LEASE NOAQUA CULTURE
PITTI KRISHNAIAH S/O CHINA MUNI DOCUMENTNOT [ LOW PRODUCTIVITY PATTADAR,DOCUMENT GR’:S':’SWA"T?RAZEED
31 | emvaneaw | 23s080) [ 08 PATTA NO SWAMI YES SUBMITED DRY LAND NO NOT SUBMITED
LEASE:RANGAIAH,LEASE NO AGUA CULTURE
PITTI KRISHNAIAH 5/O CHINA MUNI DOCUMENTNOT | LOW PRODUCTIVITY PATTADAR,DOCUMENT enflfr?::":vc:‘wseﬂzsn
32 | emvanieaw | 236(096) [ 096 GOVT(DKT) NO SWAMI YES SUBMITED DRY LAND NO NOT SUBMITED
LEASE:RANGAIAH,LEASE NOAQUA CULTURE
DOCUMENTNOT [ LOW PRODUCTIVITY PATTADAR,DOCUMENT [ PERMITIONS.AND
33 PITTIVANIPALLL | 23-8(024) | 024 PATTA NO PODAKULA RAMAKRISHANAIAH YES SUBMITED DRY LAND NO NOT SUBMITED GEOUND WATEERLED
LEASE:RANGAIAH,LEASE NOAQUASLIIEIRE
DOCUMENTNOT | LOW PRODUCTIVITY PATTADAR,DOCUMENT [ PERMITIONS,AND
GROUND WATER USED
3¢ | ermvaneaw | 239072 | 072 PATTA NO THERUVAI VEERASWAMI YES SUBMITED DRY LAND NO NOT SUBMITED
LEASE:CHENDRAIAH(SIDDI NO AQUA CULTURE
GUNTA PALEM), LEASE PERMITIONS,AND
DOCUMENTNOT | LOW PRODUCTIVITY PATTADAR,DOCUMENT [ GROUND WATER USED
35 | pmvaneaw | 241029) | 029 PATTA NO THERUVAI VEERASWAMI YES SUBMITED NO NOT SUBMITED
LEASE:CHENDRAIAH(SIDDI NO AQUA CULTURE
GUNTA PALEM), LEASE PERMITIONS,AND
DOCUMENTNOT |LOW PRODUCTIVITY PATTADAR DOCUMENT | GROUND WATER USED
36 | ermvanaw | 24200200 | 02 PATTA NO THERUVAI BHAGYA LAKSHMI YES SUBMITED WET LAND NO SUBMITED
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¥
whether the land
How the Aqua farmers has| belongs to d).Any other
If Government,any got the land From the agriculture omissions noticed | Verify the all the village
Total Whether the land permission has pattadar (if same mention | land/saltpan/wet during enquin record: 'd d
g i Name of the pattadar and If no specify the |* 5 P wing enduley: s and documents
SLNO| Revenvuevilage | SurveyNo Ex(iﬂl n lsGovsrnmem or| obainetor [ evente Rotords s as same if different land regarding titel | produced and certify that [ ~tahsildar remarks
¢ atta cultivating as per mentioning the details of | mangrove/Forest | dispute,boundary [how farmer got the land in|
norms whistheruis Gid acquire with supporting | land meantfor | dispute or any detail
farm title is clear documents public purpose/ | complaints arised
or not (ves/No) other land
1 T 2 3 2 B 5 7 s B 10 1 )
LEASE:CHENDRAIAH(SIDD! NO AQUA CULTURE
GUN;: PALEM), LEASE PERMITIONS,AND
DOCUMENT NOT LOW PRODUCTIVITY PATTADAR DOCUMENT | GROUND WATER
37 PITTIVANIPALLI 24-3(1.13) 113 PATTA NO THERUVAI BHAGYA LAKSHMI YES SUBMITED 'WET LAND NO SUBMITED T
LEASE:CHENDRAIAH(SIDDI NO AQUA CULTURE
sug;/é :’;;LEEM),,LEASE PERMITIONS,AND
NTNOT [ Low PRODUCTIVITY PATTADAR DOCUMENT | GROUND WATER USED
38 | prmvaneaw | 24-4035) | 03s PATTA NO PITTI GUNNAIAH YES SUBMITED WET LAND NO NOT SUBMITED i
LEASE:CHENDRAIAH(SIDDI NO AQUA CULTURE
sus;: :’:LEMJ,,LEASE PERMITIONS,AND
ENT NOT LOW PRODUCTIVITY PATTADAR,DOCUMENT | GROUND WATER
39 | prmvanieaw | 2as(1.44) | 144 PATTA NO THERUVAI VEERASWAMI YES SUBMITED WET LAND NO NOT SUBMITED e
NO AQUA CULTURE
LOW PRODUCTIVITY PATTADAR DOCUMENT | PERMITIONS,AND
40 PITTIVANIPALLI | 24-6(0.74) | 0.74 GOVT(DKT) NO NUNJALA BUJAMMA YES OWN SYAM WET LAND NO NOTsuBMITED | GROUND WATER USED
GOVERNMENT
VAAGU LAND VAAGU TO BE EVICTED
41 | prmvaneaw | 2s2ss) | as4 | poramsoku NO VAAGU PORAMBOKU NO ENCROACHMENT SEENAIAH PORAMBOKU LAND NO NOT SUBMITED
GOVERNMENT
VAAGU LAND VAAGU TO BE EVICTED
42 | ermvaneaw | 26013) [ 125 | poramsoku NO VAAGU PORAMBOKU NO ENCROACHMENT SEENAIAH PORAMBOKU LAND NO NOT SUBMITED
NO AQUA CULTURE
OWN:MANUBOLU PATTADAR,DOCUMENT | PERMITIONS,AND
3 PITTIVANIPALL | 27-1(0.24) [ 0.4 PATTA NO MANUBOLU PEDA PICHAIAH YES SATHISH WET LAND NO NOT SUBMITED GROUND WATER USED
NO AQUA CULTURE
OWN:MANUBOLU PATTADAR DOCUMENT | PERMITIONS AND
a4 PITTIVANIPALLL | 27-2(015) | 0.5 PATTA NO MANUBOLU PEDA PICHAIAH YES SATHISH WET LAND NO NOT SUBMITED GROUND WATER SED,
6
whether the land
How the Aqua farmers has|  belongs to d).Any other
If Government,any got the land From the agriculture | omissions noticed | Verify the al the village
Total |Whether the land |  permission has pattadar (if same mention| land/saltpan/wet | during enquiry | records and documents
Name of the pattadar and If no speciy the
SLNO| Revenvuevilage | SurveyNo | Extentin |isGovernmentor |  obtained for as same if different land regarding titel | produced and certify that | tahsildar remarks
Endjoyadar as per Revenue Records remarks
Ac Patta cultivating as per g the details of e dispute,boundary |how farmer got the land in
norms [ihettioriticking acquire with supporting | land meantfor |~ dispute or any detail
it 1s ceir documents public purpose/ | complaints arised
or not (Yes/No) other land
1 1 2 3 3 B 6 7 8 9 10 1 e
NO AQUA CULTURE
OWN:MANUBOLU PATTADAR,DOCUMENT | PERMITIONS,AND
as | ermvanieaw | 27-3(166) | 166 PATTA NO MANUBOLU SATHISH vES SATHISH WET LAND NO NOTsumiTED | GROUND WATER USED
NO AQUA CULTURE
OWN:MANUBOLU PATTADAR,DOCUMENT | PERMITIONSAND
46 | emvaneaw | 27-4084) | 084 PATTA YES PAMANII CHINA CHENGAIAH YES SATHISH WET LAND NO NOTSUBMITED, (| SROUNO WATERUSED
NO AQUA CULTURE
OWN:MANUBOLU PATTADAR,DOCUMENT | PERMITIONS,AND
47 PITTIVANIPALLL | 27-5(1.62) [ 162 PATTA YES MANUBOLU SATHISH YES SATHISH WET LAND NO NOTSUBMITED | GROUND WATER USED
LEASE:GURUNADHAM,LEA| NQRQUA CULTURE
SE DOCUMENT NOT PATTADAR,DOCUMENT [ PERMITIONS,AND
48 PITTIVANIPALLL | 27-6(0.18) | 036 PATTA NO MANUBOLU VENKATESWARLU YES SUBMITED WET LAND NO NOTsuBMITED | GROUND WATER USED
LEASE:GURUNADHAM LEA| HOAQUACUUIURE
SE DOCUMENT NOT PATTADAR,DOCUMENT [ PERMITIONS,AND
49 PITTIVANIPALLL | 27-6P(0.18) | 036 PATTA NO MANUBOLU PAPAIAH YES SUBMITED WET LAND NO NoTSUBMTED | SREUND'WATER USEQ
LEASE:GURUNADHAM,LEA| NOAQUACULTURE
SE DOCUMENT NOT PATTADAR,DOCUMENT | PERMITIONS,AND
so | prmvanieaw | 27-7(013) | o013 PATTA NO PITTI PULLAIAH YES SUBMITED WET LAND NO NOTsuBMITED | GROUND WATER USED
LEASE:GURUNADHAM LEA| AL N CULTURE
SE DOCUMENT NOT PATTADAR,DOCUMENT | PERMITIONS,AND
s1 | ermvanieAw | 27-8(004) | 004 PATTA NO BEEMALA CHENGAIAH YES SUBMITED WET LAND NO NOTSUBMITED [ GROUND WATER USED
NO AQUA CULTURE
LOW PRODUCTIVITY PATTADAR,DOCUMENT | PERMITIONS,AND
52 prrivanipALL | 27-90.68) | 068 GOVT(DKT) NO PAMANJI CHINA CHENGAIAH YES OEN:SYAM DRY LAND NO NOTSUBMITED | SROUND WATER USED
NO AQUA CULTURE
OWN:MANUBOLU  |LOW PRODUCTIVITY PATTADAR,DOCUMENT | PERMITIONSAND
53 PITTIVANIPALLL | 28-1(261) | 554 PATTA NO MANUBOLU SATHEESH YES SATHEESH DRY LAND NO NOTSUBMITED, . ;| SROUND WATERLESED
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7
whether the land
How the Aqua farmers has|  belongs to d).Any other
If Government,any got the land From the agriculture omissions noticed | Verify the all the village
Total | Whether the'land | permission has pattadar (if same mention| land/saltpan/wet | during enquiry | records and documents
f thi if
S.LNO| Revenvuevillage | SurveyNo | Extentin |is Governmentor |  obtained for Narme o5tliE patiadan ard o specify the . came if different land regarding titel | produced and certify that |  tahsildar remarks
Endjoyadar as per Revenue Records remarks
Ac Patta cultivating as per mentioning the details of | mangrove/Forest | dispute,boundary |now farmer got the land |
norms it g nd acquire with supporting | land meant for | dispute or any detail
o il s ear documents public purpose/ | complaints arised
o not (Yes/No) other land
1 1 2 3 4 5 6 7 8 9 10 11 2
NO AQUA CULTURE
OWN:MANUBOLU  [Low PRoDUCTIVITY PATTADAR,DOCUMENT | PERMITIONS,AND
54 PITTIVANIPALLL | 28-2(2.93) | 554 PATTA NO PITTI NTHAIAH YES SATHEESH DRY LAND NO NOT SUBMITED GROUND WATER USED
TERSEM
REDDY, LEASE NO AQUA CULTURE
DOCUMENTNOT | LOW PRODUCTIVITY PATTADAR,DOCUMENT | PERMITIONS,AND
55 pTIvANIPALLL | 29-1(169) [ 379 GOVT(DKT) NO BASIVIREDDY RAJAMMA YES SUBMITED DRY LAND NO NOT SUBMITED GROUNDWATERUSED
TERSEM
REDDY, LEASE NO AQUA CULTURE
DOCUMENTNOT | LOW PRODUCTIVITY PATTADAR,DOCUMENT | PERMITIONSAND
56 PITTIVANIPALLL | 29-3(080) | 376 GOVT(DKT) NO PITTI PULLAIAH YES SUBMITED DRY LAND NO NOT SUBMITED SHEUNO WATER LSED
TERSEMC
‘GOVERNMENT REDDY,,LEASE
LAND DOCUMENTNOT | LOW PRODUCTIVITY PATTADAR,DOCUMENT | TOBEEVICTED
57 | prmvanieaw [ 295038 | 376 GOVT(DKT) NO ANADINAM NO ENCROACHMENT SUBMITED DRY LAND NO NOT SUBMITED
5
REDDY, LEASE NO AQUA CULTURE
DOCUMENTNOT | LOW PRODUCTIVITY PATTADAR,DOCUMENT |  PERMITIONS,AND
58 | PITTIVANIPALL | 302A375) | 472 GOVT(DKT) NO CHEMBETI CHENGAIAH YES SUBMITED DRY LAND NO NOTSUBMITED; ;| SROUND WATERLISED
TERSEM
REDDY, LEASE NO AQUA CULTURE
DOCUMENTNOT | LOW PRODUCTIVITY PATTADAR,DOCUMENT | PERMITIONSAND
59 PITTIVANIPALL | 30-2B(0.97) | 4.72 GOVT(DKT) NO PAMANJI BHASKAR Yes SUBMITED DRY LAND NO NOTSUBMITED: . 2| SROUND WATER USED
LEASE: SEENAIAH,LEASE AQUA CULTURE
MANUBOLU PAPAIAH,KALLURU DOCUMENT NOT PATTADAR,DOCUMENT |  PERMITIONS,AND
60 | prmvaneAw | 311(042) | 042 PATTA YES RAJENDRABABU YES SUBMITED WET LAND NO NOTSUBMITED. | SROUND WATER USED
LEASE: SEENAIAH,LEASE AQUA CULTURE
DOCUMENT NOT PATTADAR DOCUMENT | PERMITIONS,AND
61 PITTIVANIPALLL | 31-2(046) | 046 PATTA YES THERUVAI BHAGYALAKSHMI YES SUBMITED WET LAND NO SUBMITED GROUED WATER USHE)
LEASE: SEENAIAH,LEASE NOAQUA CULTURE
DOCUMENT NOT PATTADAR,DOCUMENT | PERMITIONSAND
62 | prmivanipAw | 313(014) | 014 PATTA NO MANUBOLU VENKAIAH YES SUBMITED WET LAND NO NOT suBMITED. | GROUIND WATERLISED
8
y
whether the land
How the Aqua farmers has|  belongs to d).Any other
- If Government,any got the land From the agriculture | omissions noticed | Verify the all the village
Total  Whether the land | permission has pattadar (if same mention | land/saltpan/wet | durin
- Name of the pattadar and 1f no specify th p uring enquiry | records and documents
L R pecify the ; :
S.LNO evenvue village Survey No | Extentin | is Government or obtained for Endjoyadar as per Revenue Records ke as same if different land regarding titel | produced and certify that | tahsildar remarks
Ac patta cultivating as per mentioning the details of | mangrove/Forest | dispute,boundary [how farmer got the land in
norms Wiether the land acquire with supporting |  land meant for | dispute or any detail
farm title is clear documents public purpose/ | complaints arised
or not (Yes/No) other land
1 1 2 3 4 5 6 7 8 B 10 1 fE)
LEASE: SEENAIAH LEASE NO AQUA CULTURE
DOCUMENT NOT PATTADAR,DOCUMENT [ PERMITIONSAND
63 | prrmvanieAl [ 31-5A017) | 04 PATTA NO MANUBOLU CHENGAIAH YES SUBMITED WET LAND NO NOTSUBMITED | GROUND WATER USED
LEASE: SEENAIAH,LEASE NO AQUA CULTURE
DOCUMENT NOT PATTADAR,DOCUMENT | PERMITIONS,AND
64 | pirTivanipall | 31-58(0.23) | 04 PATTA NO DUVVURU SUNEETHA YES SUBMITED WET LAND NO NOTSUBMITED | GROUND WATER USED
LEASE: SEENAIAH, LEASE NO AQUA CULTURE
DOCUMENT NOT PATTADAR DOCUMENT [ PERMITIONS,AND
65 | PITTIVANIPALL | 31-6A(0.40) | 145 PATTA NO THERUVAI BHAGYALAKSHMI YES SUBMITED WET LAND NO SUBMITED GROUND WATER USED
LEASE: SEENAIAH,LEASE NO AQUA CULTURE
DOCUMENT NOT PATTADAR,DOCUMENT [  PERMITIONS,AND
66 | PTivaNiPALL | 3168(1.05) [ 145 PATTA NO DUVVURU SUNEETHA YES SUBMITED WET LAND NO NOTSUBMITED | GROUND WATER USED
LEASE: SEENAIAH,LEASE NO AQUA CULTURE
DOCUMENT NOT PATTADAR,DOCUMENT [ PERMITIONS,AND
67 | prmvaneaw | 317029) [ o029 PATTA NO MANUBOLU SATHISH YES SUBMITED WET LAND NO NOTSUBMITED | GROUND WATER USED
NO AQUA CULTURE
OWN:KALLURU PATTADAR,DOCUMENT |  PERMITIONS,AND
68 | prmvaneaw | 321031 [ 131 PATTA NO KALLURU RAJENDRABABU YES PRABHAKAR REDDY WET LAND NO NOTSUBMITED | GROUND WATER USED
NO AQUA CULTURE
OWN:KALLURY PATTADAR,DOCUMENT | PERMITIONS,AND
69 | pmmvanipaw | 32-2(008) [ o008 PATTA NO KALLURU RAJENDRABABU YES PRABHAKAR REDDY WET LAND NO NOTSUBMITED | GROUND WATER USED
NO AQUA CULTURE
OWN:KALLURU PATTADAR,DOCUMENT | PERMITIONS,AND
70 | prmvanieaw | 32:3016) [ 016 GOVT(DKT) NO MANUBOLU CHINA CHENGAIAH YES PRABHAKAR REDDY WET LAND NO NOTSUBMITED | GROUND WATER USED
TEASE HAREESH
NAIDU, LEASE NO AQUA CULTURE
= e DOCUMENT NOT PATTADAR,DOCUMENT | PERMITIONS,AND
7 1 32:5(058) | 058 PATTA NO KALLURU RAJENDRABABU YES SUBMITED WET LAND NO NOTsuBMITED [ GROUND WATER USED
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whether the land
How the Aqua farmers has|  belongs to d).Any other
sotal e el FSavemmentany got the land From the agriculture | omissions noticed | Verify the all the village
otal ether the land | permission has pattadar (if same mention| land/saltpan/wet | during enqui records and di
S.LN R 1l Name of the pattadar and If no specify the g enquiry s and documents
0| Revenvue village | SurveyNo m;m in |isGovemmentor | abtainedfor | (RUR S CERIEE i i as same if different fand regarding titel [ produced and certify that | ~ tahsildar remarks
< Patta cultivating as per mentioning the details of | mangrove/Forest | dispute,boundary [how farmer got the land in
norms [Whether the land acquire with supporting | land meant for |  dispute or any detail
farm title Is clear documents public purpose/ | complaints arised
or not (Yes/No) other land
1 1 2 3 7 5 6 7 B 9 10 11 EV)
TEASE HAREESH
NAIDU, LEASE NO AQUA CULTURE
DOCUMENT NOT PATTADAR,DOCUMENT | PERMITIONS AND
72 PITTIVANIPALLL | 32-6(0.40) 0.4 PATTA NO KALLURU RAJENDRABABU YES SUBMITED WET LAND NO NOT SUBMITED GROUND WATER USED
LEASE :HAREESH
NAIDU, LEASE NO AQUA CULTURE
DOCUMENT NOT PATTADAR,DOCUMENT | PERMITIONS,AND
1£) PITTIVANIPALL [ 327(0.51) | 051 GOVT(DKT) NO MANUBOLU CHINACHENGAIAH YES SUBMITED WET LAND NO NOT SUBMITED GROUND WATER USED
NO AQUA CULTURE
LOW PRODUCTIVITY PATTADAR,DOCUMENT | PERMITIONS,AND
74 PITTIVANIPALLL | 33-1A(1.00) | 55 GOVT(DKT) NO MANUBOLU SULOCHANA YES OWN:NUNJALA MADHU DRY LAND NO NOT SUBMITED GROUND WATER USED
NO AQUA CULTURE
LOW PRODUCTIVITY PATTADAR,DOCUMENT |  PERMITIONS,AND
U PITTIVANIPALLI | 33-18(1.50) | 55 GOVT(DKT) NO PUDHETI CHINNAIAH YES OWN:NUNJALA MADHU DRY LAND NO NOT SUBMITED GROUND WATER USED
NO AQUA CULTURE
LOW PRODUCTIVITY PATTADAR,DOCUMENT | PERMITIONS,AND
75 PITTIVANIPALL | 33-1C(0.70) 55 GOVT(DKT) NO NUNJALA MADHU YES OWN:NUNJALA MADHU DRY LAND NO NOT SUBMITED GGROUND WATER USED
L
REDDY, LEASE NO AQUA CULTURE
DOCUMENTNOT | LOW PRODUCTIVITY PATTADAR,DOCUMENT [ PERMITIONS,AND
ik PITTIVANIPALLL | 33-1C(2.30) | 5.5 GOVT(DKT) NO THERUVAI THIRUPALU YES SUBMITED DRY LAND NO NOT SUBMITED GROUND WATER USED
NO AQUA CULTURE
OWN: MANUBOLU | LOW PRODUCTIVITY PATTADAR,DOCUMENT | PERMITIONS,AND
78 PITTIVANIPALLI [ 36-1B(1.71) | 864 GOVT(DKT) NO MANUBOLU INDIRAMMA YES SATHEESH DRY LAND NO NOT SUBMITED GROUND WATER USED
NO AQUA CULTURE
OWN: MANUBOLU | LOW PRODUCTIVITY PATTADAR,DOCUMENT [ PERMITIONS,AND
79 PITTIVANIPALL | 36-10(1.71) |  8.64 GOVT(DKT) NO MANUBOLU CHENGAMMA YES SATHEESH DRY LAND NO NOTSUBMITED [ GROUND WATER USED
NO AQUA CULTURE
LOW PRODUCTIVITY PATTADAR,DOCUMENT | PERMITIONS,AND
20 PITTIVANIPALLI | 36-1E(065) | 864 GOVT(DKT) NO NUNJALA PADMA YES OWN:NUNJALA PADMA DRY LAND NO NOT SUBMITED GROUND WATER USED
“ 10
whether the fand
How the Aqua farmers has|  belongs to d).Any other
If Government,any got the land From the agriculture omissions noticed | Verify the all the village
Total | Whether theland [ permission has pattadar (if same mention | land/saltpan/wet | during enquiry | records and documents
Name of the pattadar and if fy the
SLNO| Revenwevilage | SurveyNo | Extentin |isGovernmentor| obtainedfor | . - Z’::r‘;: oL e N N | as same i different land regarding titel | produced and certify that | ~ tahsildar remarks
Ac Patta cultivating as per oy o mentioning the details of | mangrove/Forest | dispute,boundary [how farmer got the land in
norms Whether the land acquire with supporting |  land meant for dispute or any detail
farim it tseigar documents public purpose/ | complaints arised
or not (Yes/No) other land
1 1 2 3 4 5 6 7 8 9 10 11 12
GOVERNMENT
KALUVA(PORAMB LAND TO BE EVICTED
81 PITTIVANIPALLI 37(0.34) 25 OKU) NO KALUVA(PORAMBOKU) NO ENCROACHMENT SEENAIAH KALUVA PROMBOKU| NO NOT SUBMITED
LEASE:SEENAIAH. LEASE NO AQUA CULTURE
DOCUMENT NOT PATTADAR,DOCUMENT [  PERMITIONSAND
82 PITTIVANIPALL | 38-1(200) | 3.55 PATTA NO MANUBOLU SATHEESH YES SUBMITED WET LAND NO NOT SUBMITED GROUND WATER USED
LEASE:SEENAIAH. LEASE NO AQUA CULTURE
DOCUMENT NOT PATTADAR,DOCUMENT | PERMITIONS,AND
83 PITTIVANIPALL | 38-1A(155) [ 355 PATTA NO MANUBOLU RAGAMMA YES SUBMITED WET LAND NO NOT SUBMITED GHOUND WATERTSED
LEASE:SEENAIAH.,LEASE NO AQUA CULTURE
DOCUMENT NOT PATTADAR,DOCUMENT [ PERMITIONS,AND
84 PITTIVANIPALLI | 38-2(0.26) | 026 PATTA NO MANUBOLU SATHEESH YES SUBMITED WET LAND NO NOTSUBMITED | GROUND WATER USED
LEASE:SEENAIAH, LEASE NO AQUA CULTURE
DOCUMENT NOT PATTADAR,DOCUMENT | PERMITIONS,AND
85 PITTIVANIPALLL | 38-4(0.67) 0.67 PATTA NO MANUBOLU SATHEESH YES SUBMITED WET LAND NO NOT SUBMITED GROUND WATER USED
LEASE:SEENAIAH.LEASE NO AQUA CULTURE
DOCUMENT NOT PATTADAR,DOCUMENT PERMITIONS,AND
86 PITTIVANIPALLI | 38-5(0.15) 015 PATTA NO PAMANJI CHINA CHENGAIAH YES SUBMITED WET LAND NO NOT SUBMITED GROUND WATER USED
LEASE:SEENAIAH.,LEASE NO AQUA CULTURE
DOCUMENT NOT PATTADAR,DOCUMENT | PERMITIONS,AND
87 PITTIVANIPALLI | 386(0.14) | 014 GOVT(DKT) NO BEEMALA CHENGAIAH YES SUBMITED WET LAND NO NOTSUBMITED | GROUND WATER USED
LEASE:SEENAIAH, LEASE NO AQUA CULTURE
DOCUMENT NOT PATTADAR, DOCUMENT | PERMITIONS,AND
88 | prmvanieal | 387(024) | 024 PATTA NO MANUBOLU VENKAMMA YES SUBMITED WET LAND NO NOTsuBMITED | GROUND WATER USED
LEASE:SEENAIAH. LEASE NO AQUA CULTURE
DOCUMENT NOT PATTADAR,DOCUMENT | PERMITIONS,AND
89 PITTIVANIPALL | 38-8(0.44) | 044 PATTA NO PAMANJI CHINA CHENGAIAH YES SUBMITED WET LAND NO NOT SUBMITED GROUND WATER USED
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11
whether the land
How the Aqua farmers has|  belongs to d).Any other
If Government,any got the land From the agriculture | omissions noticed | Verify the all the village
th f !
Total |Whethertheland | ~ permission has R L o specifythe | P2113097 i same mention | anysaltpan/we | during enquiry | records and documents
S.LNO| Revenvuevilage | SurveyNo | Extentin |isGovernmentor [  obtained for as same if different land regarding titel | produced and certify that | tahsildar remarks
Endjoyadar as per Revenue Records remarks
Ac Patta cultivating as per mentioning the details of [ mangrove/Forest | dispute,boundary |how farmer got the land in|
norms \ietherthaland acquire with supporting | land meant for |  dispute or any detal
P documents public purpose/ | complaints arised
or not (Yes/No) other land
1 1 7] 3 4 5 6 7 8 9 10 11 2
LEASE:SEENAIAH, LEASE NOAQUACCLTURE
DOCUMENT NOT PATTADAR, DOCUMENT | PERMITIONS,AND
90 PITTIVANIPALL | 38-9(0.35) 035 GOVT(DKT) NO BEEMALA CHENGAIAH YES SUBMITED WET LAND NO NOT SUBMITED GROUND WATER USED
LEASE:SEENAIAH, LEASE NOBQUACULIONE
DOCUMENT NOT PATTADAR,DOCUMENT |  PERMITIONSAND
91 prrmivanipaLl | 39-1(281) [ 281 PATTA NO MANUBOLU SAILAJA YES SUBMITED WET LAND NO NOT SUBMITED GROUND WATER D
LEASE:SEENAIAH,, LEASE O AR CULTE N
DOCUMENT NOT PATTADAR DOCUMENT |  PERMITIONSAND
92 PITTIVANIPALLL | 39-2022) [ 022 PATTA NO MANUBOLU VENKAMMA YES SUBMITED WET LAND NO NOT SUBMITED GROUNDWATER USED
LEASE:SEENAIAH,,LEASE NOAQUACULTURE;
DOCUMENT NOT PATTADAR,DOCUMENT | PERMITIONS,AND
93 PITTIVANIPALLL | 39-3(036) | 036 PATTA NO MANUBOLU VENKAMMA YES SUBMITED WET LAND NO NOT SUBMITED CROUNDWATER
LEASE:SAIREDDY, LEASE AQUA CULTURE
DOCUMENT NOT PATTADAR DOCUMENT |  PERMITIONS,AND
94 PITTIVANIPALLL | 39-4(1.88) | 253 PATTA YES THERUVAI THIRUPALU YES SUBMITED WET LAND NO SUBMITED GROUND WATERLEED
LEASE:SAIREDDY, LEASE AAUATCITLEG
DOCUMENT NOT PATTADAR,DOCUMENT | PERMITIONS,AND
95 | prmvaneaw [3sami7s)| 253 PATTA YES THERUVAI CHANDRAIAH YES SUBMITED WET LAND NO NOT:SUBMITED . | SROUND WATER LISED
GOVERNMENT
KALUVA(PORAMB KALUVAPORAMBOK
9 | prmvanipaw | 40(035) 232 OKU) NO KALUVA(PORAMBOKU) NO ENCROACHMENT SAIREDDY u NO NOT SUBMITED TO BE EVICTED
GOVERNMENT
KALUVA(PORAMB LAND KALUVAPORAMBOK
97 | prmvaneaw | a1692) | 1346 oK) NO KALUVA(PORAMBOKU) NO ENCROACHMENT |  MANUBOLU SATHISH u NO NOT SUBMITED TO BE EVICTED
GOVERNMENT
KALUVA(PORAMB MANUBOLU KALUVAPORAMBOK
98 | pmvaneaw | 12000 | 1346 oku) NO KALUVA(PORAMBOKU) NO ENCROACHMENT u u NO NOT SUBMITED TO BE EVICTED
12
whether the land
How the Aqua farmers has|  belongs to d).Any other
If Government,any got the land From the agriculture omissions noticed | Verify the all the village
Total | Whether theland | permission has attadar (if same mention| land/saltpan/wet | during enqui ecords and d
Name of the pattadar and I no specify the | ™ P genquiry | records and documents
SLNO| Revenveviloge | SurveyNo | Extentin |is Governmentor [ obtainedfor [ 09 FEERABSE re;’wkz as same if different land regarding titel | produced and certify that |  tahsildar remarks
Ac Patta cultivating as per mentioning the details of | mangrove/Forest | dispute,boundary [how farmer got the fand in|
norms hiether e land acquire with supporting | land meant for |  dispute or any detal
v e Is chear documents public purpose/ | complaints arised
or not (Yes/No) other land
1 1 2 3 4 5 6 7 8 B 10 11 12
GOVERNMENT
KALUVA(PORAMB LAND KALUVAPORAMBOK
99 | prmvanpaw | 412000 | 1346 oKu) NO KALUVA(PORAMBOKU) NO ENCROACHMENT CHIORANJEEVI u NO NOT SUBMITED TO BE EVICTED
GOVERNMENT
KALUVA(PORAMB KALUVAPORAMBOK
100 | prmvaneaw [ a1100) | 1346 OKU) NO KALUVA(PORAMBOKU) NO ENCROACHMENT JAIBALAIAH u NO NOT SUBMITED TO BE EVICTED
GOVERNMENT
LAND LOW PRODUCTIVITY PATTADAR,DOCUMENT
101 [ prmvaneaw | 4sa(igs) | 2.5 GOVT(DKT) NO GRAMAKNTAM NO ENC OWN:PARRI DRY LAND NO NOT SUBMITED TO BE EVICTED
NO AQUA CULTURE
PATTADAR,DOCUMENT | PERMITIONS,AND
102 PITTIVANIPALLI | 49-2A(0.24) | 024 PATTA NO PARRI SAIBABU YES OWN:PARRI RAMANAIAH WET LAND NO NOT SUBMITED GGROUND WATER USED
NO AQUA CULTURE
PATTADAR,DOCUMENT | PERMITIONS,AND
103 | prmvanieAw | 5010200 | 044 PATTA NO THERUVAI CHANDRAIAH YES OWN:THERUVAI MANI WET LAND NO NOT SUBMITED GROUND WATER USED
NO AQUA CULTURE
PATTADAR,DOCUMENT | PERMITIONS,AND
104 | prmivanipAw | s0-1c(0.22) | 0.42 PATTA NO NUNJALA MADHU YES OWN:NUNJALA MADHU WET LAND NO NOT SUBMITED GROUND WATER USED
GOVERNMENT
KALUVA(PORAMB
105 | prmvanieaw | 59(0.30) 134 oku) NO KALUVA(PORAMBOKU) NO ENCROACHMENT KRISHNAREDDY KALUVA NO NOT SUBMITED TO BE EVICTED
NO AQUA CULTURE
OWN:THERUVAI LOW PRODUCTIVITY PATTADAR,DOCUMENT | PERMITIONS,AND
106 | PITTIVANIPALL | 60-1(0.54) | 145 GOVT(DKT) NO THERUVAI THIRUPALU YES THIRUPALU DRY LAND NO NOT SUBMITED GHOUND WATHUSED
NO AQUA CULTURE
OWN:THERUVAI LOW PRODUCTIVITY PATTADAR,DOCUMENT | PERMITIONSAND
107 | PITTIVANIPALL | 60-1(026) | 142 GOVT(DKT) NO THERUVAI BUIAMMA YES THIRUPALU DRY LAND NO NOT SUBMITED GROUND WATER UEXD)
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13
>
whether the land
How the Aqua farmers has|  belongs to d).Any other
If Government,any got the land From the agriculture omissions noticed | Verify the all the village
Total | Whether theland |  permission has pattadar (if same mention| land/saltpan/wet | during enquiry | records and documents
ify
S.LNO| Revenvuevillage | SurveyNo | Extentin |is Governmentor|  obtained for Namenttie pattsdarand Tinospedtythe | Il B irarat land regarding titel | produced and certify that | _tahsildar remarks
Endjoyadar as per Revenue Records remarks
Ac Patta cultivating as per mentioning the etails of | -mangrove/Forest | dispute,boundary |how farmer got the land in
norms T acquire with supporting | land meant for |~ dispute or any detail
rarmtivie s desr documents public purpose/ | complaints arised
or not (ves/No) other land
1 1 2 3 4 5 B 7 B B 10 1 12
NO AQUA CULTURE
OWN:THERUVAI LOW PRODUCTIVITY PATTADAR,DOCUMENT |  PERMITIONS,AND
108 PITTIVANIPALLL | 60-90039) | 039 GOVT(DKT) NO MANUBOLU CHINACHENGAIAH YES THIRUPALU DRY LAND NO NOT SUBMITED GROUND WATER USED
NO AQUA CULTURE
OWN:THERUVAI PATTADAR,DOCUMENT | PERMITIONS,AND
109 | prmivanieaw | 60-100.92) | 0.92 PATTA NO THERUVAI VEERASWAMI YES THIRUPALU WET LAND NO NOT SUBMITED GROUND WATER USED
GOVERNMENT
KALUVA(PORAMB OWN:DUWURU [ KALUVA(PORAMBO
110 [ piTTivanieAL | 61(1.05) 152 oku) NO KALUVA(PORAMBOKU) NO ENCROACHMENT | DAYAKAR REDDY Ku) NO NOT SUBMITED TO BE EVICTED
‘GOVERNMENT
KALUVA(PORAMB LAND OWN:DUWURU | KALUVA(PORAMBO
11 | emvanieaw | 62025 | 075 OKUJ NO KALUVA(PORAMBOKU) NO ENCROACHMENT | DAYAKAR REDDY KU) NO NOT SUBMITED TO BE EVICTED
NO AQUA CULTURE
OWN:DUVVURU LOW PRODUCTIVITY PATTADAR,DOCUMENT |  PERMITIONS,AND
112 PITTIVANIPALLL | 63-1(1.12) 112 GOVT(DKT) NO MANUBOLU CHINACHENGAIAH YES DAYAKAR REDDY DRY LAND NO NOT SUBMITED GROUND WATER USED
NO AQUA CULTURE
OWN:KALLURU [ Low pRoDuCTIVITY PATTADAR,DOCUMENT | PERMITIONS,AND
113 | PITTIVANIPALLL | 63-2(2.00) 2 GOVT(DKT) NO THERUVAI KANDAIAH YES PRABHAKAR REDDY DRY LAND NO NOT SUBMITED GROUND WATER USED
GOVERNMENT
KALUVA(PORAMB LAND KALUVA(PORAMBO
114 | pmvanieaw | 64(0.12) 099 ) NO KALUVA(PORAMBOKU) NO ENCROACHMENT Ku) NO NOT SUBMITED TO BE EVICTED
AQUA CULTURE
OWN:DUVVURU LOW PRODUCTIVITY PATTADAR,DOCUMENT | PERMITIONS,AND
115 | PITTIVANIPALLI 65(3.52) 352 GOVT(DKT) YES KOTURU MUNUSWAMY YES MADHUREDDY DRY LAND NO NOT SUBMITED GROUND WATER USED
NO AQUA CULTURE
LOW PRODUCTIVITY PATTADAR,DOCUMENT [  PERMITIONS,AND
116 | PITTIVANIPALLL | 66(2.60) 5 GOVT(DKT) NO PITTI VENKATARAMANAMMA YES OWN:MALLIKARIUNA DRY LAND NO NOTSuBMITED | GROUND WATER USED
>
whether the land
How the Aqua farmershas|  belongs to d).Any other
If Government,any got the land From the agriculture | omissions noticed | Verify the all the village
Total heth the | i if i
otal | Whether the land | permission has bme arthe pstesnraia Ifno specify the | P21t20 (1 same mention| - land/saltpan/wet. | ~during enquiry | records and documents )
SLNO| Revenvue vilage | SurveyNo | extentin |is Governmentor | obtainedfor [ ~28% FEECRTNER g as same if different land regarding titel | produced and certify that | ~ tahsildar remarks
Ac Patta cultivating as per | 0¥ mentioning the details of | mangrove/Forest | dispute,boundary |how farmer got the land in|
norms [P e—— acquire with supporting | land meantfor | dispute or any detal
farm title is clear documents public purpose/ | complaints arised
or not (Yes/No) other land
1 1 2 3 4 B 6 7 8 B 10 1 12
LEASE:KRISHNAREDDY, LEA| NO AQUA CULTURE
SE DOCUMENT NOT | LOW PRODUCTIVITY PATTADAR,DOCUMENT | PERMITIONS,AND
117 PITTIVANIPALLI 66(2.00) 5 GOVT(DKT) NO PITTI VENKATARAMANAMMA YES SUBMITED DRY LAND NO NOT SUBMITED GGROUND WATER USED
GOVERNMENT
KALUVA(PORAMB KALUVA(PORAMBO
118 | prvaniaw | 67(0.25) 079 oku) NO KALUVA(PORAMBOKU) NO ENCROACHMENT KRISHNAREDDY KU) NO NOT SUBMITED TO BE EVICTED
NO AQUA CULTURE
LOW PRODUCTIVITY PATTADAR,DOCUMENT | PERMITIONS,AND
119 PITTIVANIPALLL | 68-1(0.30) 053 GOVT(DKT) NO PARRI VIJAY KUMAR YES OWN: PARRI RAMANAIAH DRY LAND NO NOT SUBMITED GROUND WATER USED
NO AQUA CULTURE
PATTADAR,DOCUMENT | PERMITIONS,AND
120 | prmivanieal | 68-2(0.84) | 084 PATTA NO PARRI KOTESWARAMMA YES OWN: PARRI RAMANAIAH|  WET LAND NO NOT SUBMITED IGROUND WATERUISED,
NO AQUA CULTURE
LOW PRODUCTIVITY PATTADAR,DOCUMENT | PERMITIONS,AND
121 | PITIVANIPALL | 68-3(0.54) | 054 PATTA NO PARRI KOTESWARAMMA YES OWN: PARRI RAMANAIAH DRY LAND NO NOT SUBMITED GROUND WATER USED
NO AQUA CULTURE
PATTADAR,DOCUMENT | PERMITIONS,AND
122 | PITTIVANIPALL | 69-1(080) | 0.98 PATTA NO PARRI KOTESWARAMMA YES OWN: PARRI RAMANAIAH | WET LAND NO NOTSUBMTED | GROUND WATER USED
NO AQUA CULTURE
PATTADAR,DOCUMENT | PERMITIONS,AND
123 PITTIVANIPALLL | 69-2(0.40) 058 PATTA NO PARRI VIJAYKUMAR YES OWN: PARRI RAMANAIAH WET LAND NO NOT SUBMITED GGROUND WATER USED
NO AQUA CULTURE
PATTADAR,DOCUMENT | PERMITIONS,AND
124 PITTIVANIPALLL | 69-3(0.80) 142 PATTA NO KAPULURU VARALAKSHMI YES OWN: PARRI RAMANAIAH WET LAND NO NOT SUBMITED GROUND WATER USED
NO AQUA CULTURE
OWN:THERUVAI PATTADAR,DOCUMENT |  PERMITIONS AND
125 | piTivanieAll | 70-1020) | 02 PATTA NO KAPULURU VARALAKSHMI YES THIRUPALU WET LAND NO NOT SUBMITED (SROEND WATER USED:
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3
whether the land
How the Aqua farmers has|  belongs to d).Any other
If Government,any got the land From the agriculture | omissions noticed | Verify the all the village
Total | Whether theland | permission has A o specify the | Pattadar (f same mention | tand/saitpan/wet | ~during enauiry | records and documents
SLNO| Revenvuevillage | SurveyNo | Extentin |is Governmentor| obtainedfor | ad - "’R ek el re:wrkys as same if different land regarding titel | produced and certify that | tahsildar remarks
Ac Patta cultivating as per YRS ST RRGREVERTIR etor mentioning the details of | mangrove/Forest | dispute,boundary |how farmer got the land in
norms \whisthiarehiensiid acquire with supporting | land meant for | dispute or any detail
Farmtite o tigan documents public purpose/ | complaints arised
or not (ves/No) other land
b & 1 2 3 4 5 6 7 8 9 10 1 12
NO AQUA CULTURE
OWN:THERUVAI PATTADAR DOCUMENT | PERMITIONS,AND
126 | prrmvanieal | 70-2(0.20) 0.2 PATTA NO KAPULURU VARALAKSHMI YES THIRUPALU WET LAND NO NOT SUBMITED GROUND WATER USED
NO AQUA CULTURE
OWN:THERUVAI PATTADAR DOCUMENT |  PERMITIONS,AND
127 | errrvanieaw | 703a054) [ 2552 PATTA NO THERUVAI THIRUPALU YES THIRUPALU WET LAND NO SUBMITED GROUND WATER USED
NO AQUA CULTURE
OWN:THERUVAI PATTADAR DOCUMENT |  PERMITIONS,AND
128 | prrmvanieaw [ 7038(03s) | 252 PATTA NO THERUVAI THIRUPALY YES THIRUPALY WET LAND NO SUBMITED GROUND WATER USED
NO AQUA CULTURE
OWN:THERUVAI PATTADAR,DOCUMENT | PERMITIONS,AND
129 | prmvanieaw | 703c(059) [ 252 PATTA NO PARRI KOTESWARAMMA YES THIRUPALU WET LAND NO NOTSUBMITED | GROUND WATER USED
NO AQUA CULTURE
OWN:THERUVAI PATTADAR DOCUMENT | PERMITIONS,AND
130 | prmvanieaw | 703p(035) | 2552 PATTA NO THERUVAI THIRUPALU YES THIRUPALU WET LAND NO SUBMITED GROUND WATER USED
NO AQUA CULTURE
OWN:PITIT PATTADAR,DOCUMENT | PERMITIONSAND
131 | ermvanieaw | 71-10.30) 03 PATTA NO KAPULURU VARALAKSHMI YES PARANDAMAIAH WET LAND NO NOT SUBMITED GROUND WATER USED
NO AQUA CULTURE
OWN:PITIT PATTADAR,DOCUMENT | PERMITIONSAND
132 | prmvanipAl | 712(017) | 047 PATTA NO KAPULURU VARALAKSHMI YES PARANDAMAIAH WET LAND NO NOTSUBMITED | GROUND WATER USED
NO AQUA CULTURE
OWN:PITTI LOW PRODUCTIVITY PATTADAR,DOCUMENT | PERMITIONS,AND
GROUND WATER USED
133 | prmvaneaw | 733027) | o027 GOVT(DKT) NO PARRI VENKAIAH YES PARANDAMAIAH Y LAND NO NOT SUBMITED
NO AQUA CULTURE
OWN:PITTI LOW PRODUCTIVITY PATTADAR,DOCUMENT | PERMITIONS,AND
134 | PITTIVANIPALL | 734(024) | 024 GOVT(DKT) NO KARYAM BHASKAR YES PARANDAMAIAH DRY LAND NO NOTSUBMITED | GROUND WATER USED
16
whether the land
How the Aqua farmers has| ~ belongs to d).Any other
If Government,any got the land From the agriculture | omissions noticed | Verify the all the village
Total |Whether the land | permission has pattadar (if same mention | land/saltpan/wet | during enquiry | records and documents
N f the ify the
SLNO| Revenvuevilage | SurveyNo | Extentin |is Governmentor | obtainedfor | :r::r:s‘ :"’;;:::‘Z;a;imds f "”Ve‘:;'kv S as same if different land regarding titel | produced and certify that | ~tahsildar remarks
Ac Patta cultivating as per 1o P y the details of dispute,boundary |how farmer got the land in|
v 8
norms ittt and acquire with supporting |  land meantfor |  dispute or any detail
farm title is clear documents public purpose/ | complaints arised
or not (Yes/No) other land
1 1 z 3 4 5 G 7 B 9 10 1 12
NO AQUA CULTURE
OWN:PITTI LOW PRODUCTIVITY PATTADAR,DOCUMENT | PERMITIONS,AND
135 PITTIVANIPALL | 73-5(0.30) 03 GOVT(DKT) NO CHEVU VENKATARAMANAIAH YES PARANDAMAIAH DRY LAND NO NOT SUBMITED GGROUND WATER USED
NO AQUA CULTURE
OWN:PITTI LOW PRODUCTIVITY PATTADAR,DOCUMENT | PERMITIONS,AND
136 | PITTIVANIPALLL | 73-6(050) | 05 GOVT(DKT) NO MADDIRALA BALAKOTAIAH YES PARANDAMAIAH DRY LAND NO NOTSuBMITED [ GROUND WATER USED
TEASE
REDDY, LEASE NO AQUA CULTURE
DOCUMENTNOT | LOW PRODUCTIVITY PATTADAR,DOCUMENT | PERMITIONSANO
137 | PITTIVANIPALLL | 78-5(0.38) | 586 GOVT(DKT) NO BEEMALA KUPAIAH YES SUBMITED DRY LAND NO NOTsuBMITED | GROUND WATER USED
TEASE PRABHAKAR
REDDY, LEASE NO AQUA CULTURE
DOCUMENTNOT  |LOW PRODUCTIVITY PATTADAR,DOCUMENT | PERMITIONS,AND
138 | prvanipAll | 786(041) | 586 GOVT(DKT) NO KANURU VENKATASUBBAIAH YES SUBMITED DRY LAND NO NOT SUBMITED GROUND WATER USED
TEASE |
REDDY, LEASE NO AQUA CULTURE
DOCUMENTNOT  |LOW PRODUCTIVITY PATTADAR,DOCUMENT | PERMITIONSAND
139 | PITTIVANIPALL | 78-7A(085) [ 586 GOVT(DKT) NO BANDI BANGARAIAH YES SUBMITED DRY LAND NO NOTsuBMITED | GROUND WATER USED
LEASE :PRABHAKAR
REDDY, LEASE NO AQUA CULTURE
DOCUMENTNOT | LOW PRODUCTIVITY PATTADAR,DOCUMENT | PERMITIONS,AND
140 | PITTIVANIPALLL | 78-78(271) | 5.86 GOVT(DKT) NO BANDI RAMAIAH YES SUBMITED DRY LAND NO NOT SUBMITED GROUND WATER USED
TEASE 1
REDDY, LEASE NO AQUA CULTURE
DOCUMENTNOT  |LOW PRODUCTIVITY PATTADAR,DOCUMENT | PERMITIONSAND
141 | PITTIVANIPALL | 78-7C(0.70) |  5.86 GOVT(DKT) NO GADHAM RAMANAIAH YES SUBMITED DRY LAND NO NOT SUBMITED GROUND WATER USED
NO AQUA CULTURE
PATTADAR,DOCUMENT | PERMITIONS AND
142 | PITTIVANIPALLL | 79-3(054) | 054 PATTA NO PARRI KOTESWARAMMA YES OWN:PARRI RAMANAIAH WET LAND NO NOT SUBMITED GROUND WATER USED
NO AQUA CULTURE
PATTADAR,DOCUMENT [ PERMITIONS,AND
143 | PITTIVANIPALLL | 79-4(0.93) | 093 PATTA NO PARRI KOTESWARAMMA YES OWN:PARRI RAMANAIAH WET LAND NO NOT SUBMITED GROUND WATER USED
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17
whether the land
How the Aqua farmers has|  belongs to d).Any other
If Government,any got the land From the agriculture | omissions noticed | Verify the al the village
Total | Whether the land ;1em|\.ssu)n has Name of thi pattadar and ki specify the pattadar (if ?arr‘\e mention| land/saltpan/wet during enquiry | records and documents ;i
SLNO| Revenvuevilage | SurveyNo | Extentin |isGovernmentor [  obtained for as same f different land regarding titel | produced and certify that | ~ tahsildar remarks
Endjoyadar as per Revenue Records remarks
Ac Patta cultivating as per the details of dispute,boundary |how farmer got the land in
norms Witsthiec theland acquire with supporting |  land meant for [ dispute or any detail
i il I e documents public purpose/ | complaints arised
or not (Yes/No) other land
1 1 2 3 0 5 6 7 B 9 10 11 12
NO AQUA CULTURE
PATTADARDOCUMENT | PERMITIONS,AND
144 | prrmivanipALL | 79-5(027) | 027 PATTA NO PARRI KOTESWARAMMA YES OWN:PARRI RAMANAIAH WET LAND NO NOT SUBMITED GROUND WATER USED
NO AQUA CULTURE
PATTADAR,DOCUMENT | PERMITIONS,AND
145 | prmvanipaw | 80-7(068) [ 068 PATTA NO PODAKU MUNUSWAMY YES OWN:PARRI RAMANAIAH | WET LAND NO NOTSUBMITED | GROUND WATER USED
NO AQUA CULTURE
PATTADAR,DOCUMENT |  PERMITIONSAND
146 | PTTIVANIPALLL | 80-8(0.60) | 06 PATTA NO PARRI VIAYKUMAR YES OWN:PARRI VIAYKUMAR | WET LAND NO NOTSUBMITED | GROUND WATER USED
NO AQUA CULTURE
PATTADAR,DOCUMENT | PERMITIONS,AND
147 | prTIvANIPALL | 80-9(1.00) 1 PATTA NO PARRI SAIBABA YES OWN:PARRI RAMANAIAH | WET LAND NO NOTSUBMITED | GROUND WATER USED
NO AQUA CULTURE
PATTADAR,DOCUMENT | PERMITIONSAND
148 | prTvanipALL | 80-9a032) | 1.32 PATTA NO AKULA KOTAIAH YES OWN:PARRI RAMANAIAH | WET LAND NO NOTSUBMITED | GROUND WATER USED
LEASE:GEETHA, LEASE NO AQUA CULTURE
DOCUMENT NOT PATTADAR,DOCUMENT |  PERMITIONSAND
149 | prmvanipAlg | 94-1(018) | 0.8 PATTA NO PUDETI VENKATASUBBAIAH YES SUBMITED WET LAND NO NOT SUBMITED GROUND WATER USED
LEASE:GEETHA, LEASE NO AQUA CULTURE
DOCUMENT NOT PATTADARDOCUMENT | PERMITIONSAND
150 | prrmivanipALl | 94-240014) [ 038 PATTA NO KANAPA PEDAGURAVAIAH YES SUBMITED WET LAND NO NOTSUBMITED | GROUND WATER USED
LEASE:GEETHA, LEASE NO AQUA CULTURE
DOCUMENT NOT PATTADAR,DOCUMENT |  PERMITIONSAND
151 | prmvanipAL | 94-28(014) | 038 PATTA NO KANAPA CHINAGURAVAIAH YES SUBMITED WET LAND NO NOTsUBMITED | GROUND WATER USED
LEASE:GEETHA, LEASE NG AQUACULTURE
DOCUMENT NOT PATTADAR,DOCUMENT | PERMITIONS,AND
152 | prrmvanieaw | 94-3(0.85) [ 085 PATTA NO PUDETI VENKATASUBBAIAH YES SUBMITED WET LAND NO NOT SUBMITED GROUND WATER USED
18
whether the land
How the Aqua farmers has|  belongs to d).Any other
bl Sl "G"VE'”"'S“:S"Y got the land From the agriculture omissions noticed | Verify the all the village
a ertheland |  permission has ttadar (if tion| land/sal ' i
S.LNO| Revenvuevillage | SurveyNo | Extentin |isGovernmentor|  obtained for Nama.of the pattadanand If no specify the | :5 :; 4 ?:;“; e /S? tpsoet, | ‘dusing shaily,. | sacord and docuniients
Ac sy (hvat Endjoyadar as per Revenue Records remarks Pk L terent land regarding titel | produced and certify that | tahsildar remarks
cultivating as per mentioning the details of | mangrove/Forest | dispute,boundary |now farmer got the land in
norms ihather thelind acquire with supporting | land meantfor | dispute or any detail
farm title is clear documents public purpose/ | complaints arised
or not (ves/No) other land
1 1 2 3 0 5 6 7 s 3 10 1 ]
LEASE:GEETHA, LEASE NO AQUA CULTURE
DOCUMENT NOT PATTADAR,DOCUMENT | PERMITIONS,AND
153 PITTIVANIPALLL | 94-5(0.23) | 0.3 PATTA NO PITTI VENKATARAMANAIAH YES SUBMITED WET LAND NO NOT SUBMITED GROUND WATER USED
LEASE:GEETHA, LEASE NO AQUA CULTURE
DOCUMENT NOT PATTADAR,DOCUMENT | PERMITIONS,AND
154 | PrTIVANIPALLL | 94-7A(0.08) | 0.6 PATTA NO PITTI VENKATARAMANAIAH YES SUBMITED WET LAND NO NOT SUBMITED GROUND WATER USED
LEASE:GEETHA, LEASE NO AQUA CULTURE
DOCUMENT NOT PATTADAR,DOCUMENT | PERMITIONSAND
155 | prmvaniA [ 9a-78(008) | 0.6 PATTA NO PITTI KRISHNAIAH YES SUBMITED WET LAND NO NOTSUBMITED | GROUND WATER USED
LEASE:GEETHA, LEASE NO AQUA CULTURE
DOCUMENT NOT PATTADAR,DOCUMENT | PERMITIONS,AND
156 PITTIVANIPALL | 94-8(2.00) 4.28 PATTA NO PITTI VIAYAMMA YES SUBMITED WET LAND NO NOT SUBMITED GROUND WATER USED
LEASE:GEETHA, LEASE NO AQUA CULTURE
DOCUMENT NOT PATTADAR,DOCUMENT | PERMITIONSAND
157 | PITTIVANIPALLL | 94-88(1.50) | 4.28 PATTA NO PITTI VENKATESWARLU YES SUBMITED WET LAND NO NOTSUBMITED | GROUND WATER USED
TEASERALLURU
MALLIKARIUNA, LEASE NO AQUA CULTURE
DOCUMENT NOT PATTADAR,DOCUMENT | PERMITIONS,AND
158 PITTIVANIPALLI 95-1(0.60) 06 PATTA NO PITTI RAMANAMMA YES SUBMITED WET LAND NO NOT SUBMITED GROUND WATER USED
TEASEALLURU
MALLIKARIUNA, LEASE NO AQUA CULTURE
DOCUMENT NOT PATTADAR,DOCUMENT | _ PERMITIONSAND
159 | PITTIVANIPALLL | 95-2(0.60) | 1.07 PATTA NO PITTI VENKTARAMANAIAH YES SUBMITED WET LAND NO NOT SUBMITED GROUND WATER USED
TEASERALLURU
MALLIKARIUNA, LEASE NO AQUA CULTURE
DOCUMENT NOT PATTADAR,DOCUMENT | PERMITIONS,AND
160 | PITTIVANIPALL | 95-28(047) | 1.07 PATTA NO PITTI VENKATESWARLU YES SUBMITED WET LAND NO NOT SUBMITED GROUND WATER USED!
GOVERNMENT
VAGU
161 | prvaneaw | 101170 | as PORAMBOKU NO VAGU PORAMBOKU NO ENCROACHMENT | ALLIPUDIBABU | VAGU PORAMBOKU NO NOT SUBMITED TO BE EVICTED




219

167

19
>
whether the land
How the Aqua farmers has|  belongs to d).Any other
If Government,any got the land From the agriculture omissions noticed | Verify the all the village
Total Whether the land permission has pattadar (if same mention| land/saltpan/wet during enquiry records and documents
S.LNO| Revenvuevilage | surveyNo | Extentin |isGovernmentor|  obtained for Nameiof the getisdatiant fno specitythe | came ifdifferent land regarding titel | produced and certify that | ~ tahsildar remarks
Endjoyadar as per Revenue Records remarks
Ac Patta cultivating as per mentioning the details of | mangrove/Forest | dispute,boundary [how farmer got the land in
norms Whethier theland acquire with supporting |  land meant for [ dispute or any detail
e titles choas documents public purpose/ | complaints arised
or not (Yes/No) other land
1 1 2 3 7 B 6 7 B B 10 11 2
NO AQUA CULTURE
PATTADAR,DOCUMENT | PERMITIONS,AND
162 | prmivanieALL [103-24051) [ 2.61 PATTA NO ALLIPUDI ADEMMA YES OWN:ALLIPUDI BABU WET LAND NO NOT SUBMITED GROUND WATER USED
NO AQUA CULTURE
PATTADAR DOCUMENT | PERMITIONS,AND
163 | prmvanieal  [103-2a050) [ 2.61 PATTA NO ALLIPUDI THIRUPALAIAH YES OWN:ALLIPUDI BABU WET LAND NO SUBMITED GROUND WATER USED
NO AQUA CULTURE
PATTADAR, DOCUMENT |  PERMITIONS,AND
164 | prmivanea |103-28(036) [ 261 PATTA NO ALLIPUDI GOPAL YES OWN:ALLIPUDI BABU WET LAND NO NOT SUBMITED it
LEASE:GEETHAREDDY,LEA NOAQUA CULTURE
SE DOCUMENT NOT PATTADAR,DOCUMENT | PERMITIONS,AND
165 | prmvaniAw | 112(100) [ 279 PATTA NO PITTI VENKATESWARLU YES SUBMITED WET LAND NO NOT SUBMITED SRCLND WATER USED
LEASE:GEETHAREDDY,LEA NO AQUA CULTURE
SE DOCUMENT NOT PATTADAR,DOCUMENT | PERMITIONS AND
166 | PTIVANIPAWL | 112-2(179) [ 279 PATTA NO PITTI VUAYAMMA YES SUBMITED WET LAND NO NOTSUBMITED | GROUND WATER USED
NO AQUA CULTURE
PATTADAR,DOCUMENT | PERMITIONS,AND
167 PITTIVANIPALLL | 104-2A(0.63) | 1.3 PATTA NO BURRI RAMANAIAH YES OWN:ALLIPUDI BABU WET LAND NO NOT SUBMITED GROUND WATER USED
NO AQUA CULTURE
PATTADAR,DOCUMENT | PERMITIONS,AND
168 | PITTIVANIPALL | 104-18(0.33) 2 PATTA NO POLIPATI AMARAIAH YES OWN:ALLIPUDI BABU WET LAND NO NOT SUBMITED GROUND WATER USED
NO AQUA CULTURE
PATTADAR, DOCUMENT | PERMITIONS,AND
169 PITTIVANIPALL | 105-2(0.32) [ 064 PATTA NO ADIVIKALA VENKATESWARLU YES OWN:ALLIPUDI BABU WET LAND NO NOT SUBMITED GROUND WATER USED
NO AQUA CULTURE
PATTADAR,DOCUMENT | PERMITIONS,AND
170 | prmvanipAw | 105-2A032)| 064 PATTA NO ADIVIKALA VENKATESWARLU YES OWN:ALLIPUDI BABU WET LAND NO NOT SUBMITED GROUND WATER USED
20
>
whether the land
How the Aqua farmers has| ~ belongs to d).Any other
If Government,any got the land From the agriculture | omissions noticed | Verify the all the village
Total Whether the land permission has N f the ttad d i fy th pattadar (if same mention | land/saltpan/wet during enquiry records and documents
SLLNO| Revenvuevillage | SurveyNo | Extentin [is Governmentor|  obtained for gt Ahog sk L i At as same if different land regarding titel | produced and certify that |  tahsildar remarks
Endjoyadar as per Revenue Records remarks
Ac Patta cultivating as per mentioning the details of | mangrove/Forest | dispute,boundary [how farmer got the land in
norms. | Whethar the fand acquire with supporting |  land meant for | dispute or any detail
ratieis ciear documents public purpose/ | complaints arised
or not (ves/No) otherani
1 1 2 3 a 5 6 7 B 9 10 11 12
AQUA CULTURE
OWN:THERUVAI [ LOW PRODUCTIVITY PATTADAR DOCUMENT | PERMITIONS,AND
171 | prrmvanipall | 11(250) | 166 GOVT(DKT) YES THERUVAI BUJAMMA YES BUJAMMA DRY LAND NO SUBMITED CHOUNDWATERASED
NO AQUA CULTURE
LOW PRODUCTIVITY PATTADAR,DOCUMENT |  PERMITIONS,AND
172 | prrmvanipal | 1-1A(100) | 166 GOVT(DKT) NO NUNJALA SUMATHI YES OWN:NUNJALA SUMATHI | DRY LAND NO NOTsuBMITED | GROUND WATER USED
NO AQUA CULTURE
LOW PRODUCTIVITY PATTADAR,DOCUMENT | PERMITIONS,AND
173 | prmvanieAl | 1-3(1.23) 166 GOVT(DKT) NO MALLI GURAVAIAH YES OWN:MALLI GURAVAIAH DRY LAND NO NOTSUBMITED & | SPOUND WATERUSED
GOVERNMENT
174 | prrmivaNiPAL 1(0.73) 166 | GOVERNMENT NO NO RECORD NO LAND OCCUPIED | VENKATASUBBAIAH GAYALLU NO GOVERNMENT LAND TO BE EVICTED
GOVERNMENT
175 |  PITTIVANIPALLI 1(0.75) 166 | GOVERNMENT NO NO RECORD NO LAND OCCUPIED |  MANUBOLU SUJANA GAYALLU NO GOVERNMENT LAND TO BE EVICTED
GOVERNMENT
176 | prmvanieaw 1(0.54) 166 | GOVERNMENT NO NO RECORD NO LAND OCCUPIED | THERUVAI CHENGAMMA GAYALLY NO GOVERNMENT LAND TO BE EVICTED
‘GOVERNMENT
177 [ ermvanieaw 1(1.60) 166 | GOVERNMENT NO NO RECORD NO LAND OCCUPIED |  THERUVAI SUJATHA GAYALLU NO GOVERNMENT LAND TO BE EVICTED
GOVERNMENT
178 | prmvanipAL 1(1.10) 166 | GOVERNMENT NO NO RECORD NO LAND OCCUPIED | PAKAM CHENGAIAH GAYALLY NO GOVERNMENT LAND TO BE EVICTED
GOVERNMENTME
NTLANI CHERUVU
179 | prvanipAl | 76(1.10) 32 | GOVERNMENT NO CHERUVUPORAMBOKU NO ENROACHMENT |  PARRI RAMANAIAH PORAMBOKU NO GOVERNMENT LAND TO BE EVICTED
GOVERNMENTME
NTLAND
180 [ prmvanipaw | 383(025) | 025 | GOVERNMENT NO KALUVA NO ENROACHMENT | MANUBOLU VENKAMMA KALUVA NO GOVERNMENT LAND O BE EVICTED
GOVERNMENTME
181 [ prmvanipaw | 340030 158 | GOVERNMENT NO KALUVA NO ENROACHMENT | MANUBOLU SULOCHANA KALUVA NO GOVERNMENT LAND TO BE EVICTED
‘GOVERNMENTME
182 | PrTvANIPALL | 314021) | 021 | GOVERNMENT NO KALUVA NO ENROACHMENT | MANUBOLU VENKAIAH KALUVA NO GOVERNMENT LAND TO BE EVICTED
GOVERNMENTME
NTLAND
183 | PTIVANIPALL | 45(1.00) 1 GOVERNMENT NO KALUVA NO ENROACHMENT |  PARRI RAMANAIAH KALUVA NO GOVERNMENT LAND TO BE EVICTED
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21
whether the land
How the Aqua farmers has| belongs to d).Any other
got the land From the agriculture omissions noticed | Verify the all the village

If Government,any

pattadar (if same mention| land/saltpan/wet

during enquiry | records and documents
regarding titel | produced and certify that

tahsildar remarks

Total Whether the land permission has Naimieof the'pattaiar and ffpispacty thie
SLNO| Revenvuevillage | SurveyNo | Extentin |isGovernmentor|  obtained for o ey as same if different land
Endjoyadar as per Revenue Records. remarks i
Ac Patta cultivating as per mentioning the details of | mangrove/Forest | dispute,boundary |how farmer got the land in|
norms \Whether the land acquire with supporting land meant for dispute or any detail
Do mmiont i documents public purpose/ | complaints arised
or not (Yes/No) other land
o 1 > | - { 4 -] E 8 | 12

SIGNATURE OF

TOTAL EXTENT IN AQUA PONDS 171.13 AC

ENY YT S S——

et

SIGNATURE OF THE MANDAL TAHSILDAR WITH SEAL

PR
T

L

Chittamuru Mandal
Nellore Dist.

VILLAGE WISE AQUA CULTURE ABSTRACT IN PADARTHIVARIKANDRIGA VILLARE

Own Farmers in Hec. Lease Farmers in Hec
SL.No Land Description |[Total Extent in Hec.
No Extent No Extent
1 Patta Lands 19.82 0 0 4 19.82
2 DKT Lands 7.28 1 7.28 2 1.95
3 Govt.Lands 0.83 4 0.83 0 0
Grand Total 27.93 5 8.11 6 21.77

Padarthivarikandriga

P A3 rm_
Tahsildar 21325 24

Chitamur
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!
1I.INFORMATION TO BE FURNISHED BY THE VILLAGE REVENUVE OFFICER CONCERNED
d).Any other
omissions
Whethe ticed
if i ;5(":‘; Verify the all the
G Ifno |H h il
\Whether the _|GOVernment, o n0. [How the Aqua farmers has gotthe | oo i village records and
TOTAL 3 any Name of the pattadar and pecif |land From the pattadar (if same : i documents
SiL. land is : farm 4 agriculture land/saltpan/wet land |regarding "
Revenvue village Survey No | EXTENT IN as per Revenue . |ythe |mention as same if different 4 produced and tahsildar remarks
NO Government title is mangrove/Forest land meant for  |titel
AC has obtained |Records remar the details of acquire s . certify that how
or Patta v clear or public purpose/ other land dispute,boun
for cultivating with supporting documents farmer got the land
as per norms et cafy depne in detail
L (ves/No) or any
complaints
arised
1 1 2 3 4 5 6 7 8 9 10 11 12 13
PATTADAR NO AQUA CULTURE
I THEEGALA SURESH BABU S\O LEASE KRISHNAREDDY, LEASE DOCUMENT PERMISSIONS, AND
1 [ PADARTHIVARIKANDRIGA | 3-280.25) 4.65 PATTA YES KRISHNAIAH YES DOCUMENTS NOT SUBMITED LOW PRODUCTIVITY DRY LAND NO SUBMITED | GROUND WATER USED
PATTADAR NO AQUA CULTURE
PITTI PARAMDAMAIAH S\O LEASE KRISHNAREDDY, LEASE DOCUMENT PERMISSIONS,AND
2 | PADARTHIVARIKANDRIGA | 3-2A(2.05) |  4.65 PATTA YES RAMAIAH YES DOCUMENTS NOT SUBMITED LOW PRODUCTIVITY DRY LAND NO SUBMITED | GROUND WATER USED
PATTADAR NO AQUA CULTURE
PITTI VENKATESWARLU S\O LEASE KRISHNAREDDY, LEASE DOCUMENT PERMISSIONS,AND
3 | PADARTHIVARIKANDRIGA | 3-P1(235) |  4.65 PATTA YES VENKATARAMANAIAH YES DOCUMENTS NOT SUBMITED LOW PRODUCTIVITY DRY LAND NO SUBMITED | GROUND WATER USED
PATTADAR NO AQUA CULTURE
LEASE KRISHNAREDDY, LEASE DOCUMENT PERMISSIONS,AND
4 | PADARTHIVARIKANDRIGA | 5-1A(2.22) |  4.65 PATTA YES PITTI VENKAIAH S\O YELLAIAH |  YES DOCUMENTS NOT SUBMITED LOW PRODUCTIVITY DRY LAND NO SUBMITED | GROUND WATER USED
PATTADAR NO AQUA CULTURE
PITTI VENKATESWARLU S\O LEASE KRISHNAREDDY, LEASE DOCUMENT PERMISSIONS,AND
5 | PADARTHIVARIKANDRIGA | 5-1B(1.11) |  4.44 PATTA YES VENKATARAMANAIAH YES DOCUMENTS NOT SUBMITED LOW PRODUCTIVITY DRY LAND NO SUBMITED | GROUND WATER USED
PATTADAR NO AQUA CULTURE
CHUTTU SUDARSANAMMAS\O LEASE KRISHNAREDDY, LEASE DOCUMENT PERMISSIONS,AND
6 | PADARTHIVARIKANDRIGA |5-18P(1.11)| 4.4 PATTA YES KRANTHIKUMAR YES DOCUMENTS NOT SUBMITED LOW PRODUCTIVITY DRY LAND NO SUBMITED | GROUND WATER USED
i
d).Any other
omissions
it ‘:‘(:Zme L‘z::d Verify the all the
\Whether the |GOvernment, lang [0 |How the Aqua farmers hasgotthe |\ o i peionec to ey village records and
TOTAL any Name of the pattadar and specif |land From the pattadar (if same documents
S.L. i land is farm 2 agriculture land/saltpan/wet land |regarding e
Revenvue village Survey No | EXTENTIN P as per Revenue y the |mention as same if different . produced and tahsildar remarks
NO Government o title is mangrove/Forest land meant for  [titel v
AC has obtained |Records remar the details of acquire 3 y certify that how
or Patta 5 clear or public purpose/ other land dispute,boun
for cultivating 3 with supporting documents farmer got the land
= not dary dispute |, etail
kbt (Yes/No) or any
complaints
arised
1 1 2 3 4 5 6 7 8 9 10 1 12 13
PATTADAR NO AQUA CULTURE
MANUBOLU SATHISHS\O LEASE KRISHNAREDDY, LEASE DOCUMENT PERMISSIONS,AND
7 | PADARTHIVARIKANDRIGA | 6-2P(2.42) |  4.44 PATTA YES ANANDAIAH YES DOCUMENTS NOT SUBMITED LOW PRODUCTIVITY DRY LAND NO SUBMITED | GROUND WATER USED
PATTADAR NO AQUA CULTURE
CHUTTU SUDARSANAMMAS\O LEASE KRISHNAREDDY, LEASE DOCUMENT PERMISSIONS, AND
8 | PADARTHIVARIKANDRIGA |8-181(1.03)| 54 PATTA YES KRANTHIKUMAR YES DOCUMENTS NOT SUBMITED LOW PRODUCTIVITY DRY LAND NO SUBMITED | GROUND WATER USED
PATTADAR NO AQUA CULTURE
CHILLAKURU BHASKAR LEASE KRISHNAREDDY, LEASE DOCUMENT PERMISSIONS,AND
9 | PADARTHIVARIKANDRIGA |8-1A2(1.44)| 4.14 PATTA YES REDDYS\O SUNDARARAMIREDDY|  YES DOCUMENTS NOT SUBMITED LOW PRODUCTIVITY DRY LAND NO SUBMITED [ GROUND WATER USED
CHILLAKURU PATTADAR NO AQUA CULTURE
SRINIVASULUREDDYS\OSUNDAR LEASE KRISHNAREDDY, LEASE DOCUMENT PERMISSIONS AND
10 | PADARTHIVARIKANDRIGA |8-1A1(0.63)| 4.14 PATTA YES ARAMIREDDY YES DOCUMENTS NOT SUBMITED LOW PRODUCTIVITY DRY LAND NO SUBMITED [ GROUND WATER USED
PATTADAR NO AQUA CULTURE
PITTI VENKATSEWARLUS\O LEASE KRISHNAREDDY, LEASE DOCUMENT PERMISSIONS, AND
11 | PADARTHIVARIKANDRIGA |8-182(1.04)| 4.14 PATTA YES VENKATARAMANAIAH YES DOCUMENTS NOT SUBMITED LOW PRODUCTIVITY DRY LAND NO SUBMITED [ GROUND WATER USED
CHILLAKURU PATTADAR NO AQUA CULTURE
MADHUSUDANREDDYS\O LEASE KRISHNAREDDY, LEASE DOCUMENT PERMISSIONS,AND
12 | PADARTHIVARIKANDRIGA |10-10(047)| 047 PATTA YES SUNDARARAMIREDDY YES DOCUMENT PRODUCED LOW PRODUCTIVITY DRY LAND NO SUBMITED | GROUND WATER USED
PARVATHAREDDY LEASE PRUDVI PATTADAR AQUA CULTURE
VENKATARAMANAREDDYS\O MOHANKUMAR, LEASE DOCUMENT DOCUMENT PERMITIONS, AND
13 | PADAR 11-1A(1.13)|  3.08 PATTA YES NARAYANAREDDY YES PRODUCED LOW PRODUCTIVITY WET LAND NO SUBMITED [ GROUND WATER USED
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A
d).Any other
omissions
if v‘::em“ :z::";d Verify the all the
' the :
a llage
Whether the |COvernment, \and If no How the Aqua farmers has got the O Gthertha lipd selongs (0 e village records and
TOTAL : any Name of the pattadar and specifland From the pattadar (if same documents
S.L. land is farm - agriculture land/saltpan/wet land [regarding
Revenvue village Survey No | EXTENT IN as per Revenue y the |mention as same if different p produced and tahsildar remarks
NO Government title is 1 \angrove/Forest land meant for  [titel
AC has obtained [Records remar the details of acquire : certify that how
or Patta g clear or . [public purpose/ other land dispute,boun
for cultivating 80y s |with supporting documents dry dispute |[27MeT B0t the land
in detail
as per norms ves/o) Exli in detail
complaints
arised
1 & 2 3 4 5 6 7 8 9 10 11 12 13
PARVATHAREDDY LEASE PRUDVI PATTADAR NO AQUA CULTURE
VENKATAKRISHNAREDDYS\O MOHANKUMAR LEASE DOCUMENT PERMISSIONS AND
21 | PADARTHIVARIKANDRIGA | 13-2(0.20) 02 PATTA YES NARAYANAREDDY YES DOCUMENTS NOT SUBMITED | LOW PRODUCTIVITY WET LAND NO SUBMITED | GROUND WATER USED
PARVATHAREDDY LEASE PRUDVI PATTADAR [ NO AQUA CULTURE
VENKATARAMANAREDDYS\O MOHANKUMAR LEASE DOCUMENT PERMISSIONS AND
22 | PADARTHIVARIKANDRIGA | 13-3(0.17) | 0.7 PATTA YES NARAYANAREDDY YES DOCUMENTS NOT SUBMITED | LOW PRODUCTIVITY WET LAND NO SUBMITED | GROUND WATER USED
LEASE PRUDVI PATTADAR | NO AQUA CULTURE
MOHANKUMAR, LEASE DOCUMENT DOCUMENT PERMISSIONS AND
23 | PADARTHIVARIKANDRIGA | 15-1(0.07) |  0.07 PATTA YES KANURU CHINNAIAH YES PRODUCE WET LAND NO SUBMITED [ GROUND WATER USED
CHILLAKURU LEASE PRUDVI PATTADAR NO AQUA CULTURE
UND, MOHANKUMAR LEASE DOCUMENT PERMISSIONS AND
24 | PADARTHIVARIKANDRIGA | 15-2(0.44) | 044 PATTA YES VAREDDY YES DOCUMENTS NOT SUBMITED WET LAND NO SUBMITED [ GROUND WATER USED
LEASE PRUDVI PATTADAR NO AQUA CULTURE
MOHANKUMAR LEASE DOCUMENT PERMISSIONS AND
25 | PADARTHIVARIKANDRIGA | 15-3(045) |  0.45 PATTA YES KANURU CHINNAIAH YES DOCUMENTS NOT SUBMITED WET LAND NO SUBMITED | GROUND WATER USED
LEASE PRUDVI PATTADAR AQUA CULTURE
PERNATI PRABHAKAR REDDYS\O MOHANKUMAR LEASE DOCUMENT PERMITIONS,AND
26 154A050)[ 05 PATTA YES VENKATASUBBAREDDY YES DOCUMENTS NOT SUBMITED WET LAND NO SUBMITED | GROUND WATER USED
CHILLAKURU LEASE PRUDVI PATTADAR NO AQUA CULTURE
MUNISWAMYREDDYS\OMUNIKR MOHANKUMAR LEASE DOCUMENT PERMISSIONS, AND
27 15-48(025)| 142 PATTA YES ISHNAREDDY YES DOCUMENTS NOT SUBMITED WET LAND NO SUBMITED | GROUND WATER USED
>
d).Any other
omissions
Whethe ticed
g Lo P ey e e
overnment, Ifno |How the Aqua farmers has got the
Whether the fand 8 ; village records and
L. TOTAL | any Name of the pattadar and farm  [sPeCif[land From the pattadar (if same W"_E‘hlef "‘T la:d ble\ongs to enquiry documents
NO Revenvue village Survey No | EXTENT IN as per Revenue y y the |mention as same if different fefcaiureland/satpan/wetland |egafding produced and tahsildar remarks
P ment, [0 e (o2l title is Imangrove/Forest land meant for  |titel
or Patta (ot clear or | ™ the detalls of acqulre = ¢ sumose ather tand dispute boun <oV that how
for cultivating e with supporting documents farmer got the land
as per norms dary dispute | "o
(Yes/No) or any
complaints
arised
1 1 2 3 a B 6 7 8 9 10 11 12 13
LEASE PRUDVI PATTADAR AQUA CULTURE
28 | PADARTHIVARIKANDRIGA | 15-4 e et e bt FERMITIONS AN
-4C(050) [ 1.42 PATTA YES VENKATSUBBAREDDY YES DOCUMENTS NOT SUBMITED WET LAND NO SUBMITED | GROUND WATER USED
CHILLAKURU LEASE PRUDVI PATTADAR NO AQUA CULTURE
S| MADHUSUDHANAMMAW\O MOHANKUMAR, LEASE DOCUMENT PERMISSIONS, AND
ARIKANDRIGA |15-4D(0.08)| 1.42 PATTA YES SUBRAMANYAM YES DOCUMENTS NOT SUBMITED WET LAND NO SUBMITED | GROUND WATER USED
CHILLAKURL) LEASE PRUDVI PATTADAR | NO AQUA CULTURE
ORAGHA| MOHANKUMAR, LEASE DOCUMENT PERMISSIONS,AND
30 | PADARTHIVARIKANDRIGA | 15-5(0.67) |  0.67 PATTA YES VAREDDY YES DOCUMENTS NOT SUBMITED WET LAND NO SUBMITED [ GROUND WATER USED
LEASE PRUDVI PATTADAR NO AQUA CULTURE
% KAMIREDDY BALASUNEEL MOHANKUMAR LEASE DOCUMENT PERMISSIONS, AND
PADARTHIVARIKANDRIGA | 15-6(2.63) |  2.63 PATTA YES REDDYS\O SUDHAKAR REDDY |  vES DOCUMENTS NOT SUBMITED WET LAND NO SUBMITED | GROUND WATER USED
LEASE PRUDVI PATTADAR NO AQUA CULTURE
MOHANKUMAR,LEASE DOCUMENT PERMISSIONS,AND.
32 | PADARTHIVARIKANDRIGA | 15-7(0.57) |  0.57 PATTA YES NO NAME ADANGAL YES DOCUMENTS NOT SUBMITED WET LAND NO SUBMITED [ GROUND WATER USED
PARVATHAREDDY OWN:PARVATHAREDDY PATTADAR NO AQUA CULTURE
co s VENKATARAMANAREDDYS\O VENKATARAMANAREDDYS\O DOCUMENT PERMISSIONS AND
HIVARIKANDRIGA | 16-2A(0.87)  1.73 GOV(DKT) YES NARAYANAREDDY YES NARAYANAREDDY, LOW PRODUCTIVITY DRY LAND NO SUBMITED [ GROUND WATER USED
PARVATHAREDDY PARVATHAREDDY PATTADAR NO AQUA CULTURE
2 VENKATARAMANAREDDYS\O VENKATARAMANAREDDYS\O DOCUMENT PERMISSIONS, AND
34 | PADARTHIVARIKANDRIGA |16-28(0.87)| 173 GOV(DKT) YES NARAYANAREDDY YES NARAYANAREDDY LOW PRODUCTIVITY DRY LAND NO SUBMITED [ GROUND WATER USED
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)
d).Any other
omissions
y 'vt:zme 22::? Verify the all the
\Whether the _|G0vernment, ang [1Fn0_[How the Aqua farmers has gotthe | v e and belongs to ity village records and
TOTAL 5 any Name of the pattadar and pecif|land From the pattadar (if same ¥ documents
S-L. land is " farm agriculture land/saltpan/wet land [regarding y
Revenvue village Survey No | EXTENT IN as per Revenue y the [mention as same if different produced and tahsildar remarks
NO ac  [overnment | . obtained |Records eS| omar the detalls of acUist| [ ansrove/Forest fand meant for certify that how
or Patta R clear or a public purpose/ other land ute,boun
for cultivating with supporting documents 4 farmer got the land
a5 per norms o dary dispute L getail
(Yes/No) or any
complaints
arised
£ 1 2 3 4 5 6 7 8 9 10 11 12 13
LEASE VALIPI
CHILLAKURU SEENAIAH,BHUDANAM PATTADAR AQUA CULTURE
MADHUSUDANAMMAW/O VENKATARATNAM, LEASE DOCUMENT PERMITIONS,AND
35 | PADARTHIVARIKANDRIGA [17-2A(1.03)| 224 PATTA YES SUBRAMANYAM YES DOCUMENT NOT SUBMITED WET LAND NO SUBMITED | GROUND WATER USED
LEASE VALIPI
SEENAIAH,BHUDANAM PATTADAR NO AQUA CULTURE
PARVATHAREDDY VENKATARATNAM, LEASE DOCUMENT PERMISSIONS,AND
36 | PADARTHIVARIKANDRIGA [17-28(0.60)| 224 PATTA YES VENKATAKRISHANAREDDY YES DOCUMENT NOT SUBMITED WET LAND NO SUBMITED | GROUND WATER USED
TEASE VALIPT
SEENAIAH,BHUDANAM PATTADAR AQUA CULTURE
PARVATHAREDDY VENKATARATNAM, LEASE DOCUMENT PERMITIONS,AND
37 | PADARTHIVARIKANDRIGA |17-2¢(0.59)| 224 PATTA YES VENKATAKRISHANAREDDY YES DOCUMENT PRODUCED WET LAND NO SUBMITED [ GROUND WATER USED
TEASE VALIPT
SEENAIAH,BHUDANAM PATTADAR AQUA CULTURE
PARVATHAREDDY VENKATARATNAM, LEASE DOCUMENT PERMITIONS,AND
38 | PADARTHIVARIKANDRIGA [18-2A1(253) 8.1 PATTA YES VENKATAKRISHANAREDDY YES DOCUMENT PRODUCED WET LAND NO SUBMITED | GROUND WATER USED
TEASE VALIPT
SEENAIAH,BHUDANAM PATTADAR AQUA CULTURE
PARVATHAREDDY VENKATARATNAM, LEASE DOCUMENT PERMITIONS, AND
39 | PADARTHIVARIKANDRIGA |18-2A2(253) 8.1 PATTA YES VENKATARAMANANAREDDY |  YES DOCUMENT PRODUCED WET LAND NO SUBMITED | GROUND WATER USED
TEASE VALIPT
SEENAIAH,BHUDANAM PATTADAR NO AQUA CULTURE
VENKATARATNAM, LEASE DOCUMENT PERMISSIONS AND
40 | PADART 18-281(1.42)| 8.1 GOV(DKT) YES PATRA ACHAMMAW/O ANKAIAH|  YES DOCUMENT NOT SUBMITED LOW PRODUCTIVITY DRY LAND NO SUBMITED [ GROUND WATER USED
TEASE VALIPT
SEENAIAH,BHUDANAM PATTADAR NO AQUA CULTURE
VENKATARATNAM,LEASE DOCUMENT PERMISSIONS, AND
41 | PADARTHIVARIKANDRIGA |18-282(142) 8.1 GOV(DKT) YES KANURU CHENCHAMMA YES DOCUMENT NOT SUBMITED LOW PRODUCTIVITY DRY LAND NO SUBMITED | GROUND WATER USED
TEASE VALIPT
SEENAIAH,BHUDANAM PATTADAR NO AQUA CULTURE
VENKATARATNAM, LEASE DOCUMENT PERMISSIONS AND
42 | PADARTHIVARIKANDRIGA | 19(1.36) 231 GOV(DKT) YES BANDI POLAMMA YES DOCUMENT NOT SUBMITED LOW PRODUCTIVITY DRY LAND NO SUBMITED [ GROUND WATER USED
B
d).Any other
omissions
I :Ni::(he :::‘ﬂ'};d Verify the all the
Whether the |GOvernment, ang |0 |How the Aqua farmers has gotthe |, oo potonec o iy village records and
s ’ TOTAL | any Name of the pattadar and farm [fPecif[fand From the patadar (i same oL L et land [regarging _[doCUments ’
Revenvue village Survey No | EXTENTIN as per Revenue . |ythe |mention as same if different produced and tahsildar remarks
e ac [Government . obtained |Records tteis | omar thedletalls of acqul g | Liuicve/ Fotestiand meant for.titel certify that how
or Patta Pes clear or . p public purpose/ other land dispute,boun
for cultivating with supporting documents farmer got the land
as per norms s dary dispute fi detail
(Yes/No) or any
complaints
arised
1 1 2 3 a B 6 7 8 9 10 11 12 13
TEASE VALIPT
SEENAIAH,BHUDANAM PATTADAR NO AQUA CULTURE
VENKATARATNAM, LEASE DOCUMENT PERMISSIONS,AND
43 | PADARTHIVARIKANDRIGA | 19(0.95) 231 GOV(DKT) YES SATHETI SANTHIW/O SUDHAKAR |  YES DOCUMENT NOT SUBMITED LOW PRODUCTIVITY DRY LAND NO SUBMITED | GROUND WATER USED
TEASE VALIPT
SEENAIAH,BHUDANAM PATTADAR AQUA CULTURE
PARVATHAREDDY VENKATARATNAM, LEASE DOCUMENT PERMITIONS, AND
44 | PADARTHIVARIKANDRIGA | 20-1(1.52) |  3.04 PATTA YES VENKATARAMANANAREDDY |  YES DOCUMENT PRODUCED LOW PRODUCTIVITY DRY LAND NO SUBMITED [ GROUND WATER USED
TEASE VALIPI
SEENAIAH,BHUDANAM PATTADAR AQUA CULTURE
PARVATHAREDDY VENKATARATNAM,LEASE DOCUMENT PERMITIONS,AND
45 | PADARTHIVARIKANDRIGA | 20-2(1.52) |  3.04 PATTA YES VENKATAKRISHANAREDDY YES DOCUMENT PRODUCED LOW PRODUCTIVITY DRY LAND NO SUBMITED [ GROUND WATER USED
TEASE VALIPT
SEENAIAH,BHUDANAM PATTADAR AQUA CULTURE
PERNATI SUBBAMMAS\O VENKATARATNAM, LEASE DOCUMENT PERMITIONS,AND
46 | PADARTHIVARIKANDRIGA | 21-3(0.50) 435 PATTA YES VENKATSUBBAREDDY YES DOCUMENT PRODUCED WET LAND NO SUBMITED GROUND WATER USED
LEASE VALIPT
CHILLAKURU SEENAIAH,BHUDANAM PATTADAR NO AQUA CULTURE
MADHUSUDANAMMAW/O VENKATARATNAM,LEASE DOCUMENT PERMISSIONS,AND
47 | PADARTHIVARIKANDRIGA | 21-4(0.50) |  4.35 PATTA YES SUBRAMANYAM YES DOCUMENT NOT SUBMITED WET LAND NO SUBMITED | GROUND WATER USED
TEASE VALIPT
SEENAIAH,BHUDANAM PATTADAR NO AQUA CULTURE
PARVATHAREDDY VENKATARATNAM,LEASE DOCUMENT PERMISSIONS,AND
48 | PADARTHIVARIKANDRIGA | 21-5(0.93) | 4.35 PATTA YES VENKATARAMANANAREDDY |  YES DOCUMENT PRODUCED WET LAND NO SUBMITED | GROUND WATER USED
TEASE VALIPT
SEENAIAH,BHUDANAM PATTADAR NO AQUA CULTURE
PARVATHAREDDY VENKATARATNAM,LEASE DOCUMENT PERMISSIONS,AND
49 | PADARTHIVARIKANDRIGA | 21-6(0.92) [ 435 PATTA YES VENKATAKRISHANAREDDY YES DOCUMENT PRODUCED WET LAND NO SUBMITED | GROUND WATER USED
TEASE VALIPI
SEENAIAH,BHUDANAM PATTADAR AQUA CULTURE
PERNATI PRABHAKAR REDDYS\O VENKATARATNAM, LEASE DOCUMENT PERMITIONS,AND
50 | PADARTHIVARIKANDRIGA | 21-1(0.50) | 435 PATTA YES VENKATASUBBAREDDY YES DOCUMENT PRODUCED WET LAND NO SUBMITED [ GROUND WATER USED
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d).Any other
omissions
if Wheithe noticed
G rthe sl Verify the all th
Tora |Whetherthe [SOvernment lang |70 [How the Aqua farmers has got the duting el
e & A fiangis any Name of the pattadar and ; specifland From the pattadar (if same |/nther the land belongs to enquiry 4 %8 Teeor i
> i a
NO urveyNo. | EXTENTIN 16 ernment as per Revenue ‘a“m y the [mention as same if different agriculture land/saltpan/wet land |regarding oc:mem
Al has obtained [Records itleis |/ e the details of scquire | TaN870Ve/Forest land meant for it predyicad and tahsildar remarks
for cultivating cleacor withis public purpose/ other land ispute,boun [C2THY that how
not upporting documents %" |farmer got the land
as per norms dary dispute & I
(ves/No)| [ in detail
[complaints
1 1 2 3 7 arised
5 6 7 B
9 10 11 12 13
TEASE VALIPT
SEENAIAH,BHUDANAM
PERNATI PRABHAKAR REDDYS\O VENKATARATNAM, LEASE S MO RRAcULTRE
51 | PADARTHIVARIKANDRIGA | 21-2(1.00) | 4.35 PATTA YES VENKATASUBBAREDDY YES DOCUMENT NOT SUBMITED e [EATESION N0
WET LAND NO SUBMITED  |GR
CCRSTURLT OUND WATER USED
SEENAIAH,BHUDANAM
52 CHILLAKURU SUBRAMANYAM VENKATARATNAM, LEASE Gt {OTATUA CULTURE
PAD RIKANDRIGA | 22-1(032) | 032 GOV(DKT) YES REDDYS/O - S i PROCUCED DOCUMENT PERMISSIONS,AND
LOW PRODUCTIVITY DRY LAND NO SUBMITED RO!
TRTTATR GROUND WATER USED
CHILLAKURU SEENAIAH,BHUDANAM
53 MUNISWAMIREDDYS/O VENKATARATNAM, LEASE Mpldlpiais M AQUA CULTURE
RIKANDRIGA | 22-2(0.37) | 037 PATTA YES e S DOCUMENT PERMISSIONS,AND
UBMITED LOW PRODUCTIVITY DRY LAND NO SUBMITED GROUND WATER USED
: TEASE VALIPT
HILLAKURU SEENAIAH,BHUDANAM
54 MUNISWAMIREDDYS/O VENKATARATNAM, LEASE bl O ACULTURG
PADARTHIVARIKANDRIGA | 22:3(1.38) | 1.38 PATTA YES MU YES DOCUMENT NOT SUBMITED SCVEN] CERMESSIONS M)
WET LAND NO SUBMITED [ GROI
e UND WATER USED
CHILLAKURY SEENAIAH,BHUDANAM
o SUBRAMANYAMREDDYS/0 VENKATARATNAM LEASE A R Rk
PADARTHIVARIKANDRIGA | 22.4(0.32) | 032 GOV(DKT) YES YES DOCUMENT NOT SUBMITED gl FEMIIONE AN
LOW PRODUCTIVITY DRY LAND NO SUBMITED | GROUI
L IND WATER USED
PARVATHAREDDY SEENAIAH,BHUDANAM
56 VENKATARAMANAREDDYS\O VENKATARATNAM,LEASE FAlIAN AOMACILTURE
PADARTHIVARIKANDRIGA | 23-13.27) | 654 PATTA YES NARAYANAREDDY YES DOCUMENT NOT SUE EDRAMENT FERMITIONS AND
UBMITED LOW PRODUCTIVITY DRY LAND NO SUBMITED | GROUND WATER USED
TEASE VALIPT
PARVATHAREDDY SEENAIAH,BHUDANAM
o VENKATARAMANAREDDYS\O VENKATARATNAM, LEASE ol STV
PADARTHIVARIKANDRIGA | 23-2(3.27) | 654 PATTA YES NARAYANAREDDY YES DOCUMENT PRODUCED i) PERMITIONS.AND
LOW PRODUCTIVITY DRY LAND NO SUBMITED | GROI
T UND WATER USED
SEENAIAH,BHUDANAM
£ CHEMBETI RATNAMMAW/O VENKATARATNAM, LEASE EAtA A 00LR CLTURE
PADARTHIVARIKANDRIGA | 27-1(1.40) |  15.52 GOV(DKT) YES NAGARAJU YES DOCUMENT NOT SUBMI DOCUMENT PERMISSIONS,AND
SUBMITED LOW PRODUCTIVITY DRY LAND NO SUBMITED | GROUND WATER USED
3
d).Any other
omissions
if ‘:‘:::'he :°:‘:‘:’ Verify the all the
u
h
\Whether the [G0vemMent. e |ifno.|How the Aqua farmers has got the | e the land belongs to onquiny |Vtase records and
L TOTAL | any Name of the pattadar and specif[land From the pattadar (if same documents
il : jand is i farm 3 agriculture land/saltpan/wet land |regarding .
Revenvue village Survey No | EXTENTIN | -0 ent as per Revenue itles [V the [mention as same if different Eiarove/Eorestlandmennt fo [ttel produced and tahsildar remarks
NO AC has obtained |Records remar the details of acquire 8 ; certify that how
or Patta ¢ clear or ; public purpose/ other land dispute,boun
for cultivating e with supporting documents ory dispote [[2Tmer 80t the land
as per norms el et in detail
complaints
arised
1 1 2 3 4 B 6 7 8 9 10 11 5] 13
TEASE VALIPI
ARKETI SEENAIAH,BHUDANAM PATTADAR | NO AQUA CULTURE
SAROJANAMMAW/OMAASARA VENKATARATNAM,LEASE DOCUMENT PERMISSIONS AND
59 | PADARTHIVARIKANDRIGA | 27-2(140) | 15.52 GOV(DKT) YES AN YES DOCUMENT NOT SUBMITED LOW PRODUCTIVITY DRY LAND NO SUBMITED | GROUND WATER USED
TEASE VALIPT
SEENAIAH,BHUDANAM PATTADAR | NO AQUA CULTURE
VENKATARATNAM, LEASE DOCUMENT PERMISSIONS AND
60 | PADARTHIVARIKANDRIGA | 27-3(1.40) | 15.52 GOV(DKT) YES DEGA ANKAMMAW/O JEJAIAH | YES DOCUMENT NOT SUBMITED LOW PRODUCTIVITY DRY LAND NO SUBMITED | GROUND WATER USED
TEASE VALIPT
SEENAIAH,BHUDANAM PATTADAR NO AQUA CULTURE
SAJJA VENKATAMMAW/O VENKATARATNAM,LEASE DOCUMENT PERMISSIONS AND
61 | PADARTHIVARIKANDRIGA | 27-4(1.40) | 15.52 GOV(DKT) YES VENKATARANAIAH YES DOCUMENT NOT SUBMITED LOW PRODUCTIVITY DRY LAND NO SUBMITED | GROUND WATER USED
TEASE VALIPT
SEENAIAH,BHUDANAM PATTADAR NO AQUA CULTURE
VENKATARATNAM,LEASE DOCUMENT PERMISSIONS AND.
62 | PADARTHIVARIKANDRIGA | 27-5(140) | 15.52 GOV(DKT) YES KANURU KAMESWARAMMA |  YES DOCUMENT NOT SUBMITED LOW PRODUCTIVITY DRY LAND NO SUBMITED | GROUND WATER USED
TEASE VALIPT
SEENAIAH,BHUDANAM PATTADAR NO AQUA CULTURE
MEKALA SUNEETHAW/O VENKATARATNAM, LEASE DOCUMENT PERMISSIONS AND
63 | PADARTHIVARIKANDRIGA | 27-6(1.40) | 15.52 GOV(DKT) YES JANAKIRAMAIAH YES DOCUMENT NOT SUBMITED LOW PRODUCTIVITY DRY LAND NO SUBMITED | GROUND WATER USED
TEASE VALIPT
SEENAIAH,BHUDANAM PATTADAR NO AQUA CULTURE
VENKATARATNAM,LEASE DOCUMENT PERMISSIONS AND
64 | paDAR 27-7(1.40) | 1552 GOV(DKT) YES  |SATHETI SANTHIW/O SUDHAKAR| YES DOCUMENT NOT SUBMITED LOW PRODUCTIVITY DRY LAND NO SUBMITED | GROUND WATER USED
TEASE VALIPT
SEENAIAH,BHUDANAM PATTADAR NO AQUA CULTURE
NURU VENKATARATNAM,LEASE DOCUMENT PERMISSIONS AND
65 | PADARTHIVARIKANDRIGA | 27-8(1.40) | 15.52 GOV(DKT) YES JAYAMMAW/OSRINIVASULU | YES DOCUMENT NOT SUBMITED LOW PRODUCTIVITY DRY LAND NO SUBMITED | GROUND WATER USED
TEASE VALIPT
SEENAIAH,BHUDANAM PATTADAR NO AQUA CULTURE
BANDI POLAMMAW/O VENKATARATNAM,LEASE DOCUMENT PERMISSIONS AND.
66 | PADARTHIVARIKANDRIGA | 27-9(1.40) | 15.52 GOV(DKT) YES BANGARAIAH YES DOCUMENT NOT SUBMITED LOW PRODUCTIVITY DRY LAND NO SUBMITED | GROUND WATER USED
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\
)-Any other
omissions
if ﬂ:z‘he ;::'K‘;egd Verify the all the
Ifno |How the Aqua farmers has got the village records and
Whether the land i whether the land belongs to enquiry
- ToraL [t ony  [Name of the pattadar an 29 lspecitliand From the patacar(fsame  (*75T0S W LIS o regarcing [dosuments )
Revenvue village Survey No [ EXTENT IN perr as per Revenue y the |mention as same if different 3 produced and tahsildar remarks
NO Ac  [Covernment i obtained |Records tHeis | omar thedasotseaTke Tl [anEorsgoies: and meantor |t TG certify that how
or patta clear or b ! public purpose/ other land dispute,boun
for cultivating ks |with supporting documents €N ¢ e got the land
not dary dispute | ©
as per norms i ety in detail
complaints
arised
1 1 2 3 4 B 3 2 B 9 10 T 2 3
TEASE VATIFT
PARVATHAREDDY SEENAIAH, BHUDANAM PATTADAR AQUA CULTURE
VENKATAKRISHNAREDDYS\O VENKATARATNAM,LEASE DOCUMENT PERMITIONS,AND
67 | PADARTHIVARIKANDRIGA | 27-P1(1.25)| 1552 PATTA Vs NARAYANAREDDY Vs DOCUMENT SUBMITED LOW PRODUCTIVITY DRY LAND NO SUBMITED | GROUND WATER USED
TEASE VALIPT
PARVATHAREDDY SEENAIAH,BHUDANAM PATTADAR AQUA CULTURE
VENKATARAMANAREDDYS\O VENKATARATNAM, LEASE DOCUMENT PERMITIONS,AND
68 | PADARTHIVARIKANDRIGA | 27-P2(1.25)| 15,52 PATTA YES NARAYANAREDDY Vs DOCUMENT SUBMITED LOW PRODUCTIVITY DRY LAND NO SUBMITED | GROUND WATER USED
GovE
RNM
ENT
LAND
ENCR GOVERNMENT
69 | PADARTHIVARIKANDRIGA | 4(0.55) 137 |GOVRNMENT| N KALUVA PORAMBOKU ves_[oacH PITTI VENKATESWARLU KALUVA NO LAND O BE EVICTED
Gove
RNM
ENT
LAND|
ENCR|  VALIPI SEENAIAH,BUDHANAM GOVERNMENT
70 | PADARTHIVARIKANDRIGA | 24(0.90) 35 | GOVRNMENT|  NO KALUVA PORAMBOKU ves |oAcH VENKATARATNAM KALUVA NO LAND TO BE EVICTED
/
»
4)-Any other
omissions
if :Nl::'he 3::;;’; Verify the all the
Government, ifno |How the Aqua farmers has got the : village records and
I8 TOTAL :’:::::“’ the Loy Name of the pattadar and ':"d specitliand From the patiadar (Fsame. ([T ner 198 W Belongs to enauiry |
Revenvue village Survey No | EXTENT IN i joyadar as per Revenue |\ |y the [mention as same if different agriculture land/saltpan/wet land |(egarding | yycoqang  tahsildar remarks
NO Ac Government || ined |Records title is thie deaal mangrove/Forest land meant for  [titel i
or Patta clear or | @ details of acquire. |, / other land kit [Py Ak how
for cultivating ks |with supporting documents R PIPOse O Dy eboun | rer got the land
as per norms N dary dispute i gevail
(Yes/No)| or any
complaints
arised
1 T 2 3 4 5 6 TR 9 10 11 I [E)
Gove
RNM
ENT
LAND
ENCR|  VALIPI SEENAIAH,BUDHANAM GOVERNMENT
71 | PADARTHIVARIKANDRIGA | 25(0.20) | 309 | GOVRNMENT|  NO KALUVA PORAMBOKU ves_[oacH VENKATARATNAM KALUVA NO LAND TO BE EVICTED
GOVE
RNM
ENT
LAND|
ENCR|  VALIPI SEENAIAH,BUDHANAM GOVERNMENT
72 | PADARTHIVARIKANDRIGA | 22-5(039) [ 039 | GOVRNMENT|  NO DONKA PORAMBOKU ves_|oac VENKATARATNAM DONKA PORAMBOKU NO OREEVICTED.
TOTAL EXTENT IN AQUA PONDS 75.69 AC P
A
SIGNATURE OF THE VI E OFFICER WITH SEAL SIGNATURE OF THE Mmmrﬂl SEAL
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ILINFORMATION TO BE FURNISHED BY THE VILLAGE REVENUVE OFFICER CONCERNED
4).Any
other
If
Governme How the Aqua farmers noticed
ntany [ hasgotthelandFrom | | belongsto |OUTE [Verifytheall the
S.LN Total Name of the pattadar and the land the pattadar (f same (Lo e e and/saltpan/wet e ongy (ilags recorcisatid
o [Revenvue vilage curveyNo" |Eifent i |\/isther thelapd s s as per ttie s | o specify the remarks 2" 352 ang mangrove/Forest land regatding | docuiants produchd tahsildar remarks
) or i [othiapaed ferent mentioning | e ey |1tel  |ond cervthat how
| for the details of acquire aispute,b [farmer got the land in
(Yes/No) other land
| cultivating with supporting oundary |detail
as per documents dispute o]
| norms any
[ Jaint
s arised
1 1 2 3 0 5 6 7 B B 10 1 2
LEASE. VALIPI
SEENAIAH,,LEASE LOW PRODUCTIVITY DRY B 023323:: ot NO AQUA CULTURE PERMITIONS,AND
KRISHNAREDDY DOCUMENT NOT LAND GROUND WATER USED
1 | RANGANADHAPURAM | 1-1A(247) | 4.93 GOVT (DKT) NO HARITHAW/O MOHAN YES SUBMITED NO SUBMITED
TEASE. VALIPT
SAGUTURU PRABHAKAR SEENAIAH, LEASE LOW PRODUCTIVITY DRY FETADA NO AQUA CULTURE PERMITIONS,AND
REDDYS/O DOCUMENT NOT LAND S g GROUND WATER USED
2 | RancanaDHaPuRAM | 64(042) | 442 GOVT (DKT) NO | VENKATASUBBAREDDY YES SUBMITED NO SUEMITED
TEASE. VALIPT
PATTADAR
SEENAIAH, LEASE LOW PRODUCTIVITY DRY DOCUMENT NOT NO AQUA CULTURE PERMITIONS,AND
DOCUMENT NOT LAND GROUND WATER USED
3 | RANGANADHAPURAM | 7-2(1.12) | 404 GOVT (OKT) NO GAMPALA THOTAIAH YES SUBMITED NO SUBMITED
TEASE. VALIPT
SEENAIAH, LEASE LOW PRODUCTIVITY DRY PHAROOR NO AQUA CULTURE PERMITIONS,AND
DOCUMENT NOT LAND OCUNENTIET GROUND WATER USED
4 | RANGANADHAPURAM | 9-2(052) | 102 GOVT (DKT) NO GOLLA SUBRAMANYAM YES SUBMITED NO SUBMITED
TEAGE. VALIPT
SEENAIAH,LEASE | LOW PRODUCTIVITY DRY o Ozf;:ﬁ: Z or | NOAQUACULTURE PERMITIONS AND
DOCUMENT NOT LAND GROUND WATER USED
5 | RANGANADHAPURAM | 9-2p(050) | 1.02 GOVT (DKT) No | GOLLASUBRAMANYAM |  YES SUBMITED NO SUBMITED
TEASE. VALIPT
SEENAIAH, LEASE LOW PRODUCTIVITY DRY ST NO AQUA CULTURE PERMITIONS,AND
DOCUMENT NOT DOCUMENT HOY GROUND WATER USED
6 | rancanaoHapuram | o3(148) | 148 PATTA NO | CHILAKURU VEERAREDDY |  YES SUBMITED NO SHEMITEY
TEASE. VALIPT
PATTADAR
SEENAIAH, LEASE LOW PRODUCTIVITY DRY DOCUMENT NOT NO AQUA CULTURE PERMITIONS,AND
DOCUMENT NOT GROUND WATER USED
7 | ranGanaoHAPURAM | 102(129) | 129 GOVT (OKT) NO | NALAJAM RAMANAIAH YES SUBMITED NO SUBMITED
TEASE. VALIPT
PATTADAR
SEENAIAH, LEASE LOW PRODUCTIVITY DRY NO AQUA CULTURE PERMITIONS,AND
ELLAPA SUBBAIAH S/O DOCUMENT NOT DOCUMENT NOT GROUND WATER USED
8 | RanNGANADHAPURAM | 10-3(1.29) [ 129 GOVT (DKT) NO PEDA NAGAIAH YES SUBMITED NO SUBMUTED
~

VILLAGE WISE AQUA CULTURE ABSTRACT IN RANGANADHAPURAM VILLARE

Own Farmers in Hec. Ls i
SL.No Land Description |Total Extent in Hec. i i e e
No Extent No Extent
1 Patta Lands 22.49 5 11.86 4 10.63
2 DKT Lands 41.24 7 19.52 7 21.72
3 Govt.Lands 8.28 5 8.28 0 0
Grand Total 72.01 17 39.66 11 32.35

Village Revenue Officer
Ranganadhapuram

P

Tahsildar 24| |20 10
Chitamur
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A: . 2
a).Any
other
if omissions
Governme How the Aqua farmers noticed
ik Whether has got the land From. Lo s v etorigs to [0UT78 . |Verity the ol the
o the pattadar (if same enquiry  [village records and
Total Name of the pattadar and |the land
SLN Whether the land is [has . mention as same if regarding |documents produced y
Revenvue village Survey No Extent in as per title is |If no specify the remarks land mangrove/Forest land tahsildar remarks
o G or different mentioning titel  [and certify that how
Ac Records clear or not meant for public purpose/
for o) the details of acquire [744" | dispute,b [farmer got the land in
cultivating with supporting oundary [detail
as per documents dispute or|
norms any
[complaint
s arised
1 1 2 3 0 S 6 7 8 9 10 1 ]
LEASE. VALIPI PATTADAR
SEENAIAH, LEASE NO AQUA CULTURE PERMITIONS,AND
CHILLAKURU DOCUMENT NOT WETLSND. DOCUMENT:NOT GROUND WATER USED
o | ranGanADHAPURAM | 11-1(0.42) | 0.42 PATTA NO JAYARAMIREDDY YES SUBMITED NO SUBMITED,
TEASE. VALIPT
SEENAIAH, LEASE PATTADAR, NO AQUA CULTURE PERMITIONS,AND
NALAJAM RAMANAIAHS/O DOCUMENT NOT WETLAND DOCUMENTINDT GROUND WATER USED
10 | rRANGANADHAPURAM | 11-20251) | 445 PATTA NO BANGARAIAH Yes SUBMITED NO SuBMITED
LEASE. VALIPI PATTADAR
SEENAIAH, LEASE NO AQUA CULTURE PERMITIONSAND
CHILLAKURU DOCUMENT NOT WETLAND BOCOMENT RO GROUND WATER USED
11 | RANGANADHAPURAM | 11-3(0.47) | 0.47 PATTA NO JAYARAMIREDDY YES SUBMITED NO SUBMITED
VALIPT
SEENAIAH,BHUDANAM|  LOW PRODUCTIVITY DRY EATTEDAR NO AQUA CULTURE PERMITIONS,AND
YELURU SUBHASHINIW/O VENKATARATNAM, LEA LAND DOCUMENT NOT. GROUND WATER USED
12 | RANGANADHAPURAM | 30-1(0.56) | 0.56 GOVT (DKT) NO RAMNESH Yes SE DOCUMENT NOT NO SUBMITED)
VALIPT
SEENAIAH,BHUDANAM | LOW PRODUCTIVITY DRY o ox::::: RN or | NOAQUA CULTURE PERMITIONS,AND
VENKATARATNAM, LEA LAND SUBMITED GGROUND WATER USED
13 | RANGANADHAPURAM | 30-2(047) | 277 PATTA No | THIRUMURU PEERAIAH | YES SE DOCUMENT NOT NO
VATIPT
SEENAIAH,BHUDANAM|  LOW PRODUCTIVITY DRY DOZGE:S: Z ot | NOAQUA CULTURE PERMITIONS,AND
VENKATARATNAM, LEA| GROUND WATER USED
14 | RANGANADHAPURAM | 30-2A(046) [ 277 PATTA NO | PANTRANGAM PICHAIAH YEs SE DOCUMENT NOT NO SUEMIED
VALIPT PATTAD)
SEENAIAH,BHUDANAM [ LOW PRODUCTIVITY DRY DOCUMENT NOT | NO AQUA CULTURE PERMITIONS,AND
VENKATARATNAM, LEA SUBMITEDNOT GROUND WATER USED
15 | RANGANADHAPURAM | 302c(0.46) | 277 PATTA No | PanTANGAM cHINNAIAH | ves SE DOCUMENT NOT NO SUBMITED.
VALIPT PATTA
SEENAIAH,BHUDANAM|  LOW PRODUCTIVITY DRY DOCUMENT NOT [ NO AQUA CULTURE PERMITIONS,AND
VENKATARATNAM, LEA| SUBMITEDNOT GROUND WATER USED
16 | RANGANADHAPURAM | 30-20(0.46) | 277 PATTA NO DURU SUBBAIAH YES SE DOCUMENT NOT NO MIT
' 3
a).Any
other
If lomissions
Governme How the Aqua farmers noticed
ntany e has gotthe land From || belongs to [10F78  [Veriy the il he
the pattadar (ifsame [ enquiry |village records and
Total : Name of the pattadar and [the land agriculture land/saltpan/wet !
SLN [Whether the landis  [has ! mention as same if regarding [documents produced
Revenvue village SurveyNo  [Extentin as per title is [If no specify the remarks ) land mangrove/Forest land tahsildar remarks
o or different mentioning titel  [and certify that how
ac Records clear or not meant for public purpose/ | s
for [ the details of acquire |72 dispute,b [farmer got the land in
cultivating with supporting oundary [detail
as per documents dispute or|
norms any
s arised
1 1 2 3 4 5 3 7 s 9 10 1 ]
VALIPI
SEENAIAH,BHUDANAM | LOW PRODUCTIVITY DRY DOZ?J:::S:Z oF NO AQUA CULTURE PERMITIONS,AND
[VENKATARATNAM, LEA | GROUND WATER USED
17 | RANGANADHAPURAM | 30-2€(0.46) | 277 PATTA NO DAMARAPU PULLAIAH YES SE DOCUMENT NOT NO SRBMITED
VALIPT
SEENAIAH,BHUDANAM EATTADAR NO AQUA CULTURE PERMITIONS,AND
SHAIK RAHUMTHULLA [VENKATARATNAM,,LEA WETLAND ROCUMENT NoT! GROUND WATER USED
18 | RANGANADHAPURAM | 12(0.98) 258 PATTA NO SAHEB YES SE DOCUMENT NOT NO SUBMITED.
VALIPI
SEENAIAH,BHUDANAM PATTADAR | | ) AQUA CULTURE PERMITIONS AND
ELAPA SUBBAIAHS/O PEDA VENKATARATNAM, LEA WEILAND DoCUMENTHOT GROUND WATER USED
19 | RANGANADHAPURAM | 122(1.60) | 258 PATTA NO NAGAIAH YES SE DOCUMENT NOT NO pLBMITED)
TEASE VARRT
SIVAREDDY,LEASE FATTADAR
! LOW PRODUCTIVITY DRY oty | NOAQUA CULTURE PERMITIONS AND
DOCUMENT NOT LAND ity GROUND WATER USED
20 | RANGANADHAPURAM | 78-1(1.63) | 1925 PATTA NO CHILLAKURU RAMU YES SUBMITED NO
LEASE .MARRI
SIVAREDDY,LEASE | LOW PRODUCTIVITY DRY PATTADAR | | ) AQUA CULTURE PERMITIONS,AND
ANGAJALA DOCUMENT NOT LAND DRaaRT Bo. GROUND WATER USED
21 | RANGANADHAPURAM | 78-1(1.10) | 19.25 PATTA NO VENKATARAMANAIAH YES SUBMITED NO SLBMITED
TEASE MARRT
SIVAREDDY,LEASE | LOW PRODUCTIVITY DRY . ozﬁ:::::: or | NoAQUACULTURE PeRMITIONS AND
DOCUMENT NOT LAND ‘GROUND WATER USED
22 | RANGANADHAPURAM [ 78-1(0.58) [ 19.25 PATTA NO NALAJAM VANAIAH Yes SUBMITED NO SUBMITED
TEASE .MARRT
SIVAREDDY,LEASE LOW PRODUCTIVITY DRY PATHADAR NO AQUA CULTURE PERMITIONS,AND
ASHA ACHAIAHS/O DOCUMENT NOT LAND DOCUMENT NOT GROUND WATER USED
23 | RANGANADHAPURAM | 78-1(017) | 1925 PATTA NO NALLAIAH YEs SUBMITED NO AUBMITED
TEASE VARRT
SIVAREDDY,LEASE LOW PRODUCTIVITY DRY PRItAGAR NO AQUA CULTURE PERMITIONS,AND
DOCUMENT NOT DOCUMENTNOT GROUND WATER USED
24 | rancanaoHaPURAM | 78-1(023) | 1925 PATTA NO | NALAJAM VENKATAIAH YES SUBMITED NO SUBMITED
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4
d).Any
other
If lomissions
Governme How the Aqua farmers noticed
h: I Fi
nt,any st asgotthe land From [ belongs to |CUME [Verif theall the
the pattadar (if same | enquiry  [village records and
Total IName of the pattadar and [the land
SLN _ [whether the land is|has Y mention as same if regarding produced 1
Revenvue village Survey No  |Extent in 4 as per title is |If no specify the remarks | . land mangrove/Forest land tahsildar remarks
o or different mentioning titel and certify that how
A Records clear or not meant for public purpose/ 4
for the details of acquire dispute,b [farmer got the land in
. (Yes/No) other land
cultivating with supporting oundary  [detail
as per documents dispute or
norms any
s arised
i 1 2 3 4 5 6 7 8 9 10 11 12
LEASE .MARRI TTADAR
SIVAREDDY,LEASE LOW PRODUCTIVITY DRY DOZ\JME:::NOY NO AQUA CULTURE PERMITIONS,AND
DOCUMENT NOT LAND SUBMITED (GROUND WATER USED
25 | RANGANADHAPURAM | 78-1(1.00) | 1925 PATTA NO POLURU POLAIAH YES SUBMITED NO A
TEASE MARRT iR
SIVAREDDY,LEASE | LOW PRODUCTIVITY DRY g ozﬁzsm NOT | NOAQUA CULTURE PERMITIONS AND
DOCUMENT NOT LAND S et GROUND WATER USED
26 | RANGANADHAPURAM | 78-1(0.07) | 19.25 PATTA NO GOLLA RAMANAIAH YES SUBMITED NO &
TEASE ‘MIARRT e
SIVAREDDY,LEASE LOW PRODUCTIVITY DRY DOCUMENTNOT | NO AQUA CULTURE PERMITIONS,AND
DOCUMENT NOT LAND BMITED ‘GROUND WATER USED
27 | RANGANADHAPURAM | 78-1(080) | 19.25 PATTA NO | ANGAJALAJAYARAMAIAH | YES SUBMITED NO e
LEASE _MARRI PATTADAR
SIVAREDDY,LEASE LOW PRODUCTIVITY DRY pOCU MEE{ NOT | NOAQUA CULTURE PERMITIONS AND
DOCUMENT NOT SUBMITED GROUND WATER USED
28 | RANGANADHAPURAM | 78-1(0.08) | 1925 PATTA NO ANGAJALA PULLAIAH YES SUBMITED NO A
P
LOW PRODUCTIVITY DRY 5 cﬁm«’:ﬁ o1 | NOAQUA CULTURE PERMITIONS,AND
OWN:NALAIAM LAND MITED ‘GROUND WATER USED
29 | RANGANADHAPURAM | 78-1(020) | 19.25 PATTA NO NALAIAM RAMAIAH YES RAMAIAH NO e
TEASE MARRT Rt
SIVAREDDY,LEASE [ LOW PRODUCTIVITY DRY DOCUMENTNOT | O AQUA CULTURE PERMITIONS AND
BATHINA NAGURAIAHAS/O| DOCUMENT NOT LAND GROUND WATER USED
30 | RANGANADHAPURAM | 78-1(1.19) | 19.25 PATTA NO GOVINDAIAH YEs SUBMITED NO SUBMITED
LEASE .MARRI PATTADAR
SIVAREDDY,LEASE LOW PRODUCTIVITY DRY DOCC,MENT NOT | NOAQUACULTURE PERMITIONS,AND
DARSI PRAMEELARANIW/O DOCUMENT NOT LAND GROUND WATER USED
31 | RANGANADHAPURAM | 78-2(390) | 39 PATTA NO SUBBARAO YES SUBMITED NO SLBMITED
LEASE .MARRI
PATTADAR
SIVAREDDY,LEASE LOW PRODUCTIVITY DRY DOCUMENT NOT NO AQUA CULTURE PERMITIONS,AND
DOCUMENT NOT LAND SUBMITED (GROUND WATER USED
32 | RANGANADHAPURAM | 79(1.25) 59 GOVT (DKT) NO NALAJAM MANJULA YES SUBMITED NO A
¥ 5
d).Any
other
If
Governme How the Aqua farmers noticed
e f il th
nt,any \Whether has got the land From [whether the fand belongs to during Verify the a e
p the pattadar (if same enquiry  |village records and
Total Name of the pattadar and the land agriculture land/saltpan/wet
SLN Whether the land s [has mention as same if regarding |documents produced P
Revenvue village SurveyNo  |Extentin as per title is |If no specify the remarks land mangrove/Forest land tahsildar remarks
o or different mentioning titel and certify that how
Ac Records clear or not » Imeant for public purpose/
for the details of acquire dispute,b |farmer got the land in
(ves/No) other land :
cultivating with supporting oundary  [detail
as per documents dispute or]|
norms any
s arised
1 1 2 3 4 5 6 7 8 9 10 11 12
TEASE -MARRT
PATTADAR
SIVAREDDY,LEASE | LOW PRODUCTIVITY DRY SOCUMENTNOT | NOAQUA CULTURE PERMITIONS AND
DOCUMENT NOT gl GROUND WATER USED
33 | RANGANADHAPURAM | 79(0.75) 59 GOVT (OKT) NO NALAJAM SYAMALA YES SUBMITED NO
LEASE: KOTAIAH,,LEASE[ - LOW PRODUCTIVITY DRY 5 ozﬁ‘xzf '; or | NOAQUACULTURE PERMITIONS AND
DOCUMENT NOT s GROUND WATER USED
34 | RANGANADHAPURAM | 79(2.00) 59 GOVT (DKT) NO POLURU BUJJAMMA YES SUBMITED NO
LEASE: KOTAIAH, LEASE| - LOW PRODUCTIVITY DRY e OZGH:'?TA: ot |NOAQUACULTURE PERMITIONS, AND
DARS! PRAMEELARANIW/O DOCUMENT NOT SatiifED GROUND WATER USED
35 | RANGANADHAPURAM | 79-8(1.90) | 59 GOVT (DKT) NO SUBBARAO YES SUBMITED NO
LEASE: KOTAIAH, LEASE| - LOW PRODUCTIVITY DRY B czﬁ‘;nr:r[:TA ':‘ ot | NOAQUACULTURE PERMITIONS,AND
DOCUMENT NOT Cotatr GROUND WATER USED
36 | RANGANADHAPURAM | 80(349) | 1078 GOVT (DKT) NO VATHURU NAGAIAHA YES SUBMITED NO
TEASE MARRT R
SIVAREDDY, LEASE | LOW PRODUCTIVITY DRY pOCUMENTNOT | NOAQUA CULTURE PERMITIONS,AND
DOCUMENT NOT LAND il GROUND WATER USED
37 | RANGANADHAPURAM | 81-3(1.00) | 7.04 GOVT (DKT) NO | cHEmBETI PEDASOMAIAH | YES SUBMITED NO
TEASE .MARRI
PATTADAR
SIVAREDDY,LEASE | LOW PRODUCTIVITY DRY DOCUMENT NOT | O AQUA CULTURE PERMITIONS AND
NALAJAM CHINA DOCUMENT NOT sy GROUND WATER USED
38 | RANGANADHAPURAM | 81-4(2.00) | 7.04 GOVT (DKT) NO GURAVAIAH YES SUBMITED NO
LOW PRODUCTIVITY DRY mzﬁ:;:z: :‘ or | NOAQUA CULTURE PERMITIONS AND
OWN : PAMALA sty GROUND WATER USED
39 | RANGANADHAPURAM | 82-1(2.20) | 1194 PATTA NO | NALAJAM MALLIKARIUNA | YES GOPALKRISHNA NO
LOW PRODUCTIVITY DRY o O;CH:,S:'; or | NOAQUA CULTURE PERMITIONS AND
OWN : PAMALA LAND i GROUND WATER USED
40 | RANGANADHAPURAM | 82-1(050) | 1194 PATTA NO POLURU MURALI YES GOPALKRISHNA NO
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\ 6
d).Any
other
i omissions
Governme How the Aqua farmers noticed
nt;any i has gotthe and From || betongs to |18 [Verifythe althe
Total Name of the pattadar and. [the fand the pattadar (fsame for e o ansaitpanjwer| 19U |viloge records and
s.LN [Whether the land is [has mention as same if regarding [documents produced
Revenvue village SurveyNo  [Extentin Endjoyadar as per Revenue [farm title is (If no specify the remarks land mangrove/Forest land | . tahsildar remarks
o or different mentioning titel  |and certify that how
[Ac Records clear or not L meant for public purpose/ 5
for the details of acquire dispute,b [farmer got the land in
L (ves/No) other land
cuttivating with supporting oundary [detail
as per documents dispute or|
norms any
complaint
s arised
1 T 2 3 2 5 G 7 5 9 10 5 ]
LEASE
BALAKRISHANREDDY,L |  LOW PRODUCTIVITY DRY PATIADSR NO AQUA CULTURE PERMITIONS, AND
CHILLAKURU RAGHAVA EASE DOCUMENT NOT COCUMENTNOT GROUND WATER USED
a1 RANGANADHAPURAM 83-1(2.15) 431 PATTA NO REDDY YES SUBMITED NO SUBMITED
LEASE
BALAKRISHANREDDY,L |  LOW PRODUCTIVITY DRY D GZGI;::VAZ ot NO AQUA CULTURE PERMITIONS, AND
EASE DOCUMENT NOT ‘GROUND WATER USED
42 | RanGanaDHAPURAM | 83-1a(2.16) | 431 PATTA NO_ | vADLAMUDI LEELAVATHI | YES SUBMITED NO SLEMITED
LEASE
BALAKRISHANREDDY,L | - LOW PRODUCTIVITY DRY CATTADER NO AQUA CULTURE PERMITIONS,AND
PUDETI EASE DOCUMENT NOT LAND PUCMENT NOY GROUND WATER USED
3 uram | 8320115) | 115 GOVT (OKT) NO VENKATARAMANAIAH Yes SUBMITED NO StiBhwiee
TEASE
BALAKRISHANREDDY,L [ LOW PRODUCTIVITY DRY PATTADAR NO AQUA CULTURE PERMITIONS, AND
[DARS| PRAMEELARANIW/O| EASE DOCUMENT NOT LAND DOCUMENT NOTT GROUND WATER USED
a4 uraM | 83-9(099) | 099 GOV (OKT) NO SUBBARAO YEs SUBMITED NO ALY
LEASE
BALAKRISHANREDDY,L [ LOW PRODUCTIVITY DRY PATTADAR NO AQUA CULTURE PERMITIONS,AND
EASE DOCUMENT NOT LAND DOCLMENTHOT ‘GROUND WATER USED
45 | RANGANADHAPURAM | 83-4(0.95) | 095 GOVT (DKT) NO PUDETI VENKATESH YES. SUBMITED NO SUBMITED
LOW PRODUCTIVITY DRY P 02:‘;:3:‘; or | NOAQUA CULTURE PERMITIONS AND
OWN :PURNAMALLI LAND (GROUND WATER USED
46 | RANGANADHAPURAM | 85-1(150) | 1438 GOVT (DKT) NO_ | BUDURU RAGHAVAIAH YEs VENKATASUBBAIAH NO SUBM[TEDY
LOW PRODUCTIVITY DRY PATTADAR NO AQUA CULTURE PERMITIONS,AND
OWN :PURNAMALLI DOGUMENTHOT, GROUND WATER USED
47 | RANGANADHAPURAM | 85-2(1.00) | 14.38 GOVT (DKT) NO. PUDETI ) YES VENKATASUBBAIAH NO SUBMITE
LOW PRODUCTIVITY DRY UOZS‘I::::TA:IOT NO AQUA CULTURE PERMITIONS,AND
OWN :PURNAMALLI GROUND WATER USED
48 | RANGANADHAPURAM | 85-3(100) | 1438 GOVT (DKT) NO | CHEMBETI CHINAPOLAIAH | vES VENKATASUBBAIAH NO SUBMITED
> . 7
d).Any
other
If lomissions
Governme How the Aqua farmers noticed
nt,any i hasgotthe and From || belongs to 1018 [Veriythe llthe
the pattadar (if same enquiry  |village records and
Total Name of the pattadar and the land agriculture land/saltpan/wet|
SLN [Whether the landis  [has mention as same if documents produced
Revenvue village SurveyNo  [Extentin jioyadar as per title s |If no specify the remarks land mangrove/Forest land i tahsildar remarks
or different mentioning 4 and certify that how
ac Records clear or not meant for public purpose/
for the details of acquire farmer got the land in
(Yes/No) other land
cuttivating with supporting detail
as per documents dispute o]
norms any
complaint
< arised
1 1 2 3 2 5 6 7 B B 10 11 )
LOW PRODUCTIVITY DRY DOZS‘I\::S::OT NO AQUA CULTURE PERMITIONS,AND
PUDETI OWN :PURNAMALLI ‘GROUND WATER USED
49 | RANGANADHAPURAM | 85-4(1.00) | 1438 GOVT (DKT) NO VENKATARAMANAIAH YES VENKATASUBBAIAH NO SunmIE
LOW PRODUCTIVITY DRY EATIADAR NO AQUA CULTURE PERMITIONS,AND
BUDURU VENKATAIAHS/O OWN :PURNAMALLI LAND COCEMSIENOT, GROUND WATER USED
50 | RANGANADHAPURAM | 85-5(1.00) | 14.38 GOVT (OKT) NO SOMAIAH YES VENKATASUBBAIAH NO SUBMITED
LOW PRODUCTIVITY DRY DOZ::\-;::‘)TA:JOT NO AQUA CULTURE PERMITIONS,AND
OWN:MACHAREDDY ‘GROUND WATER USED
51 | RANGANADHAPURAM | 85-6(1.00) | 14.38 GOVT (OKT) NO_|cHeEmBeT pEDA vEnKaAH|  ves CHIRANJEEVI NO ol 1
(OWN:CHEMBETI LOW PRODUCTIVITY DRY PATTADAR NO AQUA CULTURE PERMITIONS,AND
MARAMREDDY SANKARAIAHS/O DOCUMENT GROUND WATER USED
52 | RANGANADHAPURAM | 857(1.00) | 1438 GOVT (DKT) NO CHIRANJEEVI vs SANKARAIAH NO SUBMITED
LOW PRODUCTIVITY DRY DDEG::S:?« or | NOAQUACULTURE PERMITIONS AND
THEEPALAPUDI MANJULA OWN :MACHIREDDY ‘GROUND WATER USED
53 | rancANADHAPURAM | 85-8(100) | 1438 GOVT (DKT) NO W/0 SUBBAIAH VS CHIRANJEEVI NO UPALED.
LOW PRODUCTIVITY DRY i ozﬁz:::z or | NOAQUACULTURE peRMITIONS AND
OWN:BDUDURU LAND GROUND WATER USED
54| RANGANADHAPURAM | 85-9(100) | 14.38 GOVT (0KT) NO BUDURU POLAIAH YES POLAIAH % SUBMITED
LOW PRODUCTIVITY DRY DDE:H;‘?TA:OY NO AQUA CULTURE PERMITIONS AND
OWN :MACHIREDDY GROUND WATER USED
55 | RANGANADHAPURAM | 85-10(1.00) | 1438 GOVT (DKT) NO KANURU ADEIAH YES CHIRANJEEVI NO SUBMITED)
LOW PRODUCTIVITY DRY Doz:z:::z or | NOAQUACULTURE PERMITIONS AND
OWN :MACHIREDDY ‘GROUND WATER USED
56 | RANGANADHAPURAM | 85-11(1.50) [ 14.38 GOV (DKT) NO CHEMBETI ANKAIAH YES CHIRANJEEVI NO SRS
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by 8
9).Any
other
If [omissions
Governme How the Aqua farmers noticed
h h From i i
nt,any isatiier as gotthe land From ||\ o d belongs to [2UNE  [Veriy theallthe
the pattadar (if same enquiry  [village records and
Total Name of the pattadar and [the land 8
S.LN Whether the land is [has ” mention as same if regarding [documents produced B
Revenvue village Survey No Extent in L as per title is |If no specify the remarks " land mangrove/Forest land | tahsildar remarks
o or different mentioning titel and certify that how
Ac Records clear or not meant for public purpose/
for the details of acquire dispute,b [farmer got the land in
(ves/No) , other land
cuttivating with supporting oundary  [detail
as per documents dispute or|
norms any
s arised
1 1 2 3 4 5 6 7 B 9 10 1 12
LOW PRODUCTIVITY DRY
GOVERNMENT LAND PURNAMALLI LAND GOVERNMENT LAND TOBEEVICIED:
57 | RANGANADHAPURAM | 86(9.92) | 1438 GOVT (DKT) NO VAGU PORAMBOKU NO ENCROACHMENT VENKATASUBBAIAH NO
GOVERNMENT LAND e ANALL VAGU PORAMBOKU GOVERNMENT LAND TO BE EVICTED
58 | RANGANADHAPURAM | 87(1.60) 8.7 | vAGU PORAMBOKU [  NO VAGU PORAMBOKU NO ENCROACHMENT VENKATASUBBAIAH NO
TEASE :GUDURU B
SUBBARAO, LEASE LOW PRODUCTIVITY DRY DOCUMENTNGT | NO AQUA CULTURE PERMITIONS,AND
KANNEBOINA DOCUMENT NOT Y GGROUND WATER USED
59 | RANGANADHAPURAM | 88-1(1.00) | 1037 GOVT (DKT) NO THIRUPALAIAH YES SUBMITED NO SUBMITED
TEASE :GUDURU
PATTADAR
SUBBARAO,LEASE | LOW PRODUCTIVITY DRY DOCUMENTNOT | O AQUA CULTURE PERMITIONS AND
DOCUMENT NOT it GROUND WATER USED
60 | RANGANADHAPURAM | 88-2(1.00) | 1037 GOVT (DKT) NO [CHEMBETI CHINA ANKAIAH|  YES SUBMITED NO 7
TEASE :GUDURD
PATTADAR
SUBBARAO,LEASE | LOW PRODUCTIVITY DRY DOCUMENTNOT | NO AQUA CULTURE PERMITIONS AND
DOCUMENT NOT LAND ot GROUND WATER USED
61 | RANGANADHAPURAM | 88-3(1.00) | 1037 GOVT (DKT) NO NALAJAM MOHAN YES SUBMITED NO
TEASE :-GUDURU
PATTADAR
SUBBARAO,LEASE [ LOW PRODUCTIVITY DRY DOCUMENTNOT | NOAQUA CULTURE PERMITIONS AND
DOCUMENT NOT LAND SUBMITED GROUND WATER USED
62 | RANGANADHAPURAM | 88-4(1.00) | 1037 GOVT (DKT) NO ERRI VASANTHAIAH YES SUBMITED NO
TEASE -GUDURU
PATTADAR
SUBBARAO,LEASE | LOW PRODUCTIVITY DRY DOCUMENTNoT | NOAQUA CULTURE PERMITIONS,AND
DOCUMENT NOT cpkepesd GROUND WATER USED
63 | RANGANADHAPURAM | 88-5(1.00) | 1037 GOVT (DKT) NO | NALAJAM BANGARAIAH YES SUBMITED NO
TEASE :GUDURU
PATTADAR
SUBBARAO,,LEASE | LOW PRODUCTIVITY DRY DOCUMENTNGT | MOAQUA CUCTURE PERMITIONS AND
DOCUMENT NOT SN GROUND WATER USED
64 | RANGANADHAPURAM | 88-6(1.00) | 1037 GOVT (DKT) NO NALAJAM RAMANAIAH YES SUBMITED NO
> ! 9
d).Any
other
If lomissions
Governme How the Aqua farmers noticed
h 2 fy the all th
nt,any _—— asgottheland From | belongs to |0UFINE  [Verify the il the
the pattadar (if same lenquiry  |village records and
Total Name of the pattadar and[the land agriculture land/saltpan/wet i
S.LN Whether the land s [has mention as same if regarding [documents produced ’
Revenvue village SurveyNo  |Extentin . as per title is |If no specify the remarks. land mangrove/Forest land tahsildar remarks
o or different mentioning itel and certify that how
Ac Records clear or not meant for public purpose/ | . :
for the details of acquire dispute,b |farmer got the land in
(ves/No) other land %
cultivating with supporting oundary | detail
as per dispute or|
norms any
s arised
1 1 2 3 4 -] 6 7 8 9 10 11 12
TEASE -GUDURU
PATTADAR
SUBBARAO,LEASE | LOW PRODUCTIVITY DRY DOCUMENTNOT | NOAQUA CULTURE PERMITIONS AND
DOCUMENT NOT SUBMITED GROUND WATER USED
65 | RANGANADHAPURAM | 88(4.37) | 1037 GOVT LAND NO OCCUPIED YES SUBMITED NO
LOW PRODUCTIVITY DRY o OZC::::Z or | NOAQUACULTURE PERMITIONS AND
OWN: PAMALA LAND SURITED GGROUND WATER USED
66 | RANGANADHAPURAM | 89-1(1.00) | 868 GOVT (OKT) NO DARSI RAJESWARI YES GOPALKRISHNA NO
TEASE :GUDURU
PATTADAR
SUBBARAO, LEASE LOW PRODUCTIVITY DRY DOCUMENTNOT | NO AQUA CULTURE PERMITIONS,AND
DOCUMENT NOT LAND SUBMITED GROUND WATER USED
67 | RANGANADHAPURAM | 89-2(1.50) | 868 GOVT (DKT) NO DARSI RAJESWARI YES SUBMITED NO
LEASE :GUDURU
PATTADAR
SUBBARAO, LEASE LOW PRODUCTIVITY DRY DOCUMENTNOT | NOAQUA CULTURE PERMITIONS,AND
DOCUMENT NOT aistinih GROUND WATER USED
68 | RANGANADHAPURAM | 89-3(1.50) | 8.68 GOVT(DKT) NO DARS! RAJESWARI YES SUBMITED NO
TEASE :GUDURU
PATTADAR
SUBBARAO, LEASE LOW PRODUCTIVITY DRY DOCUMENTNOT | VO AQUA CULTURE PERMITIONS,AND
DOCUMENT NOT LAND SUBMITED GROUND WATER USED
69 | RANGANADHAPURAM | 89-4(4.38) | 868 GOVT(DKT) NO DARSI SRINIVASULU YES SUBMITED NO
PA
LOW PRODUCTIVITY DRY " OCU‘?;I’::TM:( or | NOAQUA CULTURE PERMITIONS AND
LAND i GROUND WATER USED
70 | RANGANADHAPURAM | 90(4.46) 127 GOVT(DKT) NO THUPAKULA SURAIAH YES OWN:BALAJI NO
TEASE
¥ PATTADAR
DARSI :RAMANAIAH, LEASE | LOW PRODUCTIVITY DRY DOCUMENT-NOT | O AQUA CULTURE PERMITIONS,AND
UMAMAHESWARIW/O DOCUMENT NOT Sy GROUND WATER USED
71 | RANGANADHAPURAM | 91-A2.95) | 132 GOVT(DKT) NO VENKATARATHNAM YES SUBMITED NO
R
LOW PRODUCTIVITY DRY o 0233:5:" or | NOAQUA CULTURE PERMITIONS AND
D GROUND WATER USED
72_| RANGANADHAPURAM | 91(7.05) 132 NO CHEMBETI PICHAIAH YES OWN:RAMANAIAH NO
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% & 10
d).Any
other
If lomissions
Governme How the Aqua farmers noticed
h h h
ntany [ as gotthe land from || belongsto |00 [Verfytheal the
the pattadar (if same enquiry  |village records and
Total Name of the pattadar and |the land : agriculture land/saltpan/wet
SLN Whether the land s |has mention as same if regarding |documents produced .
Revenvue village Survey No Extent in as per title is |If no specify the remarks land mangrove/Forest land | - p tahsildar remarks
o or different mentioning tel [and certify that how
Ac Records clear or not meant for public purpose/
for the detals of acquire dispute,b |farmer got the land in
(Yes/No) : other land
cultivating with supporting oundary |detail
as per [documents dispute or
norms any
s arised
1 1 2 3 0 5 6 7 8 B 10 11 12
LOW PRODUCTIVITY DRY 3 OZGE::::';OY NO AQUA CULTURE PERMITIONS,AND
DARS| PRAMEELARANIW/O LAND gy GROUND WATER USED
73 | RANGANADHAPURAM | 92(1.10) | 1166 GOVT(DKT) NO SUBBARAO YES OWN:BALAI NO 20
DARS! LOW PRODUCTIVITY DRY & OZGH:::‘; or | NOAQUACULTURE PERMITIONS AND
UMAMAHESWARIW/O LAND Sty GROUND WATER USED
74| RANGANADHAPURAM | 92-2A(1.98) | 1166 GOVT(DKT) NO VENKATARATHNAM vEs OWN:BALAJI NO
\TTADAR
LOW PRODUCTIVITY DRY PATTAD NO AQUA CULTURE PERMITIONS,AND
DOCUMENT NOT
gl GROUND WATER USED
75 | RANGANADHAPURAM | 92(6.00) | 1166 GOVT(DKT) NO GUDURU SUBBARAO YES OWN:BALAJI NO
LOW PRODUCTIVITY DRY
SoRMENTIARD e GOVERNMENT LAND TO BE EVICTED
76 | RANGANADHAPURAM | 96(130) | 863 KALUVA NO KALUVA YES OCCUPIED SIVALANKI SUDHAKAR NO
TTADAR
LOW PRODUCTIVITY DRY = NO AQUA CULTURE PERMITIONS,AND
DOCUMENT NOT
iy GROUND WATER USED
77 | RANGANADHAPURAM | 97(164) | 3122 GOVT(DKT) NO NALAJAM SYAMALA YES OWN :RAMANAIAH NO
R
LOW PRODUCTIVITY DRY DOZGH:'?:N or | N0 AQUACULTURE PERMITIONS AND
OWN:SIVALANKI gLl GROUND WATER USED
78 | RANGANADHAPURAM | 97(20.00) | 3122 GOVT(DKT) NO ANADHINAM YES SUDHAKAR NO 8
TEASE -ULASA e
KOTAIAH, LEASE | LOW PRODUCTIVITY DRY OCUMENTNOT | NO AQUA CULTURE PERMITIONS AND
CHEMBETI PEDDAIAHS/O DOCUMENT NOT LAND GROUND WATER USED
79 | RANGANADHAPURAM | 100(9.34) | 1496 GOVT(DKT) NO CHINNAIAH YES SUBMITED NO SUBMITED
LOW PRODUCTIVITY DRY 2 ozﬁ:::::l or | N0 AQUACULTURE pERMITIONS AND
DUVVURU HANUMANTH OWN:DUVVURU . GROUND WATER USED
80 | RancanADHAPURAM | 107-1A(3.00)| 4.92 PATTA NO REDDY YES NO i
YT aw n
) WA
d).Any
other
If lomissions
Governme How the Aqua farmers noticed
h ing |Verify the allth
nt,any - haggottheland From | elongsto [10178 [Veriy thealthe
the pattadar (if same enquiry |village records and
Total 3 Name of the pattadar and  [the land ;
SLN y | whether the land is [has ; ention as same if regarding [documents produced ;
Revenvue village Survey No Extent in " as per title is |If no specify the remarks | - land mangrove/Forest land tahsildar remarks
o or different mentioning tel  [and certify that how
Ac Records clear or not meant for public purpose/ |
for the detals of acquire dispute,b |farmer got the land in
; (Yes/No) other land
cultivating with supporting oundary |detail
as per documents dispute o]
norms any
s arised
1 1 2 3 4 5 3 7 s B 10 11 12
PA
LOW PRODUCTIVITY DRY DocuTnI:r?:Z or | NOAQUA CULTURE PERMITIONS AND
DUVVURU OWN:DUWURU el GROUND WATER USED
81 | RANGANADHAPURAM | 107-18(1.92) [ 492 PATTA NO RAMALINGAREDDY vES NO
DUWURU LOW PRODUCTIVITY DRY i Dzﬁ‘xﬁ:; or | NoAquacuLTuRE pERMITIONS AND
RAMALINGAREDDYS/O OWN:DUWVURU LAND ppdly GROUND WATER USED
82 | RANGANADHAPURAM | 107-2A(1.92)| 192 GOVT(DKT) NO HANUMANTH REDDY vES SHESHUREDDY NO
PATTAD,
DUVVURU LOW PRODUCTIVITY DRY Fosigh EN: : or | NoAQUACULTURE PERMITIONS AND
RAMALINGAREDDYS/O OWN:DUWVURU LAND pt Al GROUND WATER USED
83 | RancanaoHAPURAM | 108-1(077) | 077 PATTA NO HANUMANTH REDDY Vs SHESHUREDDY NO
LOW PRODUCTIVITY DRY
AR s T SRR Rain GOVERNMENT LAND TO BE EVICTED
84 | RANGANADHAPURAM | 111(4.26) | 426 | GOVERNMENT NO ANADHEENAM NO OCCUPIED SHESHUREDDY NO
PATTADAR
LOW PRODUCTIVITY DRY o cuw::rr AQUA CULTURE PERMITIONS,AND
MARAMREDDY OWN: MARAMREDDY e, b GROUND WATER USED
85 | RANGANADHAPURAM | 84-1(4.00) | 20.00AC PATTA NO « YES CHIRANJEEVIREDDY NO
LOW PRODUCTIVITY DRY :ég;ﬁxr NO AQUA CULTURE PERMITIONS,AND
MARAMREDDY OWN: MARAMREDDY LAND prtisd GROUND WATER USED
86| RANGANADHAPURAM | 84-1(2:50) | 20.00ac PATTA NO c YEs CHIRANJEEVIREDDY NO
LOW PRODUCTIVITY DRY sggj‘:ﬂuxr NO AQUA CULTURE PERMITIONS,AND
KAMIREDDY OWN:KAMIREDDY LAND 2y GROUND WATER USED
87 | RANGANADHAPURAM | 84-1A(250) | 20.00AC PATTA NO KASTHURESDDY ves KASTHUREDDY NO
PATTAD,
LOW PRODUCTIVITY DRY o CUM:’:‘T NO AQUA CULTURE PERMITIONS,AND
KAMIREDDY OWN:KAMIREDDY iRt GROUND WATER USED
83 | RANGANADHAPURAM | 84-1A(2.50) | 20.00AC PATTA NO CHANDRAREDDY YES CHANDRAREDDY NO
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\v v’ 12
d).Any
other
If lomissions
|Governme How the Aqua farmers noticed
he | From
nt,any o has got the land From | e elongs to [2UM8  [Verify the all the
b the pattadar (if same lenquiry  |village records and
Total & Name of the pattadar and [the land % agriculture land/saltpan/wet|
SLN Wheherithe land by |nas as per title s [1f no specify the remarks | TETON B SAME T i rove/Forest land | SE24Ing [documents produced tahsildar remarks
o [Revenvuevillage SurveyNo  [Extent in or P different mentioning 4 titel and certify that how
Ac Records clear or not [meant for public purpose/ f
for the details of acquire ute,b [farmer got the land in
(ves/No) other land
cultivating with supporting loundary |detail
as per documents dispute or|
norms any
s arised
T 1 2 3 4 B 6 7 8 9 10 11 2
PATT/
LOW PRODUCTIVITY DRY oocuﬁ:ﬁr NO AQUA CULTURE PERMITIONS,AND
MARAMREDDY OWN: MARAMREDDY kit GROUND WATER USED
89 | RANGANADHAPURAM | 84-1(150) | 20.00AC PATTA NO C oY YES cr NO
\TTADAI
LOW PRODUCTIVITY DRY :;cu::lje:r NO AQUA CULTURE PERMITIONS,AND
KAMIREDDY OWN:KAMIREDDY LAND vinTen GROUND WATER USED
90 | RANGANADHAPURAM | 84-1A(1.80) | 20.00AC PATTA NO KASTHURESDDY YES KASTHUREDDY NO
R
LOW PRODUCTIVITY DRY I:SCTAIAVIDE’LT NO AQUA CULTURE PERMITIONS,AND
KAMIREDDY OWN:KAMIREDDY LAND SUBMITED GROUND WATER USED
91 | RANGANADHAPURAM |84-1P-1(2.40) | 20.00AC PATTA NO KASTHURESDDY YES KASTHUREDDY NO
P
LOW PRODUCTIVITY DRY Dggﬁz‘m NO AQUA CULTURE PERMITIONS,AND
KAMIREDDY OWN:KAMIREDDY LAND e GROUND WATER USED
92 | RANGANADHAPURAM |84-1P-2(1.39)| 20.00AC PATTA NO CHANDRAREDDY YES CHANDRAREDDY NO
LOW PRODUCTIVITY DRY 0023::::201' NO AQUA CULTURE PERMITIONS,AND
LEASE:KAMIREDDY SUBMITED GROUND WATER USED
93 | RANGANADHAPURAM | 84-2-1(2.40) | 20.00AC PATTA NO GURRAM SRINIVASULY YES CHANDRAREDDY NO
R
LOW PRODUCTIVITY DRY :;cﬂuﬁ;” NO AQUA CULTURE PERMITIONS,AND
KAMIREDDY OWN:KAMIREDDY LAND pity GROUND WATER USED
94 | RANGANADHAPURAM | 84-1A(1.20) [ 20.00AC PATTA NO. CHANDRAREDDY YES CHANDRAREDDY NO
LOW PRODUCTIVITY DRY ;";g‘m NO AQUA CULTURE PERMITIONS,AND
KAMIREDDY OWN:KAMIREDDY popiesacth GROUND WATER USED
95 | RANGANADHAPURAM | 84-2-2(0.40) | 20.00AC PATTA NO. CHANDRAREDDY YES CHANDRAREDDY NO
ERNMENT LAND
RANGANADHAPURAM | 822(1.25) | 142 GOVERNMENT NO ANDHEENAM NO ng ool BALAKRISHNAREDDY |  GOVERNMENT LAND YES | GOVERNMENT LAND TO BE EVICTED
96
oA 13
) T 4
d).Any
other
If [omissions
Governme How the Aqua farmers noticed
he | Fron
nt,any iedhar has got the land From (oo tongs to [00178  [Veriy theal the
the pattadar (if same enquiry |village records and
Total IName of the pattadar and |the land agriculture
PN g i surveyNo  [Extentin [WWhether thelandis Jhas as per tite i [If no specify the remarks [T ION B SAME I e ove/Forestlang | SE N8 P hsild k
o Svene e divey o, sleeat or & © ki different mentioning ~ieige | A 1 and certify that how tahsidsriemans
Ac Records clear or not 18 |meant for public purpose/ |\, £
for the details of acquire dispute,b |farmer got the land in
(ves/No) < other land
cultivating with supporting oundary |detail
as per documents dispute o]
norms any
complaint
s arised
1 1 2 3 4 S 6 7 B 9 10 1 ]
‘GOVERNMENT LAND KONAMLLI
RANGANADHAPURAM | 87(3.30) 87 GOVERNMENT NO VAGU PORAMBOKU NO i el ERKATASORB ALsi GOVERNMENT LAND YES | GOVERNMENT LAND 70 BE EVICTED
97
IT LAND
RANGANADHAPURAM 93(0.85) 54 GOVERNMENT NO 'VAGU PORAMBOKU NO SOVERNMEN BALAJI GOVERNMENT LAND YES GOVERNMENT LAND TO BE EVICTED
ENCROACHMENT
98

TOTAL EXTENT IN AQUA PONDS 197.15 AC

[

R WITH SEAL

Pl

SIGNATURE OF THE MANDAL TAHSILDAR WITH SEAL
2 (5] r¢2aq
TAHSILDAR
Chittamuru Manda
Nellore Dist,
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Un Registered Aqua farm details

ANNEXURE - 111 (A)

Revenue Village Wise, Water Source Wise and Farmer wise for Exis

ting Aquaculture for Declaration of Aqua Zones in

__KOTA MANDAL,SPSNELLOREDistrict

Sl i ; Extent ; Date of Sl ;
Mandal | GP Name Village Farmer Name Father name e Survey No. Reg. No. AEOL 1 Date of Validity| lease/own | Contact no
No. (in Ha) - o Registration d
1 2 3 4 3 [} 7 8 9 11 12 13
SY.NO: 220-14,217-
1 KOTA | KARLAPUDI | KARLAPUDI MUTEMBAKA KOTAMMA 0733333333 2035.36 AP-11-2017(19043) | 26-12-17 , 25-12-22
2 | KOTA | KARLAPUDI | KARLAPUDI DUVURU JAHNAVI 1.733333333 SIYII’\I?ZI:::](:]]:;P? AP-11-2017(19040) |~ 26-12-17 25-12-22
PERNATI VENUGOPAL SY.NO: I7’3-2A, 173-
3 | KOTA | KARLAPUDI | KARLAPUDI REDDY 0.683333333 D, 173-1A AP-11-2017(19039) | 26-12-17 25-12-22
4 | KOTA | KARLAPUDI | KARLAPUDI KAMIREDDY SUBBAMMA 1.233333333 SY}T;‘;)}][ZZ;&I/?L AP-[1:2017(19038) | 26-12-17 25-12-22
SY.NO: 220-25,220-
5 | KOTA | KARLAPUDI KARLAPUDI |KARALAPUDI VENKATAMMA 0333333333 30217-28.30.50 AP-[1-2017(19031) | 26-12-17 25-12-22
6 | KOTA | KARLAPUDI | KARLAPUDI | KARALAPUDI ANKAMMA ozgmms |57 N‘Z:lzlzo‘ﬁ“'z”' APAL201719030) | 2612177 | 25-12:22
7 | KOTA™ | KARLAPUDI | KARLAPUDI KARALAPUDI VENKATAMMA! 0.8 SY];GOZIZ ;.(;-31 73'9220- AP-I22017(19029) | 26-12-17 25-12-22
PERNETI SRINIVASULU SY.NO: 176-
8 | KOTA | KARLAPUDI KARLAPUDI REDDY 1.7 2348 183/5.1978A AP-11-2017(19028) 26-12-!7 25-12-22
9 | KOTA | KARLAPUDI KARLAPUDI DUVVURU KALAPANA 3166666667 SY,;!(;:SS;—:I{\;,AZSI AP-11-2017(19010) | 26-12-17 25-12-22
SY.NO: 210-2,209-
10| KOTA | KARLAPUDI | KARLAPUDI DUVURU KALAPANA 3 6209-4P1 AP-11-2017(19009) |  26-12-17 25-12-22
__62094P1
11| KOTA [ KARLAPUDI KARLAPUDI PERNATI E[];}[;/:\{KRISHNA 2533333333 |SY.NO:170/2,3, 172/3| AP-11-2017(18284) 13-07-17 12-07-22
12| KOTA [ KARLAPUDI KARLAPUDI | PERNATI ANANDA REDDY 2 SY.NO:170/4 AP-11-2017(18283) | 13-07-17 12-07-22
13| KOTA | karcapupi | karuapupi | PERNAT! XQ')V’;LK”SHNA L116666667 | SYNO:174/B2, 1793| AP-12017(18281) | 13:07-17 | 12:07-22
14| KOTA | KARLAPUDI | KARLAPUDI DUVURU ANANDHAMMA 0.45 233-1 AP-11-2015(16328) | 14-09-15 13-09-20
20.26666667

-

Asst, Director of Fisheries
GU

DUR
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—
MUTTEMBAKA AQUACULTURE REGISTERED DATA
Address of the Extent ( CAA Licence CAA norms
S the Ne No.« Sur No| P REMARKS
no Name of the Farmer Registration No Fombs lo.of Ponds OWN / LEASE rvey No Acres) Have/not Location of the Farm followed ETI
PANDI MASTHANAIAH /
MUTTEMBAKA SE 1 X v
1 CHINAGA SUBARAYALU UTTEMB; LEA! 52 3.04 YES BELAGU ES NO
2 PELLURU PRABAKAR REDDY' o VIDHYA NAGAR OwWN 152-A 191 YES NEARIVEERASW Ay YES NO
AP-11-2016(17365) 8 LAND
PELLURU SUDHAKAR NEAR VEERASWAMY
IDHYA NA - %
3 REDDY VIDHYA NAGAR OWN 152-8 21 YES LAND YES NO
DUVURY REDDYE. NEAR CHINNA
4 - DARA RAGAIAH& DARA g AP-11-2010(10381) MUTTEMBAKA iy LEASE - 151 283 YES VEERASWAMY JYES NO .
7 PONDS
NEAR CHINNA
5 PELLURU PRABAKAR REDDY AP-11-2016(17365) VIDHYA NAGAR OWN 151-8 6.09 YES VEERASWAMY YES NO
PONDS
MALLELA CHINNAIAH& RAYAPU
CHENCHU KRISHANAIAH& PANDI
BALRAMAIAHE VANJIVAKA
6 CCHENGAIAH& ADI MUTTEMBAKA OWN 131 3.59 YES BELAGU YES NO
MASTHANAIAH& MALLELA
VENKATAIAHE THUPAKULA = “ 4
b s AP-11-2016(17365) 9
7 -_BURLA LALTHAMMA MUTTEMBAKA | OWN 131-8 4 YES NEAR PULIKALUVA YES NO "
8 PELLUR;;‘;‘:HAKAR MUTTEMBAKA OwWN 131-A 0.79 YES NEAR PULIKALUVA YES NO
9 BURLA LALTHAMMA MUTTEMBAKA OWN. 131-D 4 YES NEAR PULIKALUVA YES NO
10 BURLA CHAKRADAR REDDY MUTTEMBAKA OWN 131-p 3.54 YES NEAR PULIKALUVA YES NO
11 UCHURU PICHI REDDY MUTTEMBAKA OWN 153 225 YES NEAR PULIKALUVA YES NO
NALLA REDDY
12 MADHUSUDHAN REDDY AP-I12016(17355) MUTTEMBAKA 9 OWN 153 27 YES NEAR PULIKALUVA YES NO
3 UCHURU PICHI REDDY MUTTEMBAKA LEASE 153-A 6.66 YES NEAR PULIKALUVA YES NO
4 UCHURU PICHI REDDY MUTTEMBAKA LEASE 153-A 175 YES NEAR PULIKALUVA YES NO
5 NADIPATI BALAJI AP-I1-2010(12348) MUTTEMBAKA OWN D,C1,C2,C: 2.02 YES NEAR BUS STAND ) ( Near By Argi -la NO
6 NADIPATTI RAVIKUMAR MUTTEMBAKA 1 OWN 93 108 YES REDDY MANYAM _ ( Near By Argi -lai NO SEEPAGE
17 PATTAPU VENKATAIAH AP-11-2010(12346) MUTTEMBAKA LEASE 154-12 0.49 YES BELAGU YES NO
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NEDHURAMALI
i vi
18 RAVISEKHAR REDDY VAKADU 32 OWN 150-C 1y ES NALLA REDDY LAND YES NO

NEDHURAMALI UDAY

VAKAI WN 1 1 YE! NAL
19 SEKHARREDDY. oU ol 50-0 5 s LLA REDDY LAND YES NO
NEDHURAMALI BHANU
VAKAI WN 150- 1 YE K ] v
20 AR REDHY DU [el 0-€ 5 s ONAGAD €S NO
NEDHURAMALI UDAY
n S i keEDy oiliaTittasesy VAKADU OwN 1508 | 198 YES KONAGADI YES NO
2 POCHAREDDY BALAGI VAKADU OWN 15081 | 25.22 YES KONAGADI YES NO
CHINAGA VENKATA
MUTTEMBAKA A 6 .4 A INA
23 CRISHANAAH UTTEMI LEASE 150-P16 | 048 ] KONAGADI YES NO
MALLELA VENKATA
4 MUTTEMBAKA u . v KAT
2 SRICHARA UTTEMBA EASE 150-P23 | 048 (] DHODIKATLA YES NO
25 PATTAPU VENKATAIAH MUTTEMBAKA LEASE 150P24 | 048 YES DHODIKATLA YES NO
oy 2B} v SOGA CHELLAMMA ;. MUTTEMBAKA LEASE 150-P35 | 048 | . ves - DHODIKATLA YES - NO

/Asst, Director of Fisheries
GULTR
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Un Registered Aqua farmers in Mutembaka Village of Vakadu Mandal

S0 Name of the Farmer Address of the Farmer | N0-f | OWN/ Survey No Extent( |CAAlcence| | o oftheFarm | CAAnormsfollowed | ETP REMARKS
Ponds LEASE Acres) Have/not
1 TIRUVAI VEERASWAMY PITTUVANIKANDRIGA LEASE 123-1 113 NO Beside Pulikaluva YES NO
2 MANUBOLU PAPPAIAH PITTUVANIKANDRIGA 5 OWN 1232 0.43 NO Beside Pulikaluva YES NO
3 MANUBOLU venkaiah PITTUVANIKANDRIGA OWN 1233 466 NO Beside Pulikaluva NO ( Near By Argi -land) NO
PANDI MASTHANAIAH /
MUTTEMBAKA LEASE 152 3.04 YES BELAGU YES
4 CHINAGA SUBARAYALU EMBAL o
5 PELLURU PRABAKAR REDDY VIDHYA NAGAR 8 OWN 152-A 191 YES NEARVEERASWANY: YES NO
6 PELLURU SUDHAKAR REDDY VIDHYA NAGAR OWN 152-8 721 YES NEAR Vfi':‘ADSWAMV YES NO
T PANDI MASTHAN & CHENGAIAH MUTTEMBAKA 7 4 OWN 118-1,118-2,118-3 292 NO PALAPULAVAGU NO ( Near By Argi -land) NO
PANDI CHINA TIRUPALAIAH &
MUTTEMBAKA 4 LEASI ! .8 ide Pulik: N -l
8 ool e 3 124-1,1242 28 No Beside ullaliva O (Near By Argi-land) | NO
9 PANDI POLICEAIAH MUTTEMBAKA 4 OWN 125-1,125-2A,125-28 336 NO PALAPULAVAGU YES NO
PANDI CHINAVEERAGAIAH & ADI
OWN 126-9,126-P1,126-P: 205 i il
10 | e | MOTEMBARA 2 ,126-P1,126-P2 No Beside Pulikaluva ves No
11 CHINAGA PANDHAIAH PITUVANPALLI 1 LEASE 145 1.69 NO Beside Pulikaluva YES NO
ADI POLAMMA & UPAGUNTA 114-1A,114-1A8,114-1A13,114-1A16,114- NEAR LAKSHAMAIAH
MUTTEMBAKA LEASE L 2 2 ; 154 NO
2 NAGOOR REDDY 1A14 LAND e N
13 PANDI POLAIAH MUTTEMBAKA OoWN 114-18,114-1C 252 No -~ "‘lf;;M”‘" Yes NO
14 PANDI JAYYAMMA MUTTEMBAKA OWN 114-182 188 NO PALAPULAVAGU YES NO
ADI MEERAIH (RAYAPPU
OWN 114-184,114-1C; 0.95 NO PALAPULAVAGU
1 i MUTTEMBAKA 114102 ves No
CHITTETI NAGAIAH & CHINAGA
16 VENKATA SUBBAIAH& NALLA MUTTEMBAKA LEASE 114-1C3,114-2 0.71 NO PALAPULAVAGU YES NO
REDDY RAMI REDDY
ADI CHINTHALAIAH & CHINNAGA 6
Al OWN 4- 4-1C4 8] NO PALAPI WVA(
17 VENKATA SUBBAIAH MUTTEMBAKA 114-183,114-1¢ 082 LAPULAVAGU YES NO
18 CHINNAGA SUBRAMANYAM MUTTEMBAKA LEASE 114-1A2 0.14 NO PALAPULAVAGU YES NO
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PANDI CHENGAIAH MUTTEMBAKA LEASE 114-1A3,114-182 202 NO PALAPULAVAGU YES NO
20 VANJIVAKKA CHENGAIAH MUTTEMBAKA OWN 114-1A4,1A7,1A9,1A11,1A12,1A15 098 NO PALAPULAVAGU YES NO
21 RACHAGOLLA CHENGAMMA VAKADU LEASE 114-1A5 017 NO PALAPULAVAGU YES NO
2 ADINAGAMMABAD] MUTTEMBAKA LEASE 114-1A6,1A10,1A16 047 NO PALAPULAVAGU YES NO
POLLAMMA
KUMARS VENKATADRIE. &
PE! MAASHSROIAN MUTTEMBAKA 9 LEASE 117-1,6,2,34578 8.05 NO PALAPULAVAGU YES NO
VENKATESHE DARA NARASHIAHE CHITATI 62,3457 £
NAGAIAHA CHITATI VENKATASUBBAIAN
THERUVAI ADHAIAH &
PITUVANPALLI 2 LEASE 121112345 303 NO ide Pulikal NO ( Near By Argi -|
B AN S VESRASA ITUVANPALLI Beside Pulikaluva O (Near By Argi-land) | NO
25 POLIPATTI JAIPALL “BOLLAPALEM OWN 149-1,5,7,10,13 " 205 NO KUMMARI BONDHA Yes " NO
2 POLIPATI NAGAIAH GOLLAPALEM 5 OWN 149-2,469,12 368 NO KUMMARI BONDHA YES NO
27 POLIPATI RAMAIAH GOLLAPALEM LEASE 149-3,118 329 NO KUMMARI BONDHA YES NO
'DUVURU KUMARSWAMMY REDDY& ADI
28 | savcammimoicencamsoms | MUTTEMBAKA LEAsE 151 283 YES BEAR CHINN YES NO
RAGATAHE DARA MALLONDAIAH VEERASWAMY PONDS
, 7
NEAR CHINNA
29 VIDHYA NAGAR OWN 151-8 6. YES N
PELLURY PRAI?AXAR REDDY L 9 L R e 0
MALLELA CHINNAIAH& RAYAPU
(CHENCHU KRISHANAIAH&PANDI
'BALRAMAIAH& VANJIVAKA
30 e ki MUTTEMBAKA OoWN 131 359 YES BELAGU YES NO
MALLELA VENKATAIAH& THUPAKULA
31 BURLA LALITHAMMA MUTTEMBAKA OWN 131-8 4 YES NEAR PULIKALUVA YES NO
9
2 PELLURU SUDHAKAR REDDY MUTTEMBAKA OWN 131-A 079 YES NEAR PULIKALUVA YES NO
3 BURLA LALITHAMMA MUTTEMBAKA OWN 131D 4 YES NEAR PULIKALUVA YES NO
34 BURLA CHAKRADAR REDDY MUTTEMBAKA OWN 131-p 354 YES NEAR PULIKALUVA YES NO
35 UCHURU PICHI REDDY MUTTEMBAKA OoWN 153 225 YES NEAR PULIKALUVA YES NO
3 | A REDD‘R'E”;:SHUS HOHAN MUTTEMBAKA OWN 153 27 YES NEAR PULIKALUVA YES NO
9
37 UCHURU PICHI REDDY MUTTEMBAKA LEASE 153-A 666 YES NEAR PULIKALUVA YES NO
38 UCHURU PICHI REDDY MUTTEMBAKA LEASE 153-A 175 YES NEAR PULIKALUVA YES NO
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PALAMPARTHI LAVANYA & UCHURU

39 INDRASEENAMMA & PALAGANI MUTTEMBAKA OWN 127 82 NO Beside Pulikaluva YES NO
GIRUA RAYA VASANTHAMMA
40 CHINAGA VENKATAIAH MUTTEMBAKA OWN 142-2 117 NO MUTTEMBAKA ROAD YES NO
BANDI SUBARAMAIAH &
a1 LAKSHAMI DEVI& MUTTEMBAKA OWN 135-2G,2H,2),2K,2C,135-3,4,1 5.01 NO Beside Pulikaluva NO ( Near By Argi -land) NO SEEPAGE
LAKSHAMAIAH& POLAMMA
a4 MANUBOLU INDHIRAMMA & PITUVANPALLI OWN 122-A,B1,AB2 S5 NO Beside Pulikaluva YES NO
PAPPAYA & RAGAMMA
BUDHURU VENKATA SUBBAIAH&
THIUMULASETTI VENKATESH&
MALLELA RAGAIAH& ADI
ITTEMI LEAS| 90,89, ,81,79 - N R N -
43 BANGARAIAH& BANDI MU BAKA E 134-92,90,89,44,43 81, 119 o] NEAR PULIKALUVA NO ( Near By Argi -land) NO
VENKATAIAHS GODUGU
J SUBBARAMAIAH e " »
CHINAGA RAMANAIAH &
CCHENGAIAH& DARA PULLAIAH&
44 BANDI MARAIAH& CHITATI MUTTEMBAKA LEASE 134-96,95,93,91,88,84,94,87,86,65 184 NO NEAR PULIKALUVA NO ( Near By Argi -land) NO SEEPAGE
MEERAIAH& DAMAI
MUNISWAMYE ADI PAPPAIAH
GODUGU SUBBARAMAIAHS:
bandi desaiah& RAGAIAH&
45 | YETAGIRISUBBAIAHSPALLEM |  MUTTEMBAKA LEASE | 1367877,76,72,65,70,69,66,67,71 253 O NEAR PULIKALUVA ¥Es No 2
POLAIAHE DARA
VEERASWAMYE ADI MEERAIAH &
P B SU’;TE:;:‘ MASTHAN | 1 GavARRAM LEASE 3ALA28 229 NO NEARBUSSTAND | NO (Near By Argi-land) | NO
a7 VAKATI SUJATHA DUGAVARRAM owN 2 1 NO NEARBUSSTAND | NO (Near By Argi-land) | NO
NEDHURAMALI BHANU SEKHAR
ou owN -83,C,01, /
[ A VAKA 17-83,6,01,02 138 NO NEAR BUS STAND ¥es No
4 NADIPATI ESWARAIAH MUTTEMBAKA owN 4F1R 062 NO NEARBUSSTAND | NO(Near By Argi-land) | NO
50 NADIPATI BALAI MUTTEMBAKA owN 4£0,C1,C2,C3,81 200 ¥es NEARBUSSTAND | NO(Near By Argi-land) | NO
51 PATAPU VENKATAMMAR MUTTEMBAKA LEASE 144-81,8,82,84 148 NO NEARPULIKALUVA | NO(Near By Argi-land) | NO
MANUBOLU SATISH
52 CHITTETI NAGAIALi MUTTEMBAKA own 138 129 No | BESIE n;g:)muu ¥es NO
53 CHITTETI GOPI MUTTEMBAKA owN 1138 129 No | BESteE ":OUHIEME“‘ NO ( Near By Argiand) | NO
54 NADIPATTI RAVIKUMAR MUTTEMBAKA OWN 93 108 YES REDDY MANYAM NO ( Near By Argi -land) NO SEEPAGE

238
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5 UCHURU PAPPAMMA' MUTTEMBAKA LEASE 10 178 NO PAMALANELLA YES NO
1
5 BANDI MARTHAIAH MUTTEMBAKA LEASE 1204 054 NO PAMALANELLA YES NO
57| KRISHNAPATNAM CHENGAIAH |  MUTTEMBAKA OWN 154P1 05 NO Beside Pulikaluva ¥E§ NO
S8 | UCHURU MALUIKARIUNAREDDY | MUTTEMBAKA OWN 154-p2 176 N0 KOMALA BONDHA YES NO
] PANDI SUBBAMMA MUTTEMBAKA OWN 15493 049 NO PALAPULAVAGU YES NO
60 PATTAPU SESHAIAH MUTTEMBAKA OWN 154-P4 049 NO VEE:::;;:r:AND ¥ES NO
61 | YETAGRI PALETAMMAi MUTTEMBAKA gm:é:g 154'95‘ 05 NO FiQNAPUm ; ¥ No
6 PENIMETTI MANIAMMA MUTTEMBAKA LEASE 15476 05 NO KOMALA BONDHA YES NO
6 SKMUDHIN SAHEB KOTA OWN 15497 05 NO KOMALA BONDHA YES NO
64 PAND! PEDHA RAMMAIAH MUTTEMBAKA LEASE 1548 05 NO PEDHA BELAGU YES No
65| THOTAKATLAGOVINDHA *|  MUTTEMBAKA LEASE 1540 05 NO BELAGU 15 NO
66 THIRUMURU NAGAIAH MUTTEMBAKA 10 LEASE 154910 05 NO " BELAGU ¥ES No
6 ADI NAGESH MUTTEMBAKA LEASE 154011 05 NO BELAGU YES NO
6 PATTAPU VENKATAIAH MUTTEMBAKA LEASE 15412 049 YES BELAGU 3 No
69 | MEURU VENKATESWARLU MUTTEMBAKA LEASE 15413 05 NO Vi E::SA:J:ITYNA ™ YES NO
0 PATTAPU SUBBAIAH MUTTEMBAKA LEASE 15414 049 No BELAGU Y& NO
n ADI CHINA CHENGAIAH MUTTEMBAKA LEASE 15415 049 N BEWAGU YES NO
n CHINAGA CHENGAIAH MUTTEMBAKA LEASE 15416 049 No BELAGU ¥E§ NO
B KAKANI MASTHANAIAH MUTTEMBAKA LEASE 15417 049 NO KOMALA BONDHA YES NO
" CHITTETI BASAVAIAH MUTTEMBAKA LEASE 15418 049 NO PEDHAPUTLA NO (Near By Argi-land) | NO
B THUPILI RAGAIAH MUTTEMBAKA OWN 15419 049 NO PEDHAPUTLA YES NO
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NEDHURAMALI RAVISEKHAR

76 VAKADU owN 150-C 15 ves NALLA REDDY LAND YES NO
REDDY
7 zmozcx);,wmrmmw»( SERHAR VAKADU owN 150-0 15 vEs NALLA REDDY LAND YES NO
78 NEDHURAMAL BHANU SEKHAR VAKADU OWN 150-E 15 YES KONAGADI YES NO
REDDY
79 POCHAREDDY SAMPATH REDDY VAKADU OWN 150-82 7 NO KONAGADI YES NO
80 NEBHURANIALI UBAY. SEKHAR VAKADU OWN 150-B 19.8 YES KONAGADI YES NO
REDDY
81 POCHAREDDY BALAGI VAKADU owN 150-81 522 YES KONAGADI 3 NO
82 THUPILIMUNNAIAH | MUTTEMBAKA LEASE 150-P1 1 NO DHODIKATLA ves NO
83 MEJURU NAGAMMA MUTTEMBAKA owN 150-P2 048 NO KUMMARI BONDHA | NO (Near By Argi-fand) | NO
84 | RACHAGOLLA CHENGAMMA MUTTEMBAKA owN 150-P3 0.48 NO DHODIKATLA Yes NO
85 M.SUGUNAMMA MUTTEMBAKA owN 150-P4,P6 096 NO DHODIKATLA Yes NO
86 CHINAGA VENKATAMMA MUTTEMBAKA - LEASE 150-P7 048 NO DHODIKATLA YES NO
87 CHETTETINAGAIAH | * MUTTEMBAKA owN 150-p8 048 NO KONAGADI Yes NO
88 CHETTETI SRINIVASULU MUTTEMBAKA owN 150-p9 048 No KONAGADI No
89 INNAMALA NAGAMMA MUTTEMBAKA owN 150-P10 0.48 NO KONAGADI Yes No
% ADI CHENGAIAH MUTTEMBAKA owN 150-P11 048 NO KUMMARI BONDHA YES NO
91 PANDI KRISHNAIAH MUTTEMBAKA LEASE 150-P12 0.48 NO KONAGADI YES No
92 PANDI LAKSHAMMA MUTTEMBAKA LeasE 150-P13 048 NO KONAGADI YES NO
93 ADI NAGAIAH MUTTEMBAKA LeAsE 150-P14 0.48 NO KONAGADI YES NO
94 | INNAMALA MASTHANAMMA MUTTEMBAKA LeasE 150-P15 048 NO KONAGADI ves NO
95 CHINABA VENKATA MUTTEMBAKA LEASE 150-P16 0.48 YES KONAGADI YES NO
KRISHANAIAH
9% REDDYBHUMI GOPALAIAH MUTTEMBAKA 2 LEASE 150-P17 048 NO KONAGADI ves NO
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97 CHINAGA CHENGAIAH MUTTEMBAKA LEASE 150-P18 0.48 NO KONAGADI YES NO
98 CHETTETI VENKATAIAH MUTTEMBAKA owWN 150-P19 0.48 NO VEE::::[:::‘:AN o YES NO
99 CHETTETI VENKATA SUBBAIAH MUTTEMBAKA owN 150-p20 0.48 NO KONAGADI YES NO
100 ALLAMPATI PENCHALAIAH MUTTEMBAKA OWN 150-P21 0.48 NO KONAGADI YES NO
101 | CHINAGA VENKATAKRISHNAIAH MUTTEMBAKA LEASE 150-P22 0.48 NO DHODIKATLA YES NO
102 M';LRL‘ESL&:EAT::TA MUTTEMBAKA LEASE 150-P23 0.48 YES DHODIKATLA YES NO
103 PATTAPU VENKATAIAH MUTTEMBAKA LEASE 150-p24 0.48 YES DHODIKATLA YES NO
104 PANDI CHINAGA VERAGAIAH MUTTEMBAKA LEASE 150-P25 0.48 NO DHODIKATLA YES NO
105 PUTTA MASTHANAMMA MUTTEMBAKA LEASE 150-P26 0.48 NO DHODIKATLA YES NO
106 RAYAPU KOTTAIAH MUTTEMBAKA LEASE 150-P27 048 NO DHODIKATLA YES NO
107 PANGI CHINA RAMAIAH MUTTEMBAKA LEASE 150-P28 048 NO DHODIKATLA YES NO
108 | CHINAGA VENKATAKRISHNAIAH MUTTEMBAKA LEASE 150-p29 048 NO DHODIKATLA YES NO
109 CHINAGA ADHIAMMA MUTTEMBAKA LEASE 150-P30 0.48 NO DHODIKATLA YES NO
110 THUPILI RAGAIAH MUTTEMBAKA LEASE 150-P31 079 NO DHODIKATLA YES NO
m REDDYBHUMI ANADHAIAH MUTTEMBAKA LEASE 150-P32 0.48 NO CHETALOPOLLAM YES NO
112 SANDHAM PENCHALAMMA MUTTEMBAKA LEASE 150-P33 0.48 NO DHODIKATLA YES NO
13 KURUPATI RAMANNAMMA MUTTEMBAKA LEASE 150-P34 048 NO DHOD;KATLA YES NO
114 SOGA CHELLAMMA MUTTEMBAKA LEASE 150-P35 0.48 YES DHODIKATLA YES NO
115 MANIKALY VEERASWAMY MUTTEMBAKA LEASE 150-P36 048 NO DHODIKATLA YES NO
116 BANDI SUBBAIAH MUTTEMBAKA LEASE 150-p37 0.49 NO DHODIKATLA YES NO
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Un Registered Aqua farmers in Thirumuru Village - Vakadu Mandal

No.of | OWN/ Extent( [CAA Licence Flow to Mallam | Salinity | CAA norms
? Ad the F REMARK
sno Name of the Farmer dress v | e Survey No Acres) | Haveymor | tocation ofthe Farm ik poi i e s
1 DUVURU ANAPURNAMMA KONDURU LEASE 741 233 NO KALAVAMULA NO 25 vES NO
2
2 SRIMALLAM SUBRAMANYAM MALLAM LEASE 77-2 0.82 NO KALAVAMULA NO 25 YES NO
SWAMY
3 MAMIDI POLAMMA THIRUMURU LEASE 831 129 NO KALAVAMULA NO 25 vES NO
4 EDHURY :zgn;:nswmv MALLAM 4 LEASE 833 a2 NO KALAVAMULA NO 25 YES NO
5 e :lén;xaswwv MALLAM LEASE 834 05 NO KALAVAMULA NO 2 YES NO
6 THIRUMURU GURUNADHAM CHENNAI 1 LEASE 158-1 029 NO KALAVAMULA NO 25 YES NO
7 KAMATHAM SUBBAMMA THIRUMURU LEASE 711,713 088 NO KALAVAMULA NO 25. . M24 Nf:;;" AE- | no
1
8 PUTA RAMMANAIAH THIRUMURU LEASE 712 os | no KALAVAMULA NO 25 Yes NO
9 | PINACHINAYAGARI JANARDHAN CHENNAI LEASE 155-0 028 NO KALAVAMULA NO g8 - [ N0 Nf:;;" L Y
1
10 | PINACHINAYAGARI KISTHAIAH THIRUMURU LeAsE 1558 028 NO KALAVAMULA NO s 1™ ("f:r::)V AE- | no
PINACHINAYAGARI NADHAIAH &
371,24 X N
B P CHENNAI LEASE 1613p,1,2, 252 YES KALAVAMULA 0 25 YEs NO
PINACHINAYAGARI o
12 & LEASE 16135 125 No KALAVAMULA NO 25 YES NO
MASTHAN SAHEB
NO (N i
13 EDHURUKUMARASIVAMY MALLAM LEASE 821 058 NO KALAVAMULA NO 25 |NO(NearByAmi-| .
REDDY land)
14| DUVURU BALAKRISHANAIAH THIRUMURU LEASE 822 259 NO KALAVAMULA NO 25 vES NO
157 " | SRIRAMULL yARD WM THIRUMURU & LEASE 825 044 NO KALAVAMULA NO 25 3 NO
TEMPLE)
16 DUVURU BALAKRISHANAIAH THIRUMURU LEASE 8234 037 NO KALAVAMULA NO a5 - | A N:r";V L Y
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NO ( Near By Argi

17 YEKULU LAKSHAMI NIRMALA CHENNAI LEASE 792 013 NO KALAVAMULA NO 25 i) NO
18 SK.MASTHAN SAHEB THIRUMURU own 9756 096 NO KALAVAMULA NO 25 | NO! Nf:{: :}V MBI o
19 SK.MABUBI THIRUMURU LEASE 97-397-4 0.59 YES KALAVAMULA NO 25 YES NO
20 SK.SHABEER THIRUMURU LEASE 97-1,2 0.55 YES KALAVAMULA NO 25 NO
JHOKALAVARI N
HAT H T %
8 SK.KADHAR SAHEB HIRUMURU LEASE 3141 0.55 NO KANDRIGA NO 25 and) NO
JHOKALAVARI
3, Yl
22 ERAMATHI POTHAIAH THIRUMURU LEASE 3142 11 NO KANDRIGA NO 25 ES NO
: ‘ - d JHORALAVARI 2
BOYANNA IR - 14
23 ERAMATHI BO! THIRUMURU LEASE 3143 4.16 NO KANDRIGA NO 25 YES NO
24 SK.MOHAMED RAFI THIRUMURU LEASE 891 0.89 NO SAVALLA NO 25 YES NO SEEPAGE
2 SK.THASILEM THIRUMURU LEASE 892 109 NO SAVALLA NO s |t Nf:’::)y AE- | N
‘GANDAVARRAM SRINIVASULA ool 5 NO ( Near By Argi - y

2 g - BESIDE MALLAM ROAD L

6 REDDY& VANI SRIKALAHASTHI LEASE 255-A,255-8 5 NO ES| 0/ NO 25 land) 0

GANDAVARRAM Moz 4 g
27 RAMACHANDRA REDDY SRIKALAHASTHI LEASE 255-P1, 243 NO BESIDE MALLAM ROAD NO 25 YES NO
28 LEASE 702 122 NO KALAVAMULA NO 25 [ MOl NT:;::)V A8 | No
29 SK.MABUBI THIRUMURU LEASE 7034 0.6 NO KALAVAMULA NO 25 YES NO
N Argi -
30 SK.MASTHAN SAHEB THIRUMURY LEASE | 157-1,2,34,56,7.8,8P 414 NO KALAVAMULA NO o o T:;:)" €] no
SRIMALLAM SUBRAMANYAM NO ( Near By Argi -
31 MAL -2 2.4¢ NO KALAVAMULA N 2! NO
SWAMY (TEMPLE) LM i i 2 & " fand)

32 EPELIB BLMARATIANY MALLAM LEASE 92 a4 NO KALAVAMULA NO 25 YES NO

REDDY ( SURENDAR REDDY)
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PINACHIYAMGARI

33 Ay CHENNAI LEASE 751 019 NO KALAVAMULA NO 25 3 NO
34 | NAIDUPET VISWANATH SWAMY LEAsE 752 021 NO KALAVAMULA NO 25 YES NO
N »
35 SK.MOHADBBI THIRUMURU owN 7535 12 NO KALAVAMULA NO asr-. [¥9 Nfii/;'\v L T
3% DUVURU VENKATA REDDY THIRUMURU LEASE 754 112 No KALAVAMULA NO 25 ves NO
PINACHINAYAGARI
37 Ve CHENNAI LEASE 756 109 NO KALAVAMULA NO 25 YES NO
38 | THIRUMURU SARADHAMMA THIRUMURU LeAsE 691 121 NO KALAVAMULA NO 2 YES NO
39 SK.GAFOOR SAHEB THIRUMURU LEASE 692 052 NO KALAVAMULA NO 25 | Mot Nf:; SYAi- ] o
40 SK KUSHHODBEE GOVINDHAPALUI LEASE 692 042 NO KALAVAMULA NO 25 vES NO
PINACHIYAMGARI
a1 AR CHENNAI LEASE 692 002 NO KALAVAMULA NO 25 Yes NO
a2 NAGESWARAO THIRUMURU LEASE 69-3 013 NO KALAVAMULA NO 25 YES NO
a3 MAMIDIPUDI SEENAIAH THIRUMURU LEASE 694 0.08 NO KALAVAMULA NO 25 YES NO
44 MAMIDI CHINNA SUBBAIAH THIRUMURU LEASE 695 009 NO KALAVAMULA NO = [l Nf:.:;v e )
GANDAVARAM S S—
45 VENKATARAMANAMA & SRIKALAHASTHI LEASE 851,234,568, 245 NO DONKALASANDHU NO 25 o) NO
SRINIVASULU REDDY
46 | GANDAVARAM RAVANAMMA |  SRIKALAHASTHI LEASE 2857 168 NO DONKALASANDHU NO 2 YES NO
CHINTHALA
47 e KOTA LEASE 2855 053 NO DONKALASANDHU NO 2 YES NO
RU SATHYAY
48 o h DD:“'WANA MALLAM LEASE 611A,18,1C 128 NO SAVALLA NO 25 Yes NO
a9 MARAM REDDY MOUNUA MALLAM LEASE 61-A1A 2 NO SAVALLA NO 25 Yes NO
MARAM REDDY
50 MOUNUAODURU MALLAM LeAsE 612 044 -NO SAVALLA NO s YES NO
SATHYANARAYANA REDDY
GANDAVARAM RAMCHANDRA NEAR BY BURIAL NO (Near By Argi -
51 ooy SRIKALAHASTHI LEASE 1692 203 NO e NO 25 il NO
52 VANJIVAKA NAGARAIU  VIDHYANAGAR LEASE 169-3 152 NO NEAR B SURAL NO 25 YES NO

GROUND
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58 ERABOTHU BOYANA THIRUMURU LEASE 264-1 0.84 NO BESIDE MALLAM ROAD NO 25 YES NO
54 KUNCHAM DHAYAKAR THIRUMURU OWN 264-2 1.08 NO BESIDE MALLAM ROAD NO 25 YES NO
55 KUNCHAM UMA MAHESWARI THIRUMURU OwWN 264-3 0.89 NO BESIDE MALLAM ROAD NO 25 YES NO
56 PUTHETI SANKAR REDDY THIRUMURU OWN 264-4 0.95 NO BESIDE MALLAM ROAD NO 25 YES NO
57 KARNAM KRISHNA BABU THIRUMURU LEASE 81 1 NO KALAVAMULA NO 25 YES NO
58 KODAVALURU HEMALATHA THIRUMURU LEASE 791 3.68 NO KALAVAMULA NO 25 YES NO
59 KUNGHAM GHINA VENKATA - THIRUMURU OWN 263-54 142 NO* BESIDE MALLAM ROAD NO 25 YES NO
RAMANYA
60 PINACNINAV:S_AT:I MANDHAR CHENNAI LEASE 263-28 0.24 NO BESIDE MALLAM ROAD NO 25 YES NO
61 PINACHINAYAGARI BALAYASETTY| THIRUMURU OwWN 263-2A 081 NO BESIDE MALLAM ROAD NO 25 YES NO
62 PONCHAM MASTHANAMA THIRUMURU OWN 263-10,11 141 NO BESIDE MALLAM ROAD NO 25 YES NO
gy | REHAN CHIA MpRATA THIRUMURU own 26320 099 NO | BESIDE MALLAM ROAD NO 25 YES NO
RAMANYA o - 2
64 NOOR.SIDHAAIAH THIRUMURU OWN 67-1 148 NO KALAVAMULA NO 25 YES NO
65 KAKRLA KONDAL RAO THIRUMURU LEASE 673 018 NO KALAVAMULA ) 2 YES NO
6 il ool MALLAM LEASE 74 415 NO KALAVAMULA NO 25 Yes NO
67 | MANETIVENKATA CHELAM THIRUMURU LEASE 159 108 NO KALAVAMULA NO 25 Yes NO
68 SK.KUSHEEDBE ( RAFI) ‘GOVINDHAPALLI LEASE 68-1 11 NO KALAVAMULA NO 25 YES NO
69 MAMIDIPUDI POLAIAH THIRUMURU LEASE 68-2,3 0:75 NO KALAVAMULA NO 25 YES NO
70 PUTHETI KRISHNA REDDY THIRUMURU LEASE 266 462 NO BESIDE MALLAM ROAD NO 25 YES NO
71 SK.HIMABI THIRUMURU LEASE 119-1,2,3 338 NO SAVALLA NO 25 YES NO
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7 SKRAMUABI THIRUMURU Lease 841 095 NO SAVALLA NO 25 ves NO
73 BHIMESWAML:»‘:L‘;W (e THIRUMURU LEASE 84-2 0.68 NO SAVALLA NO 25 YES NO
7 SKJASHIDABI THIRUMURU Lease 851 055 ves SAVALLA NO 25 Vs NO
75 SKRAMUABI THIRUMURU LEASE 852 196 ves SAVALLA NO 25 Vs NO
7% NOOR BASHA SHABER THIRUMURU LEASE 631 0.6 NO SAVALLA NO 2 b NO
77 SKISMAIL SAIBULAPALEM LEASE 631 169 NO SAVALLA NO g1 [ iO NIE:; :)V A Y SEEPAGE
78 KONCHAM PAMDAIAH THIRUMURU LEASE 601 263 NO SAVALLA No' 25 vS NO
7 MASAMIERC MO, MALLAM LEASE 602 055 NO SAVALLA NO 2 3 NO
80 SKBABULU GOVINDHAPALLI LEASE 58-P1 206 NO SAVALLA NO 25 Vs NO
8 SKAMRULLA NAIDUPETA LEASE 581 102 NO SAVALLA NO 25 YES NO
82 SKKALESHA SAHEB THIRUMURU LEASE s8-p2 102 NO SAVALLA NO 2 YEs No
83 SK.HABEBB BASHA SAHEB NAIDUPETA LEASE 58-p3 206 NO SAVALLA NO 2 Yes NO
84 | DUVURU BALAKRISHNA REDDY VAKADU LEASE 65-1p an NO SAVALLA NO 2 YEs No
85 SKSHAKELLABEE THIRUMURU LEASE 65-1P1 027 NO SAVALLA NO 2 YES NO
86 a"'MESW“ML:mMV (TEMPLE]  ryiRuMURY LEASE 652 022 NO SAVALLA NO 25 YES No
87 K.CRAVANAIAH THIRUMURU own 321301 1 NO e o i NO 25 YEs No
KANDIGA
88 LINGAM GUNTA SURESH DUGARAIPATNAM LEASE 212 315 NO SRy NO 21 Mo :]V A8 No
89 ETHAMUKALA RAMADEVI KoTA LeAsE 3213 295 NO SEROA NO 25 YEs No

KANDIGA
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NEAR JHOKALAVARI NO ( Near By Argi
% ETHAMUKALA RAMADEVI KoTA LEASE 32712330 2 NO o NO 25 paly NO
SURI BODEYYA & KUNCHAM JHOKALAVARI NEAR JHOKALAVARI
91 PR Syt LEASE 3261 15 NO aiDiGA No 25 YES NO
KUNCHAM POLAIAH& YELLURU NEAR JHOKALAVARI
2 IRUMURI - 37
9 AL THIRUMURU LEASE 3262 3 NO NS No 25 vES NO
93 KUNCHAM POLAIAH THIRUMURU LEASE 3263 0.77 NO NEARJHORALAVAR! NO 25 By NO SEEPAGE
KANDIGA
9 KAPULURU SUBRAMANYAM KALAVAGATU LEASE 521 232 NO SAVALLA NO 25 plie NO
and)
95 PANDI POLAIAH THIRUMURU LEASE 522 052 No SAVALLA NO 25 vES NO
. . JHOKALAVARI NQ { Near By Argi -
HAP/ Ni
9% PEDHAPALEM SRINIVASULU THIRUMURU own 32034 212 0 p o 25 p No
97 LINGAM GUNTA SURESH THIRUMURU LEASE 32012 123 NO o NO 25 YES NO
KANDRIGA
98 | DUVURU LAKSHAMI NARYANA CHERUKURU own 250-A 046 YES | BESIDE MALLAM ROAD NO 2 vES NO
VELLURI RAVANAIAH &
99 | SALAVADI SEENAIAHE LEBURU ‘"&n‘:“gf' LEASE 306-1,2,34 156 NO ‘"&n‘:,‘é:” NO 25 Yes No
KISTHAIAH ; .y
PINACHINAYAGARI JHOKALAVARI
.. N
100 LeASE 3065 153 0 v o 25 YES NO
KOTEMREDDY SOWJANYA&
101 PABAREHC S0BsAMMA VIDHYANAGAR own 253,253 5.08 NO | BESIDE MALLAM ROAD NO 2 Vs NO
102 | PABAREDDY SURENDRAREDDY |  VIDHYANAGAR own 2589 701 NO | BESIDE MALLAM ROAD NO 2 Yes No
103 | LEBURU RAMAIAH& KISTHAIAH | THIRUMURU LEASE | 3152315331543155 | 165 NO Mo NO 25 YES NO
104 | PERINETI RAMAKRISHANAIAH THIRUMURU LEASE 3158488 368 NO A NO 2 vEs NO
YERAMATHI BOYANA & NEAR JHOKALAVARI
X THIRUMURI % B
5 THIRUMURU PAPPAIAH UMURY LEASE 31546 132 No RANDIGA NO 25 YES NO
106 YEARMATHI BOYANA THIRUMURU LEASE 30812 24 NO MEARHOKNLAVAR NO 2 YES No
KANDIGA
107 SKKALESHA THIRUMURU LEASE 30834 245 NO Nean ’“ﬁ;‘;"“' NO 25 vES NO
NEAR JHOKALAVARI
108 LEASE 3011 097 No S O 25 ves no
NEAR JHOKALAVARI
109 K.C.RAVANAIAH THIRUMURU LEASE 3012 071 NO KANDIGA NO 25 YES NO
VERAMATI CHENGAIAH& AR TIORATAVAR
110 KARNAM SESHAMMA & THIRUMURU LEASE 301-34,5,7 201 NO KANDIGA NO 25 YES NO
P.RAMANAIAH
NEAR JHOKALAVARI
111 DUVURU VENKU REDDY THIRUMURU LEASE 301-8 0.77 NO KANDIGA NO 25 YES NO
MAMIDIPUDI PEDHA NEAR JHOKALAVARI
OWN 301-6 0.46 NO NO 25 YES NO
a2 VENKATAIAH THIRUMURL, KANDIGA
YERAMATHI POTHAIAH & KAKI NEAR JHOKALAVARI
LEASE 299217 415 NO NO 25 YES NO
13  MASTHANAIAH THIRUMURU KANDIGA
N s 2 N NEAR JHOKALAVARI &
114 KAKI JYOTHI MANUBOLU OWN 299-34,56 1.06 NO KANDIGA NO 25 YES NO
NEAR JHOKALAVARI
115 KARNAM SESHAMMA THIRUMURU LEASE 299-8 0.99 NO KANDIGA NO 25 YES NO
NEAR JHOKALAVARI
116 'YERAMATHI BOYANA THIRUMURU LEASE 302-1,24,5 311 NO KANDIGA NO 25 YES NO
JHOKALAVARI
17 PAMANJI RAMANAIAH THIRUMURU lEASE_ 302-7,89 178 NO KANDRIGA NO 25 YES NO
JHOKALAVARI
18 CHENGAIAH THIRUMURU LEASE 30210 076 No e NO 2 Yes NO
JHOKALAVARI
-3 YES NO
119 LEASE 3023 056 NO sy NO 2
'MARAM REDDY MOUNUA &
120 KODURU SATHYANARAYANA MALLAM LEASE 62-1 238 NO SAVAULA NO 25 YES NO
REDDY
a21- | 7O0URY SATHYANARAYANA' MALLAM LEASE 6214 os NO SAVALLA NO 2 YES NO
122 | MARAM REDDY MOUNUA MALLAM LEAsE 622 125 NO SAVALLA NO 25 Yes No
Ty’ | TRV SATIONARATANY MALLAM LEASE 6224 027 NO SAVALLA No 25 YEs NO
NEAR BY BURIAL NO ( Near By Argi -
124 'YELLASIRI VENKATARAMI REDDY THIRUMURU LEASE 2881 186 NO GROUND NO 25 and) - NO
NEAR BY BURIAL
125 DASARI SUBBAIAH THIRUMURU LEASE 288-2A 255 NO GROUND NO 25 YES NO
NEAR BY BURIAL
126 KUNCHAM AMARVATHI THIRUMURU LEASE 288-28 116 NO GROUND NO 25 YES NO
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[EAR JHOKALAVARI
127 KUNCHAM PEDHA NARASAIAH THIRUMURU LEASE 304-1,2 091 NO N KANDIGA NO 25 YES NO
NEAR JHOKALAVARI
128 KUNCHAM PEDHA NARASAIAH THIRUMURU LEASE 304-3 104 NO NDIGA NO 25 YES NO
NEAR JHOKALAVARI
129 SK, DASTHUGIRI SAHEB THIRUMURU LEASE 3044 0.69 NO NO 25 YES NO
KANDIGA
ALAVARI
130 SK.MEERA SAHEB KOTA LEASE 304-5 05 NO NEARJHOKALAVI NO 25 YES NO
ANDIGA
]
131 PAMANJI VENKATESWARLU THIRUMURU LEASE 304-6 084 NO NEARMORA AVAR NO 25 YES NO
KANDIGA
NEAR JHOKALAVARI
132 SK.KADHER SAHEB THIRUMURU LEASE 304-7 0.65 NO EAR THO NO 25 YES NO
KANDIGA
133 RKUNCHAM CHENGAIAH THIRUMURU LEASE 3048 059 No HEARCHIGNA AVAR NO ‘25 Yes NO -
KANDIGA
134 ODURU KOMMALA DUGARAJPATNAM LEASE 6614 075 NO SAVALLA NO 2 Vs No
s - | ~9OURY S“;:;:C‘“”"“"" DUGARAIPATNAM LEASE 662 075 NO SAVALLA NO 25 vES NO
136 MARAM REDDY MOUNUA MALLAM LEASE 66 116 No SAVALLA NO 25 vEs o
JHOKALAVARI
X i L
137  MACHI REDDY VUAYA MALLAM LEASE 31618 505 NO NG NO 25 €S 0 :
MACHI REDDY
MADHUSUDHAMNAMMA & MALLAM JHOKALAVARI
EAS 16-1C 033 NO NO 25 YEs No
el PAPAREDDY PURUSHOTHAM' JAMINKOTHAPALEM e 316 KANDRIGA T
agg; | HAEHIREDDY-MADHUSUDHAN MALLAM LEASE 316-2,3,4B,4CAD,4F 284 NO MOKALEvan) NO 25 YES No
KANDRIGA
NO ( Near By Argi -
g ! 2 No
140 YELLASIRI VENKATARAMI REDDY THIRUMURU LEASE 171-1,2 183 NO HARUANAWADA NO S fand)
141 LEASE 250-8 06 NO | NEARBY ARIUNAWADA NO 25 ¢ | MOL "f:':;y A8 | No
NO ( Ne By Argi -
142 UPALAMARTHI SUDHAKAR THIRUMURU LEASE 250 14 NO | NEARBY ARIUNAWADA NO 2 l poed o i ) SEEPAGE
143 MAMIDI CHENGAIAH THIRUMURU LEASE 311-1,254 186 NO PEACIHOKALAVAN! NO 25 YES NO
KANDIGA
PINACHINAYAGARI NEAR JHOKALAVARI
o 25 YES NO
144 RAMAKRISHANAIAH THIRUMURU OWN 31136 0.41 NO KANDIGA NO
145 SK.KALESHA SAHEB THIRUMURU LEASE 307-1,2,3,7 147 NO NEAR IHOKAAVAN NO 25 YES NO
KANDIGA
SK.KADHER SAHEB&
146 PINACHINAYAGARI THIRUMURU LEASE 307-10,11,8 093 NO J"Ki:“n‘:l‘éim NO 25 YES NO
RAMAKRISHANAIAH
JHOKALAVARI JHOKALAVARI
147 YELLURU RAMAIAH KANDRIGA OWN 307-5 18 NO KANDRIGA NO 25 YES NO
MARI CHENCHAMMA NEAR JHOKALAVARI
m 7.4
148 &YEARMATHI CHENGAIAH HIRUMURU LEASE 307-6,9 125 NO KANDIGA NO 25 YES NO.
149 SK. KALESHA SAHEB THIRUMURU LEASE 3101,2,34 351 NO ‘”&;“"va NO 25 vES o
JHOKALAVARI
150 SK. KALESHA SAHEB THIRUMURU LEASE 309 414 NO KANDRIGA NO 25 YES NO
.8 DUVURU BALRAM REDDY & = . JHOKALAVARI 2 :
151 MAMIDIPUDI KOTAMMA THIRUMURU LEASE 332-1,2p,2P1 5.46 NO KANDRIGA NO 25 YES NO
152 MACHI REDDY VUAYA MALLAM LEASE 511 11 No SAVALLA NO 25 YES NO
153 SKRAMUABI GOVINDHAPALLI LEASE 154-14,56 142 YES | NEAR BURIAL GROUND No s MO Nf:r::)' L
154 P'"‘C"'"“;:fr:” BAMAYA THIRUMURU LEASE 2636 on No NEAR MALLAM NO 25 YES No
JHOKALAVARI
155 K.CRAVANAIAH . THRUMURU LEASE 30512 309 NO A NO 25 YES NO
JHOKALAVARI
156 KUNCHAM DAYAKAR THIRUMURY LEASE 3221 36 YES oy NO 25 YES No
JHOKALAVARI
157 K.CRAVANAIAH THIRUMURU own 326 244 No Aot NO 25 YEs No
158 b e e e THIRUMURU LEASE 76 344 No SAVALLA NO 25 YES NO
159 KARNAM KRISHNA BABU THIRUMURU LEASE 80-1,2,34 252 NO NO 25 YES NO
160 SKNOORJAN THIRUMURU LEASE 861,21 134 NO SAVALLA NO 25 YES NO
SK.SUBAN BASHA& SK.DILEEP&
161 Siaelas THIRUMURU LEASE 8622 303 NO SAVALLA NO 25 YES NO
162 DUVURU BALAKRISHNA REDDY MALLAM LEASE 86-2P 0.24 NO SAVALLA NO 25 YES NO
163 SK.ANISHA ( AKBAR SAHEB) THIRUMURU LEASE 451 0.99 NO NO 25 YES NO

248
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164 SK.MEERASAHEB THIRUMURU OWN 55-1,3P2 3.67 YES SAVALLA NO 25 YES NO
165 ATAPAKA VENKATARAMANAIAH THIRUMURU LEASE 55-2 152 YES SAVALLA NO 25 YES NO
166 SKJAHIDHABI THIRUMURU LEASE 55-3P3 2.80 YES SAVALLA NO 25 YES NO
10
167 SK.MASTHANBEE THIRUMURU LEASE 55-4P1,3P4 128 YES SAVALLA NO 25 YES NO
168 SKJHILANI BASHA THIRUMURU LEASE 55-5P,4P2 191 YES SAVALLA NO 25 YES NO
169 CHANDHA SAHEB THIRUMURU LEASE 55-5P1 0.60 YES SAVALLA NO 25 YES NO
170 SK.SHAHINA THIRUMURU 1 LEASE 74-1P,1P1,2,3 202 NO NEAR SCHOOL ROAD NO 25 YES NO
SRI MALLAM SUBRAMANYAM
171 SWAMY ( TEMPLE) MALLAM ” 8 LEASE 162 140 NO BESIDE MALLAM ROAD NO 25 YES NO
PINACHINAYAGARI
172 SUBRAMANYAM & CHENNAI LEASE 290-1A,18,1C,1D 142 NO NO 25 YES NO
AR i
| PN RS, LEASE 243 YES NO 25 YES )
174 KONCHAM POLAIAH THIRUMURU LEASE 293-1,2,3,4,5,6 103 NO NEAR BURIAL GROUND NO 25 YES NO
MAMIDIPUDI GANGAMMAR:
175 TIRUPAIAH& MUDI RAGAIAH& THIRUMURU LEASE 293-7,8,9,10,11,12,13 123 NO NEAR BURIAL GROUND NO 25 YES NO
KONCHAM POLAIAH
DHODI RAGAIAH & MAMIDIPUDI 2
TIRUPAIAHE KUNCHAM
176 Prcelariipis ) THIRUMURU ease | 29314151617,1819 | 111 NO | NEAR BURIAL GROUND NO 2 ves NO
POLAMMA
MAMIDIPUDI THIRUPAIAH &
POLAIAHS KUNCHAM
177 SR e THIRUMURY LEASE | 293-20,21,22,23,242526 | 0383 NO | NEAR BURIAL GROUND NO 25 YES NO
CHINNEIAH & POLAIAH
YEKOLU RAMAIAH & NAGA
178 RATNAM SETTY THIRUMURU 6 LEASE 277-1,2,34 4.85 NO BESIDE MALLAM ROAD NO 25 YES NO
YEKOLU KAMAKSHIAH SETTY&
179 PABAREDDY SURENDAR REDDY THIRUMURU 3 LEASE 270-1,2,3,3P 563 NO BESIDE MALLAM ROAD NO 25 YES NO
YEKOLU KAMAKSHIAH SETTY&
180 ERAMATHI BOYANNA THIRUMURU 2 LEASE 273-1,23 2.58 NO BESIDE MALLAM ROAD NO 25 YES NO
181 VALLURU POLAIAH THIRUMURU 2 OWN 3122 6.40 NO BESIDE MALLAM ROAD NO 25 YES NO
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DUVURU LAKSHAMI NARYANA&
KOTAREDDY
T -3 .. Y Ni 2!
182 SOWJANYARUPPALAMARTHI 'HIRUMURU LEASE 252-1A,1B,1C,2 5.20 ES 0 ! 3 YES NO
SUDHAR REDDY
PUTHETI SANKAR REDDY & PUTA|
183, LU AIATS. PAMANI RANRAN THIRUMURU LEASE | 279-1,2,3,4,5,6,7,8,9,10,11 474 NO DONKALASANDHU NO 25 YES NO
PAMANJI VENKATESWARLU &
THIR RI - ,1P4,1P" L N DONKA| Ni 25 v N
184 TN G AMRAR EEDDY UMURU LEASE 280-1P,1P2,1P3,1P4,1P5 1.70 0 LASANDHU 0 ES 0
MAMIDI CHENGAIAH&
EAR BY
185 PUCHALAPALI RAVANAIAH& THIRUMURU LEASE 296-1,2,3,4,56,7,8 8.15 YES el GROUENUDRML NO 25 YES NO
KANDRA VALLIAMMA
KUNCHAM SUREKHA & DHODI 336-
R JH(
186 RAGAIAH& MAMIDIPUDI THIRUMURU LEASE  (1,2,3,4,5,6,7,8,9,10,11,12,13| 263 NO NEA KAS;:;L:VANI NO 25 YES NO
TIRUPAIAH ,14,15,16,17,18
PUCHALAPALLI TIRUPAIAH& NEAR JHOKALAVARI
. | % N
187 RAMAIAH THIRUMURU OwWN 335,335 317 YES KANDIGA NO 25 YES 10
KUCHAM PEDHA NARASAIAH& NEAR JHOKALAVARI
5 ! A{
188 YERAMATHI POTHAIAH THIRUMURU LEASE 334-1,2,3456 251 NO KANDIGA NO 25 ES NO
'MAMIDI RAMANAIAH&
189 PUSHPAMMA& UCHAM THIRUMURU LEASE 323-1P2,1P1,2,34,5 476 YES NEAR::;:‘GTVAR‘ NO 25 YES NO
VENKATA RAMANAIAH
KUNCHAM CHINA VENKATA NEAR JHOKALAVARI
.7: YE!
190 RAMANYA & DAYAKAR THIRUMURU o LEASE 473 ]_UO KANDIGA NO 25 S . NO
191 VANJIVAKA BUJJIAMMA' THIRUMURU LEASE 282-P1 5.14 NO DONKALASANDHU NO 25 YES NO
PINACHINAYAGARI NADHAIAH &
192 KANCHUKOTA CHENGAIAH & THIRUMURU LEASE 166-1,2,3,4,5, 294 NO NEAR BURIAL GROUND NO 25 YES NO
MAMIDIPUDI POTHAIAH
MUTHUKURU ARUNA&
193 YERAMATHI BOYANA & THIRUMURU LEASE 300-2,2P,3,4 812 NO DONKALASANDHU NO 25 YES NO
PUCHALAPALLI TIRUPAL
PABBAREDDY SURENDRA REDDY
194 &PUTHETI DEVASENNAMA THIRUMURU OWN 258-P1,P1-1 126 NO NO 25 YES NO
SK.KALESHA SAHEB & PAMANJI
195 U& SK.DATU OWN 303-2,3,4,567 79 NO NO 25 YES NO
SAHEB
'YERAMATHI CHINA 297
MASTHANAIAH & TIRUMURU
196 PEDHA VENKATAIAH & DARA THIRUMURU OWN 7:8'3“226'5‘11:'1293';05';':'2' 4.10 NO NO 25 YES NO
RAJAIAH &KONCHAM B A' S
CHENGAIAH
K
197 SUVORY BALA;:Z’:‘NNAH & THIRUMURU OwN 90-P1,P2 220 NO NO 25 YES NO
KUNCHAM VENKATACHALAM &
338 SK. AMALU& SK.JHANI BASHA THIRUMURY owN 1,2,3PA,3P1,4,5P1,5P2,5P3 524 N 8o A YES, e
SRIMALLAM SUBRAMANYAM
199 SWAMY (TEMPLE) THIRUMURU LEASE 2132 0.68 NO NO 25 YES NO
DUVURU SEKUTHALAMMAS.
200 NAKA SUBBAMMAS PONCHAM THIRUMURU LEASE 325-1A,18,2,P 3.60 NO NO 25 YES NO
POLAIAH
JHOKALAVARI NO ( Near By Argi -
201 VANKA BASKAR MALLAM owN 3 YA
05 15 NO KANDRIGA NO 25 Jand) NO
GANDAVARAM
202 VENKATARAMANAMMAS THIRUMURU LEASE 169-2,3 358 NO JHOKALAVAR NO 25 YES NO
YELASIRI VENKATA RAMI REDDY KANDRIGA
IOULA
203 SENoL S:’;:B& iaad THIRUMURU LEASE 56-1P2,2 207 NO NO 25 YES NO
204 SK.PAKIR SAHEB ‘GOVINDHAPALLI LEASE 1182 374 NO NO 25 YES NO
205 SK.FATHIMABI THIRUMURU OWN 53-2B1,P1 214 YES NO 25 YES NO
‘GANGAPATNAM
206 SUBRAMANYAM THIRUMURU LEASE 53-P1 08 NO NO 25 YES NO
i Asst, Director of Fisheries

GUDUR
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Un Registered Farmers in Karlapudi Village

- KOTA MANDAL
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= PRESENT
pernati UNCALT! RESENT
anamdareddy[12,13,14,15,25,26, | karlapudi 223, 12.90 Karlapudi unathorized borewell | semiintensive | challa kalwa CORS. ICALTIVA|
orth VATION
28] N LAND
Soutn LAND
st
<<<<<<< jahnavi(126,124,127] | karlapudi 380 tarlapudi | uertsd | borewell | semiintensive | challa k o | 15ppm
ot :
[
rasad(29,30) ase Karlapu n.ip ================= challa ppm
Souh
at
Ashok reddy [22,50,51,52) larlapud) lease 240,241 248, 458 Korlapudi | _West ee— borewell | semiintensive challa kaluva 0.94,1.35,1.15,1.14| 25ppm | 25ppm NO
orth
South 3
e
29 chevuri srinivasulu{79,80] tarlapudi lease 200, 208 farlapudi e borewell | semi intensive challa kaluva 1.25acors 27ppm | 25ppm | ves Yes
South
ot
30 P paramdamaiah 59,60] tarlapudi own 240, artapudi (- wnathorzed borewell | semiintensive | challa kalwva 117,118 17ppm | 15ppm | Yes Yes No
South
e
West
n Vepaluruy mastanaiah(90] tariapudi own 266,267,268 206 tadapudi [T natoried borewell | semiintensive | challa kaluva 206 220pm | 20ppm | ves Yes No
South
st
Jjarugumalli West
(31,32,33,34,35] karlapudi s lease 228 200 630 karlapudi = unathorized borewell 0.79,1, beedu beedu Yes. Yes NO
South. -
ot
yamparulu subbarao(142] Kariapudi own(govt] 276 100 Karlapudi ”..: unathorized borewell | semiintensive | challa kalwa 1 20ppm | 20ppm Yes Yes No
st
3 n ramesh reddy(98,99,100) |  karlapudi lease [ 261265276.256.262.261| 4y larapud = e borewell | semiintensive | challa kalwva 181,163,198 | 30ppm | 32ppm | ves Yes No
South
s
35 Sncitvestion ndR It tartapudi own kota land 2 Karlapudi | West athorized borewell | semiintensive | challa kaluva wn beedu | beedu | Yes Yes No
rowe; Nortr
Soutn
st
3 puchalapall kotaiah{16] Karlapudi own 220 213 221,226 Karlapudi | West . nathorzed borewell | semiintensive | challa kalwva beedu | beedu | Yes Yes No
orth
South
Tt
37 uncultivation landb{ 17,18] | karlapudi lease 220,217, 218,219, 296 Karlapudi | West r— borewell | semiintensive | challa kaluva 1651 beedu | beedu | Yes Yes
North
South
st
gtk kariapudi lease 180 Karlapudi unathoriced borewell | semiintensive | challa kaluv beedu | beedu Yes Yes

kumar(19,20]

HHE
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ot saus ponds
39 uncultivation land [20] karlapudi 1 own 217 218 355 karlapudi West #qua ponds unathorzed borewell semi intens ive challa kaluva 355 beedu beedu Yes Yes Yes NO
Nortn woad
) Vo
st o
vakati krishna reddy(21] | kartapudi | 1 | lesse | 217241 228 | karlapue di wast aqua ponds borewell semiintensive |  challa kaluva bee: beedu Yes. NO
Nortn woud
Souts Vot
o s ponds
a murali krishna reddy(54,53) karlapudi 2 own 240,241 23 karlapudi West shok reddy aqua | unathorized borewel i semi intensive challa kaluva 020211 25ppm 23ppm Yes. Yes Yes NO
o woad
Soun o
st saus ponds
42 [ kotasreenivasulu(23) Karlapudi 1 own 218,219,227 060 Karlapudi | west aqus ponds wnathoriced | borewell | semiintensive' |  challa kaluva 06 beedu | béedu Yes Yes | v ves Yes NO
North saus ponds
Soun ot
- saqus ponds
a kota venkateswariu[24] karlapudi 1 own 219 226,227 164 karlapudi West haka unathortzed borewell semi intensive challa kaluva 164 beedu beedu Yes Yes Yes Yes NO
North aua ponds
South [
= squs ponds
50
aa ravivaram(s5,57,58] tarlapudi 3 lesse s, “m 2 162 Karlapudi | West squa ponds unathorited borewell | semiintensive | challa kaluva 110,155,097, | 28ppm | 25ppm Yes Yes Yes Yes NO
e S ponds
South. kotta i
™ saus ponds
45 deva reddy harish reddy(56] |  karlapudi 1 own , 218219227 273 Karlapudi | west squs porch wnathorced | borewell | semiintensive | challa kaluva 7 22ppm | 21ppm | Yes Yes Yes Yes no
[ saus ponds
South =
™~ squs ponds
Krlapudi venkateswarly e J
46 | poligumtta bangaraiah embeti |  karlapudi 4 own 251,252, 549 lardapudi | West a0 oot nathoriced borewell | semiintensive | challa kaluv 150,1.10,1.13,1.76| beedu | beedu | Yes Yes Yes Yes No
vijayamma ect{ 70,71,72,73] Norn roud
South ot
o ot
a7 Karlapudi 1 own 252, 105 Karlapudi | West aqua ponds unsthorized borewell | semiintensive | challa kaluva 038 beedu | beedu | Yes Yes Yes Yes No
o ot
o v pons
st o
dumpala papamma and s o
a | sy gy | tarapudt 1 own 251, 12 Karlapudi o nathorzed borewell | semiintensive | challa kalwva 12 200pm | 18ppm |  Yes Yes Yes Yes No
Worth s
Soumn 20 ponds
st bata
a9 penti satish reddy[114] Karlapudi 1 own 25, 179 Karlapudi | W semeend unathorized borewell | semiintensive | challa kalwva 179 beedu | beedu Yes Yes Yes Yes NO
North | brahmanamdda reddy
South own sz
12 22753
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Asst, Director of Fisheries
GUDUR



UnRegister Aqua farmers in Ranganathapuram Village,
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S.No Mandal Village Name of the Farmer

1 Chittamur Ranganathapuram Marri Siva Reddy

2 Chittamur Ranganathapuram Marri Siva Reddy

3 Chittamur Ranganathapuram

4 Chittamur Ranganathapuram Marri Siva Reddy

5 Chittamur R puram J] Manjula

6 Chittamur Ranganathapuram Nalajam Syamala

7, Chittamur Ranganathapuram Poluru Bujjamma

8 Chittamur Ranganathapuram Pulasa Kotaiah

9 Chittamur Ranganathapuram Pulasa Kotaiah

T’ Chittamur R puram R:

— 0 |

11 Chittamur R R
12 Chittamur R am Sivalanki Sudh
13 Chittamur Ranganathapuram Balaji
14 Chittamur Ranganathapuram Balaji
15 Chittamur Ranganathapuram Gudur Subba rao
16 Chittamur Ranganathapuram Gudur Subba rao
17 Chittamur Ranganathapuram Gopala Krishna
18 Chittamur Ranganathapuram Gopala Krishna
19 Chittamur Ranganathapuram Gudur Subba rao
20 Chittamur Ranganathapuram Purnamalli Venkatasubbaiah
21 Chittamur Ranganathapuram Beedu
22 Chittamur Ranganathapuram Seshu Reddy

Chittamur Mandal, SPSR Nellore District

91

97

97

90

92

92

89-2,3,4

89-1

82-1,2

88

87

93

111

Survey Number and extent details as per the
documents

Extent in Acres

10.13

3.85

20

3.86

121

59

7.68

3.75

9.05

4.91

0.85

2.35
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23 Chittamur Ranganathapuram Seshu Reddy 107-1,2 5.7
24 Chittamur Ranganathapuram Seshu Reddy 108 0.7
25 Chittamur Ranganathapuram Valipi Seenaiah 10,10-2 1.63
26 Chittamur Ranganathapuram Valipi Seenaiah 9-2,3 25
27 Chittamur Ranganathapuram Valipi Seenaiah 111,23 3.45
28 Chittamur Ranganathapuram Valipi Seenaiah 12 2.58
29 Chittamur Ranganathapuram Valipi Seenaiah 7 1.3
30 Chittamur Ranganathapuram Valipi Seenaiah 6-1,3,7 0.45
31 Chittamur Ranganathapuram Bala Krishna Reddy 84 1
32 Chittamur Ranganathapuram M.Ravana Reddy 84 1.87
33 Chittamur Ranganathapuram Maram Reddy Chiranjeevi reddy 84-1 9
34 Chittamur Ranganathapuram Maram Reddy Kasthur reddy 84-1A 4.5
35 Chittamur Ranganathapuram Kami reddy Chandra Reddy 84-1A,1P-2, 222 45

36 Chittamur Ranganathapuram Purnamalli Venkatasubbaiah _
37 Chittamur Ranganathapuram Bala Krishna Reddy n
38 Chittamur Ranganathapuram Purnamalli Venkatasubbaiah n
39 Chittamur Ranganathapuram Maram Reddy Chiranjeevi reddy _
40 Chittamur Ranganathapuram Valipi Seenaiah

ctor of Fisheries
GUDUR
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Unregister Aqua farmers in Pittivanipalli Village , Chittamur Mandal, SPSR Nellore District

SI.No. Mandal Village Farmer Name (i?::-:) Survey No.

1 2 3 4 5 6

1 Chitamur Pittivanipalli Theruvayi Veeraswamy 4 32-2,60-10,23-1,24-1,24-5
2 Chitamur Pittivanipalli |Manubolu china chengaiah 112 32-3,32-4,32-7,60-9

TTtlmur Pittivanipalli Kalluru Rajendra Babu 0.40 326
e e

4 Chitamur Pittivanipalli Manubolu Satheesh 4.92 33-1A,38-2,27-3,38-1

5 Chitamur Pittivanipalli Pudeti Chinnaiah 1.50 33-18

6 Chitamur Pittivanipalli Teruvayi Thirupalu 172 33-1C, 60-1, 60-4, 60-7
7 Chitamur Pittivanipalli Manjala Madhu 2.10 33-1C

8 Chitamur Pittivanipalli Manubolu Ragamma 1.55 38-1A

9 Chitamur Pittivanipalli Manubolu Venkaiah 3.05 38-4A,39-2,39-3,17-1,31-3,38-7
10 Chitamur Pittivanipalli Pamamiji china chengaiah 0.59 38-5,38-8
11 Chitamur Pittivanipalli Cheemala Chengaiah 1.01 38-6,38-6A,38-9,38-9A
12 Chitamur Pittivanipalli Pitti Chandramma 110 8-1
13 Chitamur Pittivanipalli Pitti venkataramanamma 5 66
14 Chitamur Pittivanipalli Theruvayi kandaiah 3.00 63-2

Pittivanipalli Kapuluru Varalakshmi

Pittivanipalli Parri Koteswaramma

50-2,78-1,79.3,794
Pittivanipalli Parri Vijayakumar ““
Pittivanipalli Allipudi Adhemma ““
Pittivanipalli Allipudi Srinivasuly ““
Pittivanipalli Theruvayi Chandraiah “

39-4A,60-3,41

Pittivanipalli Pamamiji chengamma ““
Pittivanipalli Manubolu Indiramma ““
Pittivanipalli Kalluru susheelamma ““
Pittivanipalli Podaku Munemma ““
Pittivanipalli Theruvayi Bhagyalakshrmi ““
Pittivanipalli Theruvayi Bujjamma ““
Pittivanipalli Theruvayi Adheiah “

60-8,31-6A

Pittivanipalli Pitti Munaswamy “

Pittivanipalli Pitti Lokaiah
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Chitamur Pittivanipalli [Manubolu Venkateswarlu 2.00 41
35 Chitamur Pittivanipalli Kanapa Guravaiah 1.25 52-3,53-3
36 Chitamur Pittivanipalli Manjala Sumathi 1.00 11A
37 Chitamur Pittivanipalli Puttu Subramanyam 1.00 1
38 Chitamur Pittivanipalli Pandi Kotaiah 1.00 1
39 Chitamur Pittivanipalli Kakani Chengaiah 1.50 1
40 Chitamur Pittivanipalli Manubolu venkamma 3.30 3
41 Chitamur Pittivanipalli Pitti Jayalakshmi 3.26 4-1
42 Chitamur Pittivanipalli Karyam Krishnaiah 378 5-1,14-1
43 Chitamur Pittivanipalli Pitti venkataramanaiah 1.50 5-2
44 Chitamur Pittivanipalli Pitti amaraiah 127 5-2A
45 Chitamur Pittivanipalli Thupakula Gangaiah 4.89 5-3,8-2,14-2
46 Chitamur Pittivanipalli Pitti Hanumanthaiah 1333 20-28,9-2,10,13,20-2,28-2
47 Chitamur Pittivanipalli Pitti kisthaiah 4.26 20-3,23-5,23-6
48 Chitamur Pittivanipalli Theruvayi Sivaramaiah 1.50 22-1A
49 Chitamur Pittivanipalli Podaku Ramakristaiah 0.90 232
50 Chitamur Pittivanipalli Pitti Gunnaiah 0.20 242




206

UnRegister Aqua farmers in Padarthyvari kandriga Village, Chittamur Mandal, SPSR Nellore District

SLNo.|  Mandal Village Farmer Name (i?xil:te) Survey No.
1 2 3 4 5 6
1 Chitamur Padarthyvari kandriga Theegala Suresh Babu 2,07 1,3-28
2 Chitamur Padarthyvari kandriga Parwatha reddy Venkataramana reddy 217 16-2A,11-1A,13-3
3 Chitamur Padarthyvari kandriga Parwatha reddy Venkatakrishnaa reddy 219 16-28,11-2,13-2
4 Chitamur Padarthyvari kandriga Chillakuru Madhusudhanamma 139 123,45
S Chitamur Padarthyvari kandriga Kanuru Ramanaiah 1.35 13-1A5
6 Chitamur Padarthyvari kandriga Pitti Chandramma 2.22 5-1
a2 Chitamur Padarthyvari kandriga Pitti Parandhamaiah 2,08 3-2A
8 Chitamur Padarthyvari kandriga Pitti venkateswarlu 2.32 3-p1
9 Chitamur Padarthyvari kandriga Kanuru chinnaiah 0.52 15-1,3
10 Chitamur Padarthyvari kandriga Kamireddy Balasuneel reddy 263 15-6
11 Chitamur Padarthyvari kandriga Patta Achemma 142 18-2B1 j
12 Chitamur Padarthyvari kandriga Kanuru Chenchamma 1.43
13 Chitamur Padarthyvari kandriga Bandi polamma 2.76 19,27-9
14 Chitamur Padarthyvari kandriga Satheti santhi 3.78 19,27-7,29-2
15 Chitamur Padarthyvari kandriga Chembeti Rathnamma 1.40 27-3
16 Chitamur Padarthyvari kandriga Dega ankamma 1.40 274
17 Chitamur Padarthyvari kandriga Sajja venkatamma 1.40 27--5
18 Chitamur Padarthyvari kandriga Kanuru Kameswaramma 1.40 27-6
19 Chitamur Padarthyvari kandriga Mekala suneetha 1.40 27-7
20 Chitamur Padarthyvari kandriga Kanuru jayamma 1.40 27-8
21 Chitamur Padarthyvari kandriga Dasari Ademma 1.40 29-1
22 Chitamur Padarthyvari kandriga Karyam Manemma 1.43 29--3
23 Chitamur Padarthyvari kandriga Pitti subbamma 2.86 29--2
Total P T 42.43 *J
<O

Asst,

Director of Fisheries
GUDUR
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Annexure XVIII
Mandal Level Committee report of Kota Mandal on the Aqua forms

JOINT INSPECTION NOTES FOR THE ACQUAPONDS IN KARLAPUDI
VILLLAGE IN KOTA MANDAL AS PER THE PROCEEDINGS NO.
1053/D/2019, dt,3.7.2020 OF THE COLLECTOR, SPSR NELLORE
DISTRICT VIDE

\ 2

kkkkkkkE

REVENUE DEPARTMENT::

Inspected the Aqua Pond established in Karlapudi Village of Kota Mandal
on 20.8.2020 (date) along with the Village Revenue Officer, Karlapudi Village,
Mandal Surveyor, Agricultural Officer, DE Irrigation, AE Electricity, FDO, Kota
as per the instructions of the Collector, SPSR Nellore District issued vide Re.
No.1053/D/2019, dated 3.7.2020.

OWNERSHIP/TITLE
(ACQUA CULTURE DETAILS OF KARLAPUDI VILLAGE )

As per the Fair Adangal of Karlapudi Village, an extent of Ac 140.22 cts are
classified as Patta lands and an extent of 81.77cts classified as DKT land. And
an extent of Ac 9.48 cts classified as Govt lands.

There is legal dispute over the land under Aqua pond and the cases are
pending in High Court.

LOCATION:

It is located that all ponds are locates in 1000 meters of distance from the
existing village settlement of Karlapudi village/hamlet. The distance between
the proposed firm and nearer agriculture land is 10 meters and 700 meters
away from nearest drinking water ‘source. The distance between the existing
shrimp and proposed firm is 100 meters.

CROPPING PATTERN:

Before the construction of Aqua Pond, it was an agricultural land and crops
like Paddy are being raised in the land with they aid of rain faied water These
lands are not belonging to Mangrove/Forest/Salt/sand.

ENVIRONMENT IMPACT ASSESSMENT& SOCIAL IMPACT:

As the extent proposed is below 40 Hectors, the Environment Impact
Assessment does not arise.The Villagers have not objected for establishment of
Aquaculture but requested to protect the drinking water resource.

OMMISSIONS:

During my inspection, as-far as land issues are concerned, Sri
Duvuru Raja Gopal Reddy S/o Raghava Reddy are objected for his land Sy No
168 an extent of Ac. 0.50 Cts effected by Sy No. 169, 170, 171 and 174 an
extent of Ac.12.86 Cts objected against the aqua pond established in
Karlapudi village.

The following are the omission identified.

1. In contravention to aqua culture rules the ground water is seing used
for aqua culture.

2. There is no treatment plant for waste water and it will direct go to
Agriculture channels.

3. There are no permission from Aqua culture authority for most of the
ponds.

4. Most of the aqua farmers are non residents and they have taken the ponds

on lease basis.
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Conclusion:- Encroachment in Govt Lands and unauthorised ponds may be
recommended for evection.

Fisheries Department opinion Submitted to the Tahsildar, B.W.
Aquaculture Mandal Level committee Kota Mandal.

It is to submit that the total No.of Aqua farmers in Karlapudi villages and
Extent shown below.

Authorized Un authorized Total
S.No. Nasxii:fethe No. of [Extent No. of | Extent | No.of | Extent
g Farmers (Ac) |Farmers| (Ac) |Farmers (Ac)
1. Karlapudi 13 49.39 50 182.08 63 231.47

In this connection the aqua farmers released Drain water in Penukaluva
which connected to Tsallakaluva.

Suggetions:

It is to suggest to it is opinioried that the Aqua ponds in the Tsallakalava
river shall be removed and Aqua ponds which are releasing the wastage into
Penukaluva may be diverted into separate drain after treatment and the same
was conformed by the irrigation Department.

This is submitted for favour of kind information and necessary action.

Irrigation department report:-

Mandal level team inspected the site and takenup the detailed survey on
existing aqua ponds which are affecting the adjacent Agricultural lands in
Karlapudi village of Kota mandal.

During the inspection and detailed survey, it  is observed that the
Karlapudi M.I. Tank having registered ayacut of 395.92 Acres in which about
70 acres of Registed ayacut are converted into Aqua ponds and Remaining
ayacut is under cultivation. The un registered ayacut 161.47 acres in
Karlapudi village are also converted into Aqua ponds.

In detailed survey the total No. Of Acqua ponds in Karlapudi village is
found 142 Nos. Out of 142 Ponds 31 Acqua ponds discharging the waste water
into Penukaluva which is the Irrigation channel of Sluice No.4 of Karlapudi
tank. Due to releasing of waste water into Penukaluva, the adjacent lands of
Penukaluva are not in a position to cultivate due to salainity of water.

Further 111 Aqua ponds in Tsallakaluva river bed and Karlapudi village
are releasing the wastage into the Tsallakaluva river directly. This will ausing
the pollution of Ground Water which results increase of salainity in
surrounding bore wells. Hence the Adjacent lands of Tsallakalava River are not
in a position to cultivate.

During the inspection, some agricultural lands are also converted into
Acqua Ponds. The Acqua ponds existing in the Tsallakalava river bed are
obstructing the free flow of water in the Tsallakalava River. Due to
obstructions i.e. the desilted soil of aqua ponds are depositing on the bund of
aqua pond for increasing their height in order to storage of the water in the
river bed the flood water comes during the monsoon period is overflow and

260



261

209

causing breaches to the floods banks . As a result the Karlaudi village and
surroundings lands are inundated in the year 2015 floods.

In view of the above, it is opinioned that the Aqua ponds in the
Tsallakalava river shall be removed and Aqua ponds which are releasing the
wastage into Penukaluva may be diverted into separate drain after treatment.

Fisheries Department::

This is to Inspected the 10% existing Aquaculture ponds of Karlapudi
Villages'at Kota Mandel below the following my openion of details.

1. The Land and creeks water not used the shrimp farm only depend on bore
well water. .

2. The Shrimp farm should not be located in across in natural drainage

canals and field drain.

3. The farm should be constructed wetlands and saltpan lands.

4. The farm waste water Challa kaluva using the canal discharge the

drainage source and the shrimp farm

5. The Farm should not be maintain the Effluent Treatment System(ETS)

6. Mangroves, agricultural lands, ecologically sensitive areas like sanctuaries,

marine parks, etc,Maintain the CAA Gudilines.

7. Shrimp farms should be located at least 100 m away from any human
settlement in a village/ hamlet of less than 500 Population and beyond 300
m from any village/ hamlet of over 500 population. For major towns and
heritage areas it should be around 2 km.

8. All shrimp farms should maintain 100 m distance from the nearest drinking
water sources. '

9. The shrimp farms should not be located across natural drainage canals/
flood drain.

10. A minimum distance of 50 - 100 Metres shall be maintained between

the nearest agricultural land.

This is the Following the Coastal Aquaculture Authority, Chennai
Guidelines

AGRICULTURE DEPT:

AN

The Mandal agriculture officer has informed that based on the Soil test
report soils are effected and farmers get paddy low yield but farmers based on
the soil test recommended reclamation measures follow then will be get paddy
normal yield.

P oy
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Ly MY Cgou

Tasildar nspector D.E, Irrigation Mandal A.E, AP TRANSCO
Kota Fishers Kota Agrl. Officer Kota
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Fisheries Department opinion Submitted to the Tahsildar, B.W.

Aquaculture mandal Level committee Kota Mandal.

The Village Fisheries Assistants are inspected in Karlapudi village
at Kota Mandel the following report are given below

Authorized Un authorized Total
No.of
S.No | Name of the| No.of Exten | No.of |Exten |Farmer |Exten
Village Farmers | t (Ha) | Farmers |t (Ha) |s t (Ha)
1. Karlapudi 13 40.77 |35 51.17 |48 91.94

The above Inspection report of Village Fisheries Assistants further It is to
submit that the rahdam 10% of Mandel Level Committee inspection of Aqua
farmers in Karlapudi village of Kota Mandal detils as shown below.

Authorized Un authorized Total

No.of
S.No | Name of the| No.of Exten | No.of \Exten Farmer | Exten
Village Farmers |t (Ha) | Farmers |t(Ha) |s t (Ha)
1. Karlapudi 4 5.15 |4 402 |8 9.17

In view of the above Total 8 Farmers with total extent of 9.17 Ha.But 4
farmers are Authorised get licence holders with extent 5.15 Ha. 4 Farmers
unathorised extent 4.02 in Karlapudi vilige. The Brackish water aqua farmers

doing semi-intensive shrimp culture and drainage water release in to the
Challakaluva.

The above proforma total Aquafarmers depending on the bore water only
the Agriculture land to Aquaculture farm distance for 20 meters only but As per
the Coastal Aquaculture Authority guidelines 50 to 100 meters minimum
distance. '

This is Submitted forfaver of information and take necessary action
|

~

~— — -~

L= W
FISHERIES DEVELOPMENT OFFICER,

PADUGUPADU
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Sl . Extent Date of L
d P 1 . 3 Reg. No. . . |D: f Val
No. Mandal GP Name Village Farmer Name (in Ha) Survey No. eg. No Registration ate of Validity
1 2 3 4 5 6 7 8 9 11
MUTEMBAKA SY.NO: 220-14,217-
1|[KOTA  |[KARLAPUDI |KARLAPUDI [KOTAMMA 0.73 20,35,36 AP-11-2017(19043)  [26-12-17 25-12-22
SY.NO: 177-6,174-B-
2|KOTA  |KARLAPUDI [KARLAPUDI [DUVURUJAHNAVI [1.73 1,172-2,1,170-1BP1  |AP‘II-2017(19040)  |26-12-17 25-12-22
PERNATI SY.NO: 173-2A, 173-
3|KOTA  [KARLAPUDI [KARLAPUDI |VENUGOPAL REDDY [0.69 iD, 173-1A AP-11-2017(19039)  |26-12-17 25-12-22
KAMIREDDY SY.NO: 176-1,197-
4|KOTA  |[KARLAPUDI [KARLAPUDI [SUBBAMMA 0.33 1,183-11,276/1 AP-1I-2017(19038)  |26-12-17 25-12-22
KARALAPUDI SY.NO: 220-25,220-
5|KOTA  |KARLAPUDI |KARLAPUDI |VENKATAMMA 0.34 30,217-28,30,50 AP-1I-2017(19031)  |26-12-17 25-12-22
KARALAPUDI SY.NO: 220-28,217-
6|KOTA KARLAPUDI |KARLAPUDI |ANKAMMA 0.404 41, " |AP-112017(19030)  |26-12-17 25-12222
KARALAPUDI SY.NO: 240-17,220-
7|]KOTA  [KARLAPUDI [KARLAPUDI [VENKATAMMA 0.8 36,217-33,39 AP-11-2017(19029)  |26-12-17 251222
PERNETI
8|KOTA  |KARLAPUDI |KARLAPUDI [SRINIVASULU REDDY [1.]6 SY.NO: 176-2,3,4,8 |AP-1I-2017(19028) ,|26-12-17 25-12-22
DUVVURU SY.NO: 252-4A1,
9|KOTA  [KARLAPUDI |KARLAPUDI [KALAPANA 3.17 251-3,211,251-7A  [AP-I1-2017(19010)  [26-12-17 25-12-22
’ SY.NO: 210-2,209- ’
10|KOTA  |KARLAPUDI |KARLAPUDI |DUVURUKALAPANA |3 6,209-4P1 AP-11-2017(19009)  [26-12-17 281222
PERNATI RADHA
11|KOTA , |KARLAPUDI |KARLAPUDI |KRISHNA REDDY 1.78 SY.NO:170/2,3, 172/3 |AP-11-2017(18284)  [13-07-17 12-07-22
PERNATI ANANDA
12|KOTA  |KARLAPUDI [KARLAPUDI |REDDY 2 SY.NO:170/4 AP-11-2017(18283)  [13-07-17 12-07-22
PERNATI VAMSI
13[KOTA  |[KARLAPUDI [KARLAPUDI |KRISHNA REDDY 102 SY.NO:174/B2, 179/3 |AP-11-2017(18281)  [13-07-17 12-07-22
" [puvury ' )
14[KOTA  |[KARLAPUDI [KARLAPUDI |ANANDHAMMA 0.45 233 -1 AP-11-2015(16328)  |14-09-15 13-09-20
15|KOTA KARLAPUDI _[KARLAPUDI |pernati varadha reddy 1.88]171/b1;174/A Ap-11-2017(18297) 13-07-17 12-07-22
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Brief Note

JOINT SURVEY NOTES FOR THE EXISTING AQUA PONDS IN KARLAPUDI
VILLLAGE IN KOTA MANDAL AS PER THE PROCEEDINGS NO.
1053/D/2019, dt,3.7.2020 OF THE COLLECTOR, SPSR NELLORE
DISTRICT VIDE '

The survey of Brackish water Aquaculture farmers existing in
Karlapudi village at Kota mandal has conducted and the following respective
departments are participated and completed the survey on 26-08-2020.The following
Respective Departments are participated are REVENUE, FISHERIES, AGRICULTURE,
IRRIGATION,ELECTRICAL Departments participated.

Below following the details are :

KARLAPUDLI : - In Karlapudi Village at Kota mandal Existing Aquaculture ponds the
main drain channel of Challa kaluva Cana! is originated from Kokkupadu village in Kota
mandal and it enters into the Jard&dﬁé—hi, Agraharam, Kottapalem,Kota and _Karlapudi
villages, it flows totally 6 villages in Kota mandal. The Total flowing distance of the canal

in Kota mandal is 10 kms and finally it mixed to Bay of Bangal at Govindapalli Village,
Kota Mandal. o

»

The total Existing aquafarmers in Karlapudi village is 58 numbers and
the total extent is 92.57 Hectares (231.47 acres )and Mainly Borewells is the only water
source of their Aquaponds. The CAA Aqua Iicenc'e authorised extent is 19.68 hectares
(49.20 acres) the CAA licence authorized farmers is 13 numbers and the Remaining land
is unauthorised land. The sample of the water is tested in laboratory and the salinity of
the water is 17 PPT.

» The conclusion of the Survey is Karlapudi Aquaponds waste drain water
flow to Challa Kaluva only=nrd eecbing ort Gowad MA‘ i hages
i =~ en "
The following Village level Committee members are participated in this
survey are ’

Name of the Village Fisheries Asst

Village level Committee :

1. Village Fisheries Assistant Mr. CH.Srinivasulu

EAVEN N
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ABSTRACT

Statement Showing the Particularls of the Survey on Brackish water Aquafarmers Existing with Karlapudi Village, Kota Mandal, SPSR Nellore District

Authorized Unauthorized Total Extent in Ha
SNo | Name of the Village N-;: “:l;lhe F::;‘::s Iml:l(:)em No.of Ponds hn:: ‘::"s Lease Holder Owners Lease Holder Owners Lease Holder Owners —
X X X . X Extent ir
Noof evtentintial MO lextentinbal N [ eventinia| MO | ptentinna| NOOF | Bxtentin | Noof | Extentin
Farmers Farmers Farmers Farmers Farmers Ha | Farmers | Ha
N B B = i » Actual formers are
arlapudi ota 8 92,570 142 6 10.004 4 9.67 19 326 26 403 25 426 33 .97 48,but 10 members out
of 48 belongs to both
Total 58 92.570 142 4 6 10.004 7 967 19 326 2 403 25 426 33 40,97 authocised and
unauthorised total 58

S f}MiWLx-—\
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Annexure XIX
Mandal Level Committee report of Vakadu Mandal on the Aqua forms

’

: JOINT INSPECTION NOTES FOR THE ACQUA PONDS IN
THIRUMURU AND MUTTEMBAKA VILLLAGES IN VAKADU MANDAL
AS PER THE PROCEEDINGS NO. 1053/D/2019, dt,3.7.2020 OF THE
COLLECTOR, SPSR NELLORE DISTRICT.

ok ok 3k ok ok K ok

i Inspected 10% of the Aqua Ponds established in Thirumuru and Muttembaka
Villages of Vakadu Mandal on 18.8.2020 (date) along with the VRO, Thirumuru and
Muttembaka villages, Mandal Surveyor, Mandal Agricultural Officer,DE Irrigation,AE
lectricity, Inspector of Fisheries,Chittamur as per the instructions of the Collector,
SPSR Nellore District issued vide Rc. No.1053/D/2019, dated 3.7.2020.

OWNERSHIP/TITLE:

1. Thirumuru village;- The Mandal Team inspected the 10% of aqua ponds in
Thirumuru village on 18.8.2020. There are 25 aqua ponds in an extent of 20.05
Hectares of 11 farmers. Out of which 3 farmers encroached an extent of 0.29
Hectares of Govt land. There are no authorizations to 9 farmers and 2 farmers are
having authorizations. Out of which 11 farmers are cultivating own ponds. All are
drawing ground water only for aqua ponds and no creek water is being used. Some
of the aqua farmers stated that there is no irrigation tank to their village and
agricultural crops will be raised with the aid of rain water only and the ground water
contains salinity. Hence they are raising aqua culture as an alternative measure f<;r
their livelihood. The waste water of aqua ponds were sent to Thungayalu channel
and Bandla Revu it is not going to Mallam tank. Most of the aqua farmers are non
residents and they have taken the ponds on lease basis. Hence it is recommended
that the aqua culture in Govt. lands and un authorized ponds may be ordered to be

closed.

2.Muttembaka village;- The Mandal Team inspected the 10% of aqua ponds in
Muttembaka village on 18.8.2020. There are 15 aqua ponds in an extent of 8.39
Hectares of 24 farmers. There are no authorizations to 4 farmers and 7 farmers are
having authorisations. Out of which 1 farmer is cultivating own ponds and 10
farmers raised lease ponds. All are drawing ground water only for aqua ponds agé
no creek water is being used. Some of the aqua farmers stated that there is no
irrigation tank to their village and agricultural crops will be raised with the aid of
rain water only and the ground water contains salinity. Hence they are raising aqua
culture as an alternative measure for their livelihood. The waste water of aqqé
ponds were sent to Puli Kaluva channel which is mixing into Puli Kaluva and finally
go to  Mallam tank. Most of the aqua farmers are non residents and they have
taken the ponds on lease basis. Hence it is recommended that the aqua culture in

Govt. lands and unauthorized ponds may be ordered to be closed.
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OWNERSHIP/TITLE:

There are 413 aqua ponds in an extent of 265.91 Hectares (657.09 ACRS) of
357 farmers. Out of which 200 farmers encroached an extent of 9.50 Hectares
(23.51 ACRS) of Govt.land. There are authorizations to 45 farmers Out of 357.
Remaining 317 farmers are unauthorized cultivating ponds and 200 farmer§
raised lease ponds. All are drawing ground water only for aqua ponds and no
creek water is being used. Hence they are raising aqua culture as an alternative
measure for their livelihood. Most of the aqua farmers are non residents and they
have taken the ponds on lease basis. Hence Hence it is recommended that the
acqua culture in Govt.lands and un authorized ponds may be ordered to bff

closed.

&5
LCCATION:

It is located that all ponds are located in more than 500 meters of distance
from the existing village of Thirumuru and Muttembaka.The distance between the
proposed firm and nearer agriculture land is more than 500 meters and nearest

drinking water source is 500 mts away. Ve

ey
AGRICULTURE DEPT:

The Mandal agriculture officer has informed over phone that the crops
raised due to the water of Mallam tank are not fully affected due to the mixing of

. waste water of aqua ponds and it will be rectified by mixing fresh water in to the

tank.

In Muttembaka Village soil sampling is done in 160 acres .The Analysis
report submitted by soil testing laboratory Nellore has given PH in the soil 1is
slightly alkaline and Recommended to apply FYM and green manuring to the soﬂ
as reclamation , EC is high and can be reclaimed by flooding the field with godd

irrigation water

In Thirumuru Village soil sampling is done in 120 acres .The Analysis report
submitted by soil testing laboratory Nellore has given PH in the soil is slightf;
acidic and Recommended to apply FYM and green manuring to the soil ag
reclamation , EC is high and cause injury to the crop, recommended leeching of
salts by flooding with gocd irrigation water. Reclaim soil with 90 kg of lime pe;

IS

acre. s




216

-

" CROPPING PATTERN:

Before the construction of Aqua Ponds, it was an agricultural land and
crops like paddy and groundnut are being raised in the land with the aid of rainfed
water. These lands are not belonging to Mangrove/Forest/Salt/sand. Some of the
aqua farmers stated that there is no irrigation tank to their village and agricultural
crops will be raised with the aid of rain water only and the ground water contains
salinity. Hence they are raising aqua culture as an alternative measure for their

livelihood.

OMISSIONS:

During my inspection, as far as land issues are concerned, the v1llagers
have not objected against the aqua pond established in the village.
The following are the omission identified. z

1. In contravention to aqua culture rules the ground water is being used foy
aqua culture.

2. There is no treatment plant for waste water and it will direct go ‘6
Agriculture channels. sir

3. There are no permission from Aqua culture authority for most of the ponds.

4. Most of the aqua farmers are non residents and they have taken the ponds on
lease basis.

Conclusion:- It is concluded that the aqua ponds encroachment in Govt Lands and
unauthorised ponds may be recommended for eviction. The waste water of
Muttembaka Village leads to Kodiwaka Supply Chanal to Pulikaluva Chanal and
Thirumuru Village. Tungayala Canal may be allotted for flowing of waste water of

aqua ponds.
Fisheries Department opinion Submitted to the Tahsildar, B.W.
Aquaculture mandal Level committee Vakadu Mandal.

It is to submit that the total No.of Aqua farmers in Thirumuru and
Muttembaka villages and Extent shown below.

Authorized Un authorized Total 5
S.No. Navlel ofethe No.of |Extent| No.of | Extent | No.of | Extent
. Farmers| (Ha) |Farmers| (Ha) |Farmers| (Ha)
1 Muttembaka 13 40.77 35 51.17 48 91.94
2. Thirumuru 21 20.93 184 148.74 205 169.67
Total:- 45 |61.70| 219 [199.91| 253 | 261.61

268
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The Coastal Aquaculture Authority, Chennal guidelines checklist is herewith
enclosed for information

| have verified 10% of brackishwater Aquaculture ponds and submitting = = b

herewith the information for perusal.

Suggetions:

It is to suggest to allot Royyalavagu to the aqua farmers for release drainage: o

water of aqua forms. It is not irrigation canal and the same was conformed by the

irrigation Deapartment.

This is submitted for favour of kind information and necessary action.

1

IRRIGATION DEPT: g

D.E, Irrigation Vakadu in the check list submitted that the river
Swarnamukhi is an east flowing river. It grows at an altitude of 300 m in the
Eastern Ghat ranges near Pakala village in Chittoor District of Andhra Pradesh’at
13°28’ N and 79° 09’ E. It runs for a length of 130 Km and finally joins into the
Bay of Bengal near Pamanji Village of Vakadu Mandal. Royyala Kaluva a branch
of Swarnamukhi river takes off at right from Swarnamukhi river near
Vemuguntapalem village in Naidupeta Mandal. Royyala Kaluva runs in Naidupeta
, Vakadu & Chittamur Mandals and finally joins in the Salt creeks near Ravigunta
Palem Village of Vakadu Mandal. Mallam Anicut is a Minor Irrigation Schemé
constructed across Royyala Kaluva, the Mallam tank supply channel called as Puli
kaluva by the locals takes off left from Mallam Anicut near Eswarvaka Village of
Chittamur Mandal. Puli Kaluva is the feeder channel to Mallam Minor Irrigation
tank in Chittamur Mandal & Thirumuru Minor Irrigation tank in Vakadu Mandal:
The Channel was designed to carry a discharge of 150 cusecs and to irrigate ‘an
ayacut of 3238 acres. Yetigattu Kaluva which takes off at right of Mallam tank
supply channel (Puli Kaluva) near Muttembaka bridge is a direct feeder channel to
the Agriculture fields in Pittuvani palli, Padarthi vari kandriga & Ranghanadha
puram Villages in Chittamur Mandal. Palamadugu vagu is a Drain that carries
excess flood water from Mallam tank Supply Channel. All these Channels carry

OF

fresh water during Monsoon periods.

Around 2000 farmers of 13 Revenue Villages 1. Mallam 2

4k
Pallamparthy 3. Jala Paddi Gramam 4. Kokkupalem 5. Kothapalem 6. Gollapalem

7. Pothunayina Palli 8. Mangalavari Palli 9. Putra Gunta 10. Vadlavani palli 11: ;

A
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"-Devuni Kandriga 12. Gangupalem 13. Mukkidipalem are irrigating 6682 acres of :
land based on the Water in Mallam tank. Mallam tank supply Channel/ Puli
Kaluva is the only source of water supply to Mallam tank. The farmers of 3
Revenue Villages 1.Pittuvani Palli 2Padarthivari Kandriga 3.Ranghanadha
Puram are cultivating their crops by lifting water from the Channels Yetigattu

Kaluva, Palamadugu Drain & Royyala Kaluva .

Aqua farms Aqua Pond owners of Vakadu, Gollapalem, Durgavaram
& Muttembaka villages have constructed the Outlet structures and are discharging
salt,chemical & waste effluents into the Pulikaluva. The Aqua pond owners of
Pittuvani palli, Padarthi vani kandriga & Ranghanadha puram villages have alsg
constructed the Outlet structures and are discharging salt,chemical & waste
effluents into Yetigattu Kaluva, Palamadugu vagu & Royyala Kaluva. Due to the
release of Saline & Waste water into the Irrigation channels during rainy seasons
the salt water gets mixed with the fresh water in the channels there by decreasmg
the productivity of Agriculture crops when the water is used for Irrigation. The
Irrigation Department have not issued any permission to Aqua Pond owners for
constructing outlet structures into the irrigation channels qnd have also not granted

g

any permission for discharging saline & waste water into the 1mgat10n channels
“"'---' e § u,..;m
ELECTRICITY DEPT:

Mandal level team inspected and survey on exisitng aqua ponds
at Muttembaka village and Tirumuru village in Vakadu Mandal. C

During the inspection it is identified taht & Nos electncal
connections and 1 Nos Distribution Transformers under Muttembaka Village and

&"  Nos electrical connections and}‘ Nos Distribution Transformers under
Tirumuru Village are utilizing for aqua culture purpose. Service wise check hst
here with enclosed.

It is also identified that the existing 51Nos electrical
connections under Muttembaka Village and 82 Nos electrical connections under
Tirumuru village are authorized connections issued to aqua farmers by
recommendation of revenue and fisheries department .Electrical department always
issue the electrical connections to survey numbers which are recommended by

revenue and fisheries department. ud
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During the inspection it is also observed that the permission
granted for electrical connection to particular survey number but some of the aqua
farmers utilizing the same electrical connection to other near by survey numbers
along with permission granted survey numbers and aqua farmer formation of ponds

consisting of one or more survey numbers.

In view of the above at the time of giving the No Objection
Certificate for the electrical connection for aqua culture purpose clearly identify
the any remarks in the farmer survey numbers by the Revenue and Fisheries

department.

The Mandal level committee has inspected the Aqua Firm in
question and observed that it has been established with in the guidelines issued by

the CAA on Regulating Coastal Aquaculture. 8

The Prescribed Check lists along with the the connected

records/documents are enclosed here with.
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OTHER
BELO_:‘OGS 70 MISSIONS
(HGOVT ANY NA;‘:'EEOF :;“’G?:;IQE{:;AD,;':;:‘: [AGRICULTUR ';?’.:ICNE: VERIFY ALL THE VILLAGE
'WHETHER ELAND/ RECORDS AND
HAS PATTADAR THE PATTADAR (IF SAME ENQUIRY
NAME OF THE 'WHETHER THE THE LAND SALTPAN/W DOCUMENTS
TOTAL OBTAINED AND IF NO SPECIFY | MENTIONED AS SAME, IF REGARDING
i) REVENUE . |SURVEYNO.| pergnr | LANDISGOVT | o™ | enovpar [FARMSTATEL o L MARKS| DIFFERENT MENTIONING S TImLE FRODUCED AND
VILLAGE ORPATIA | cutmivain|  asper 'S CLEAROR THE DETAILS OF AQUIRE | “AND/MAN |, o) o 5o | CLARIEY THAT HOW THE
Gasper | mevenve | NOT WITH SUPPORTING G:;Vz;g" UNDARY Fﬁ,’:‘:;‘: ::;SE
NORMS RECORDS DOCUMENTS: DISPUTE OR £
MEANT FOR ANY
PUBLIC
PURPOSE/O c;’r;;::‘_'
THER LAND: '
A PADMAKAR
1 THIRUMURU | 45-1 099 |GoveRnmENT| No [ YES REDDY NODOCUMENTS ~ HERLAND ({  NO DARAKASTU
(
MAMIDIPU ST
2 THIRUMURU | 512 092 |Government| nNo [ YES REDDY NODOCUMENTS | WETLAND|  NO DARAKASTU
VENKATA
(LEASE)
VUAYATHULL|
3 THIRUMURU | 57-1 078 |GOVERNMENT YES A NODOCUMENTS  [WeTLAND|  NO DARAKASTU
UAYATHULL|
4 THIRUMURU | 572 021 |GOVERNMENT vEs '+ [ A NODOCUMENTS  [WETLAND| NO DARAKASTU
PRABHAKAR
5 THIRUMURU | 60-1 263 |GOVERNMENT| YES REDDY NODOCUMENTS  |WETLAND[ NO DARAKASTU
(LEA!
BHEEMES ASHOK
6 THIRUMURU | 652 022 |GOVERNMENT| NO  |waraswa| VEs REDDY NODOCUMENTS ~ HERLAND(4 NO | DEVALAYA BHOOMI
mi (LEASE)
KMAMAT”A BRAMHANA
7 THIRUMURU | 71-1 023 |GOVERNMENT|  NO YES | NDAREDDY | NODOCUMENTS |WETLAND| NO DARAKASTU
SUBBAMM
(LEASE)
A (P)
:AAMAT"A BRAMHANA
8 THIRUMURU | 71-3 065 |GOVERNMENT|  NO YES | NDAREDDY | NODOCUMENTS |weTianp| No DARAKASTU
SUBBAMM
(LEASE)
A(p)
9 THIRUMURU | 88-1 018 |GOVERNMENT|  NO :S’L‘zim YES IF SAME MENTION AS SAM| DRYLAND | NO DARAKASTU
10 | THIRUMURU| 975 028 |GOVERNMENT| NO ;3’::"\” YES IF SAME MENTION AS SAM| WETLAND | NO DARAKASTU
KUNCHEM
KoTA PENCHALAIA
11 | THIRUMURU | 166-7 019 |GOVERNMENT|  no YES N
A H (LEASE) ODOCUMENTS  [WETLAND|  NO DARAKASTU
H
DASARI RHOK
12 | THIRUMURU | 288-24 25 |Government|  No | [ ves REDDY NODOCUMENTS | wWeTtanp|  NoO DARAKASTU
(LE,
KUNCHEM
13 | THIRUMURU | 288-28 116 |GOVERNMENT| NO  [amaravar|  ves IF SAME MENTION AS SAM| WETLAND|  NO DARAKASTU
HI
SHAIK SHAIK
14 | THIRUMURU | S56-1P2 12 |GOVERNMENT| NO  [mouta NO AKBAR NODOCUMENTS | DRYLAND |  NO DARAKASTU
saH (LEASE
IMMUSARE
15 | HRUMURU | s62 087 |GOVERNMENT|  No [ NO IF SAME MENTION AS SAM| DRYLAND [ NO DARAKASTU
PINACHINA
YAGARI
RAMAKRIS PURUSHOTH
16 | THIRUMURU | 307-11 035 [GOVERNMENT| NO  |4naan YES [ AMREDDY | NODOCUMENTS |[DRYLAND| NO DARAKASTU
YARRAMAT (LEASE)
HI MARI
JHARNST (A)
PUTTA PARANDAM
17 | THRUMURU| 3364 016 [GOVERNMENT| NO  [puitamm |  ves AREDDY NODOCUMENTS  [WETLAND| NO DARAKASTU
A (E

272
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MAMIDIPU
DI
CHINATALA PARANDAM
18 | HIRUMURL | 3367 006 |GOVERNMENT| NO  [AH(P) YES | AREDDY | NODOCUMENTS |weTianp| no DARAKASTU
MAMIDIPU (LEASE)
DI
VENKATAIA
i,
19 | THIRUMURU | 3443 054 |GOVERNMENT|  NO :émx YES IF SAME MENTION AS SAMHER LAND (4 NO DARAKASTU
MAMIDIPU R
20 |THIRUMURU| 3016 | 046 [Government| no [P YES | BHASKER | NODOCUMENTS |weTianp| o DARAKASTU
PEDAVENK
(LEASE)
ATAIAN
21 | THIRUMURU | 92-1p3 02 |GOVERNMENT| NO :g'x;ﬂ YES IF SAME MENTION AS SAM| WET LAND| ~ NO DARAKASTU
E KARIMULLA
2 |™MRUMURD| 1201 | 054 |covernMeNT| No  [SMAK YES SAHEB NODOCUMENTS  WETLAND|  NO SADABAINAMA
(
: s KARIMULLA
B |™MRUMUR| 1202 | 0777 [covernmenT| No  [AK YES SAHEB NODOCUMENTS | WETLAND|  NO DARAKASTU
(E
EXOILL) PADMAKAR
26 | THRUMURU| 120-5p3 | 0.5 [GOVERNMENT| No  [SUBRAMA [ .o REDDY NODOCUMENTS  |WETLAND|  NO DARAKASTU
NYAM
(LEASE)
KUNCHAM PURUSHOTH
27 | THIRUMURY | 207:8 0.1 |GOVERNMENT| ~NO |CHENGAIA | YES | AMREDDY | NODOCUMENTS |weTiano| No oWN
H (LEASE)
[Rhe PURUSHOTH
28 |THRUMURU| 2976 | 019 |GOVERNMENT| NO YES | AMREDDY | NODOCUMENTS |WeTLanp| NO OWN
HI KOTIAH
(LEASE)
L PURUSHOTH
29 |THIRUMURU| 207-4b | 002 |Government| No YES | AMREDDY | NODOCUMENTS |weTtanp| NoO oWN
HI KOTIAH
‘ (LEASE)
e PURUSHOTH
30 | THIRUMURU | 297-ac 02 |GOVERNMENT| ~ No | "t YES | AMREDDY | NODOCUMENTS |weTianp| No owN
(LEASE)
EARRAMAT, PURUSHOTH
31 |THIRUMURU | 297-4b | 018 |GOVERNMENT| no  [HICHINA YES [ AMREDDY | NODOCUMENTS |weTianp| o OWN
MASTANAI
(LEASE)
(AH
YARRAMAT PURUSHOTH
32 |THIRUMURU| 207-4A | 023 |GOvernmENT| NO [ NO [ AMREDDY | NODOCUMENTS |weTianp| No owN
NANNESU (LEASE)
KARLAPUDI
33 | THRUMURU| 29810 | 005 |GOVERNMENT| nNo  [accamm|  ves IF SAME MENTION AS SAM| WETLAND|  NO owN
A
KUNCHAM
3¢ |THRUMURU| 29812 | 028 [GOVERNMENT| NO  |wasthan |  ves IF SAME MENTION AS SAM| WET LAND|  NO OWN
KUNCHAM
35 | THIRUMURU | 29813 | 008 |GOVERNMENT| NO  |masthan |  ves IF SAME MENTION AS SAM| WETLAND | NO OWN
AMMA
KUNCHAM
36 | THIRUMURU| 29814 | 016 |GOVERNMENT| NO |masthan |  ves IF SAME MENTION AS SAM| WET LAND | NO OWN
AMM
KUNCHAM
37 | THIRUMURU | 298-15 | 018 |GOVERNMENT| NO  [mastian |  ves IF SAME MENTION AS SAM| WETLAND | NO OWN
AMMA
KUNCHAM
38 | THIRUMURU| 298-6 01 [GOVERNMENT| NO  [masthan |  ves IF SAME MENTION AS SAM| WET LAND|  NO DARAKASTU
AMMA
KUNCHAM
39 |THIRUMURU | 2987 006 |GOVERNMENT| NO  |wasTHan |  Yes IF SAME MENTION AS SAM| WETLAND | NO DARAKASTU
AMMA
40 | THIRUMURU | 2988 003 |GOVERNMENT] YES IF SAME MENTION AS SAM| WETLAND | NO DARAKASTU
41 | THRUMURY | 2088 018 | GOVERNMENT vj WS IF SAME MENTION AS SAM| WETLAND | NO VARASATHVAM
L 1 il I
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42

THIRUMURU

298-9

0.18

GOVERNMENT]|

YES

IF SAME MENTION AS SAM

WET LAND

NO

DARAKASTU

43

THIRUMURU

164-28

2.44

GOVERNMENT]

YES

SANTHOSH
REDDY

NO DOCUMENTS WET LAND

NO

DARAKASTU

THIRUMURU

164-2A

239

GOVERNMENT] NO

Y

BALAKRIS YES
HNAREDD

SANTHOSH
REDDY
(LEASE)

NO DOCUMENTS WET LAND

NO

DARAKASTU

45

THIRUMURU

344-1

GOVERNMENT| NO

KAKI
ADAIAH

YES

IF SAME MENTION AS SAM

HER LAND (A

NO

DARAKASTU

46

THIRUMURU

3443 | o054

GOVERNMENT| NO

PAMANJI
ACHAIAH

YES

IF SAME MENTION AS SAM|

HER LAND (A

NO

DARAKASTU

47

THIRUMURU

3371

0.75

GOVERNMENT] NO

A

A

CHINTHAL

KOTAMM

YES

IF SAME MENTION AS SAM|

WET LAND

NO

DARAKASTU

48

THIRUMURU

3373

0.36

GOVERNMENT] NO

M

KUNCHA

KOTAIAH

YES

IF SAME MENTION AS SA|

INADHEENA!

NO

DARAKASTU

49

THIRUMURU

337-4

0.08

GOVERNMENT] NO

M

KUNCHA

KOTAIAH

YES

IF SAME MENTION AS SAM|

[NADHEENAI

NO

DARAKASTU

50

THIRUMURU

33722

0.29

INAM NO

A

A

PINACHIN
NAYAGARI
RAMAKRIS
HNAIAH
CHINTHAL

KOTAMM

YES

IF SAME MENTION AS SAM|

WET LAND

NO

DARAKASTU

51

THIRUMURU

295-1

0.75

GOVERNMENT]

NO

DARA
RAJAIAH

YES

IF SAME MENTION AS SAM|

INADHEENAI

NO

DARAKASTU

Total

51

25.75

THIRUMURU

53-2p

1.00 PATTA

NO

GOODA
SUBRAMA
NYAM(P)
SHAIK
MEERA
SAHER (A)

YES

IF SAME MENTION AS
SAME

WET LAND

NO

SADABAINAMA

THIRUMURU

53-P1

0.82

PATTA

NO

GAMGAPA
TNAM
SUBRAMA
NYAM(P)
SHAIK
KALESHA

a)

YES

IF SAME MENTION AS SAM|

WET LAND

NO

SADABAINAMA

THIRUMURU

53-2P1

214

PATTA

YES

SHAIK
FATHIMA

YES

IF SAME MENTION AS SAM|

WET LAND

NO

OWN

THIRUMURU

52-1

232

PATTA

NO

KAPULURU
SUBRAMA

YES

PADMAKAR
REDDY
(LE

NO DOCUMENTS

WET LAND

NO

OWN

THIRUMURU

0.52

PATTA

NO

PANDI
POLAIAH

YES

PADMAKAR
REDDY

NO DOCUMENTS

WET LAND

NO

DARAKASTU

THIRUMURU

55-bp1

0.6

PATTA

NO

SHAIK
CHAND
SAHEB (P)
SHAIK

MASTAN
BHEE (4)

YES

NO DOCUMENTS

WET LAND

NO

SADABAINAMA

THIRUMURU

55-4P2

0.56

PATTA

YES

SHAIK
JILANI
BASHA

YES

MUCHAKAYA|
LA MANI
(LEASE)

NO DOCUMENTS

WET LAND

NO

OWN
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